CENTRAL QBMINISTRATIVE TRIBUNAL
BANGALORE BENCH,

Second Floor,

Compercial Complex,
Indiranagar,
Bangalore=-38,

DatédiﬂdAN19%
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APPLICANTS:-Sri.C.R.Rangadhamaiah and Others

RESPONDENTS : = The Chairman,Railway'Board_and Others.
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13.
14.

15.

v/s

Sri.K.Subba Rao,Advocate,No.27,Chandrashekar Complex,
Ist Main Road, Ist Floor,Gandhinagar,Bangalore-9.

Sri.R.Bhaskaran, Advocate,No.40/2083,Elamkulam Road,
Kaloor,Kochi-682017.

Sri.P.Shivan Pillai,Advocate,Grass House,Monestary Road, ,
Karikkamuri, Kochi-6820l11. !

Sri.Vijaynarayan,3-C ELDORADO,112,Nungambakkam High Road,
Madras=600 034.

Chairman,Railway Board,Rail Bhavan,New Delhi.

The Secretary,Ministry of Railwsy,Rail Bhavan,New Delhi.’

The feneral Manager,Southern Railways,Park Town,Madras=-3:

The Chlef Personnel Officer,Southern Railways,Park Town,
Madras-2

The Divisional Railway ‘Manager,Southern Railways, Mysore. ':W
The Senior Divisional Personnel Officer,Southern 'Razilways,

. Palghat,Kerala.

The Divisional Personnel Officer,Southern Rallways, ' C—
Madurai Division,Madurai. ‘

- The Divisional Superintendent,Southern Railways,

Divisional O‘fice,Palghat Kerela.
The Divisional Rallway Manager,Southern Railway,Bangalore.

Sri.K.R.D.Karanth, Advocate,32 Mangal anager, Sankey Road Cross
Bangalore-5x.

Sri.A.N.Venugopala Gowda,Advocate,No.8/2, Upstalrs,
R.V.Road,Opp:Bangalore Hospital,Bangalore-4.
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SUBJECT:~ Forwarding of copiés of the Orders passed by
the Central  Administrative Tribunal,Bangalore.
=XeX=X=X=
Please find enclosed herewith a copy of the ORDER
passed by this Tribunal in the above mentioﬁed applications

on l6th'Day of December,1993, for further necessary action.
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DEPUTY REG1STRAK(J)
JUDICIAL BRANCHER,

,,,,,



EE L e e ST e ane -
S L TSR et e T T e T R T g

p - CENTRAL’knmzNISTqATxve;TRIBUNAL?"‘
o 77 BANGALORE BENCH - .

0.h.N0S. 395 to‘403/91,s7‘90 a1s/90 320/92
296755"5?7767 and 44 to 80/93 ,

THURSDAY THIS THE 1GTH DAY oF DEGENBER 1993

SHRT JUSTICE V.S MALIMATH B _....‘CHﬁTRNAN(J) -
SHRT JUSTICE P.K. suvnmsummna Cvees VIGE CHAIRRAN(D)

USHRI . RANRBKRISHNAN ..., MEMGER(K)

1, SriC R‘Rangadhamalah,
$/0 Sri Rangeish,
aged abatt 68 yesrs, ,
Retired Guard-R Specisal,
Chikkabidre,
 Ch1kkanarayakanahal11 Taluk.*

2. Srl K.V.Sreekantiah,
-§/0 Sri K.V, Subramanyalah
aged sbout 69 yesrs,
Retired Guard-A Specieal,
Ch-70,6th Maln,Sarasuethlpuram;
‘NySorb 9, L

3.  Sri M N Na 2yana Setty,
: S/0 Sri K.Munisuamaish,
Retired Guard-A Special,
. 2003/2, Rajkemal Stveet
" Mysore - 1

4. . Sri B,J. Nagara1alah .
‘ S/0 Sri Jsyapale ‘Nayznar,
Retired Guard-p Special,
158, Shankaranagar,
- J.B.Kaval, Bengelore-560 022

S. ‘Srl K.Seshadrl, S/0 Sri- Krlshna
8hatta, aged about 69 years,
Retired Guard-A Special,

92 ‘Lakshmipuram, Arsikere.

6. Sr1 M. Channabasavalan, :
Sﬁl %&%ﬂfdappa ,2qed- about 69 years,
/1SQMLred Gagrd-# Specisal,

‘ Gﬁffgihﬂm in Road, 6th Cross, ”
A ﬁy ra«ashﬁhg%r Bangslore - 21 o S .

{ e
( }' _1 Py
¢ Sr MK . SﬁLnlvasachar,
(215 &§r1 hJV@n&ata}emachor,

5f1191 Rozd,
" own - 571 204 . . Ceeese Applicants A

Contd./-
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8, Sri -Shivasuemy, S/o Sri Te
Burgaechalem Pillei, eged
ebout’ 69 years, Retired
Oriver-h Speciel, 44, II

- Main, Medas Block, New .
Bamkoo Bezar, Mysore-21

L Sri_JqN.Fharoah, S$/o Sri W.p.

Pharoah, Retired Orjver-fR

~ Special, 2355, I Mein, II
Cross, KeGeKoppal, Chamareda-~
-puram, Mysore, g

10, Sri Re.JsMahadevan,
8/o0 R.Jeyarem,
aged ebout 67 years,
Guerd 'A' Special (Retired)
residing at No,157, IVth Cross,
Nagappa Block, Spizampuram,
Bangalore ~ 560 021 '

/ ina
11 Sri R,Shivelsh
- " Retired 8uerd ‘ﬂ? Speciel,
end residing et No,1153,
'Sri Ranga', II Main Road,
S.NiColony, Yeshuwarthpur,
‘Bengalore - 560 022,

12, Sri Papanng,
$/o Nethavedu,
aged about 63 years,
Oriver Passenger MR448,
Southern Railuay,
Bangalpre,tity(Retired)
No.5/18, Backside of
Munisuara Témple,
Bhuveneswarinagar, Magadi Road,

Bangalore -/23,

- 13. Sri Ghouse Mohidgen

~ §/o kzeen Mohideen,

aged about 63 years,
Oriver Passenger MR 238,

Retired) C/o Noor Mohamed,
0.73/0, Railuay Quarters,
-?esuantﬂapurg Bangelore = 22.

14. Sri D.,John Feter’.

$/o0 Doraisuamy,
aged about 58 yesrs,
Briver Goods MR 612,
Southern Railuay,
Yeswanthapur (Retired)
No,62, III Cross, I Sfage,

| ,«\Aﬂklipuram, Bangelore ~ 21,

gguthern Railuay,Bangalore City, .

Appliceants 1§tof9 in
0.FeNos.395 to 403/91 -

Applicant”ﬁﬂfin,ﬂ.ﬂ.
No,57/90 ¢ ..

Applicent 11 idn 0.A,

No.416/90

«+ +APPLICANTS
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Sri Manickam, ,

" S8/o- Laksmenepps,

. .aged .about 60 yesrs,
Driver Passenger MR 414,
Southern Railuay, Arsikers, ::
(Retired), "No, 286/A ‘Bth Crcss,
Banqalore - 560 l21.'

16. Narayana

- 8/o NyafﬁaVadu,
aged arout 72 years,
Shunter MR 278,
Bangalore City, Southexn RaiIUay,
(Retired) No,53 G/o Nawez Store,
12th Cross’ Nagadi Roed :

- Bangalore - 23,

1. _Sri M.5 &usainathan,
S$/o Merisvamy,
. aged about 62 years,
Drivet Passenger MR 475, _ /
outhern Ralluaz Yz=lehankay
(Retired)C/o P.A.Joseph,
45/A 01d Rsiluway Quarters,
Yeswanthapur, Bangalors = 22,

1§, “Sri Siddaleh, S/o Siddeieh Gouds,
. aged 62 ypars; Diesel kssistant .

MR 523, Southern Railuay

Banoalor City, Retlreds

No.58, I Cross, 3rd Mein Road,

Ramacﬁandrapuram, Bangalore - "21,

18, Sri Kedirvelu C Ry
S/o C.S.Remalingam,.-
aged about 58 years,
Goods Driver MR §24.
Scuthern Railway, Harihar,
(Retired), No.32/2, I Main Road,’
I Cross, Uklipuram,
Bangalore - 21,

28, Sri Gulam Dastagir,

’ . §/o Md.Ghouse,
aged about 69 -years, ,
Shunter MR 597, Southern Railuway,
Yesuanthapur (Retires) No.3,
Ster Building, Dharga Mohalla;
Doorveninagery Ukd Macdras Road,
Bangalore - SGD l1ﬁ.

:::;;?Q&?dul \aheed, ¢
~8/8 <Md, Haneef, aged 67 years,

@ &bu ﬁEF‘MR 539, Southern Railuay,
82n aipre Cantcnmenﬁ(Recired)
Mo. f?’ith Cross, L-B . *
Shestﬁinagal, Indiranegar,

qsanog;ofe - 38, . 4+ «APPLICANTS,

*e .CONt.‘;/-
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22, Sri DyJohny . | ] |
§/o NyDavid Pilled, . - ®
aged ebout 66 yeeis, | o % )

hesistent Guerd/EMT 1303,

Southern Raliluay, Bahgalore
{Retired), C/o Cerpentet Sujremeny, .
12th Crose, Magedi Road)

Bangalore = 23, .- .

23, S8ri -Shalk Fekruddeen EasmeY, : .
: 8/o0 Mohemmed Khasim Sekli, |
aged about 63 Kéars,. . |
Railuaw‘ﬁuérd -ER 5212, . : |
Southerh Reiluey, Arsikerey | -
(Retired); Mandipet,
Arsikere = 573 103, . . «
" Hassan Distiict, \ X

24, 51‘& Kt.GrKfi’Sth'mUI‘thy,
8/0 KyGundeppe,
aged¢ ebout 60 Yyears,
Guaerd YA' Spl, EE 994,
Southern Reiluay, Arsikere,
_(Retired),’No.84, Yérrampe Block,
Laxmiplr, hrsikere = 573 103,

25, Sri DJEJAnthony, .
S/0 Enresliappa, aged about 63
outhe?n Ra1luay BangaIOre-City,
(Retired), No.29‘,_EW', Sth Main,
Kemgerl Satelllte Toun,
~ Bangalore = $0."

2%y Sri N.Vshnanda Rao,
- - 8/o NyVenkode Rao,
"aged aboutd9 yeers,
Firemen R =~ MR 549 '
Southern Railuay, ghimoga Touwn,
(Retired) ,No,12%, T7 Cross,
¢ .. Behind S4P.0ffice, AshoknagaT,
© 8himoge Town. ‘

270 81 WMent, .
~ 8/o Mottel, wuged ebout
Southern Railuay, 1
,BaiyappandhallizRetired3»
_Ramaswamypalya, MeS.Nagar,
Kemmenehalll Main Road, -
’ Bangalore " 33-. :

B AN PR

28, Sri MUexman, $/o Murugesh, ' La
- aged ghout 63 years, . g
Driver Goods MR 410, : -

Sputhern Reiluay,. .
Yesvatithepur (Retired),
'kgo?zzi ;*c:ossr'ehasyamnqger, .
rirampuram, Bangalore ~ 21, ,,.,ﬂb@LIGﬂNTS

W . » ) Y] Lon tdt. /.,.
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- 29, Sr? Rnweiah
: - 8/0 Uenkataramanappc,
sged about 63 yoars,
Driver Passenger MR 721,-

- Southern Reiluay, Shimoga Toun,
‘Retdired, No,209/44, Reckemma
Building, Main Road .
YesuanthapUr, Bangalore—ZZ.

30, Sri Syed ﬁbbas,
- "8fo Syed Bastagir,
aged ebout 69 yeerb :
Southerh Reiluay, Bargalaze City,
(Retired), No,41, I.Cross,
I1 Main, éatharayanapura,
(Near Subramye Maasjid),
Bangelote - 263

31, Sri Ahdul Rahim,
"~ 8/o Md,Bekshi,

‘aged esbout 62 yesars,
Shunter MR 349, Southern Ralluay,
Bangeiore City (Retired),
No.22/%, 11-A Cross,
Hoshalli Mein Road,
Patharayanapura ‘
Bahgalore -~ 26,

32, Sri K.M.Pavooni,
8/0 K.V.Fathew,
aged akout 66 vears,
Driver Goodes MR 701,
Southern Railuay, Yesuanthapur,
(Retired), No, 517, 7th Cross,
Ke N.Extension, \esuanthapur,
Bangelore « 22,

33, Sri. 8, Gahgadharaiah,
- S/o B.Siddaiaﬁ,
asged about 63 years;
“Guard B=Sp1, EMT 428
Southetn Railvay, Rrsikera
(Retired), Nc,Vasantha Nilaya, ;
nhear Sadana Talkies, Behind C
. Fump House, Areikere,

34, Sri G, Ramasgemy,
- 8/o R.Govingaraiu,
aged about &4 years,
Maill Guard EMT 747, - :
—™Sgythern Railugy, Ban alaore City,
r«mwuaRE%ﬁred), Nc. 264 fh ge&téay Qtrs”
T Q}%Seythern Railuay, Bangaloreuzs.

-«Sri‘ﬁ»K maran, 5/0 T, ﬁhbu,
edwab ut 59 years, Mail Guerd
1 68 S .Reilwsy, Bangalore lity,
imeﬁ No.1C4, 6th Mein, -

ng *ore - 22,

x%

fQ 5, Shankarnagar, YB&UQhéhaDﬂl‘ P'OO '...APPme
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36,

‘37;;

Sti fNagaray, 1T . 7
* 8/o Mupiswemy Naidu, - :

aged .akaut 60 years, = -

" Driver Goods MR 436, =~ . -
Southern Railuay, Bangalore City,.

(Retired), No.68,  Kothandaramapyram,
Velyelikaval, 12-R Cross,
Bangalore ~ 3, . : ;- _

Sri G;Gopal,' “
$/c Gangen, -

~ Rged :alout G(ﬁyeé:é,»“

3¢,

39,

40,

41,

.42;.

Driver Goods'MR 599,
Southern RaiIUaz&cYeawanthepur,

(Retired), C/o hakrevarthy,
No.42/D, Railuaey Qtre, .
Balyeppanahalli,

Bangalore - 38,

Sci Khudus,
S/o Hussain Sal
aged sbout 6F years,

- Briyer Fassznger MR 112,

Southern Railuway, Bangalcre City,
(Retires), Nc,4&3, 10th Cross, -
Mathikere Main Roed, ' -
Yesuanthapur, Bangalore-22,

Sri 'Mayanna,
S/o Mayanna Gouda,
aged akout 71 years,

“ Shunter MR 254,

Southern Reiluay, Babgalore City,
(Retired), No.40,  7th Cross,

. Gayathrinegasr, Scirempuram, .

Bangalore-21,

Sri Gurusiddaian, S,

5/0 _Siddappa, ' ’

aged. about 68 ‘ears,

Driver Passenger MR 393,
Southern Railuey, Shimoga Toun,
(Retired), Attn Guddskaval
Hosur Jesvagal Fost, Arsikere
Taluk, Hassan District,

‘Sri Mohamed Hussain,

S/o0 Mohaned Budensab,

aged about 6€ yesrs,
Shunter MR g¢1, - .
Southern Reilway, Hariher,.
(Retired), Fmeravethi Post,
Herihar Taluk, Harihar,

Sri T.Duggen,

§/0 k.E.Buggap, .
aged about 65 years,
Driver Passenger MR §7,

‘(’ ‘Southern Railuay, Bangalora=City” .

il A Py
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43, .

44,

45?.

i. 700

- “pesiding at. 'Nunikalappa Garden,

Ramaswamy Palayam, <!
Khemmanehalll Mein Rded,
2nd Cross, Bengalore-ES.

.8r1~John-: Ross, S/o0° Noah,

aged about 62 yusars,
Driver Passenger MR 359,

-Southern Reiluey, Bahgalo*a City,

(Retired) No.860 HMT ]av"ut,

.Abehind Choudesuari Ténple,.
.Nathikere, Sengealore-54.

Sr1E +Hussey, $/o Milliam 1ssey,

~aged about 64 yeers

Briver Passenger, mR 193, .
Southern Reiluay, Bangaloro City,
(Retired), No.S,. 7th Cross,
Subedarpaiy Yesuant .epur,
Bangelore-ZZ : ,

Sri- B,Jayaram ulngh
S/o Nereyan Singh,
aged akbout 63 years,

Driver Passenger MR 6i1

Southern Ralluay, Shlmoga Town,
(Retired), No, 1831 III Cross,

 Rathan 8ingh - Lane, hewdi M0h°1]89.
L ﬂysore - u70 02% . :

46,

47,

“Driver
Qﬁ&;s anpﬁapur, (Retired)

Sri f"uruthr Pé-‘u,

~8/0 Neelekanta Rao,

aged sbout .64 years,

" Driver Passenger MR 422

Southern Railuay, Bangalore City,f

(Retires:), No .23, I Main Road,

Gundu Muneeswara‘Temple Street,

Natadhahelli, Bangalore-32

Sy Mohamed Basha,
- S/a Abdulla Sab, -
-aged about 67 years

Shunter MR 423, Southern Ralluay,

 Harihar, -(Retired); No, 351,
. 1I Cross, Gendhinagar,

Harlhar.

Sri, Kistan, S$/o Gov1ndan, L
aged about 59 years, :

" Shunter MR
ﬁUSouthern Railuey, Bangalore Ci Yy

Retired), No,6/2,. Supdarem Reddy,
ddng, Backside of Manohara Mills,

‘fﬂag@d"qRoad Bangalore - 23.

*oads, Southern Ralluay,

¢¢+PPPLICANTS
. _.BD ntdo /'
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52,

53,

54,

C/o Chateripe M, - =
Gnhanejyothi’High School, _ - 4 o L
- . No.61/1, IV-N Block, . _ N | %
Rajajinager, X ' '
Bangelore ~ 10, - ) ,

R i st Bt 5 D L s e S

Y a o9

Sri Rengelsh,

S/o Rangasuamy, '

aged about 68 yesars, 0

Driver Passenger MR 160{

Southern Railuay, Bangaslore Tity,
(Retired), No,27, Chic Beeier

Road Cross,  Shivejinagear;:
Bangalore-51,

Sri Ethirajan, S/o R,Chamundd, . | ‘ | .

"aged about-65 years, A
Southern Reiluway, Mysors

(Retired), Driver Pessenger,
MR 378, No.1383, III Crcss,
Kakl Road, Mandi ¥oheila,
Mysore-21, =

Sri R.Xevier, S/o S.&nthony,
aged about G2 yesrs, .

Driver Passenger PR 683,
Southern Railuay, Arsikere,
(Retired),Nc,52/2/, Behind
St.Marrys Church, Arsike:e-iUS.

Sri Lingay $/0 Karbaseppe,
aged about 67 years, :
Shunter MR 253,

Southern Rellvay, Harihar,
(Retired),C/o Kurvethi Lings,

‘Rmrgvethi Post, Harihar.

'Sti Revanappa, ‘

S/o Siddappa, aged sbout éS‘years,

.',Fireman First ML 1129,
~ Southern Reilway, ravihar,

55,

(Retired), C/o Revaneppa,:
Chaellageri, Mallikarjunea Extension,
Rmravathi Post, Hariha:-, :

Sri k.Ethieraj, -

- 8/0 Rbbelah Sunder Ra,

56.

aged about 73 years,

Oriver Mail MR 5, _
Southern Railway, #angalore City,
(Retired), C/o &.Sridher,

No.343, Ralluay Ltrs. (MG)
Bengalore - 23, :

Smt.Kamale Bai Piroji Rac Keule, R :
B/0 late PlrojilReoyehonen, . S - ,
ayed about .5%yeacs, ' L i S

Dpiose: Padsenger MR 453, | - S :
‘Southern Railuay, Arsikere, o ST f
- No,223, Cld Rms Roed, Areikere, . e+ « APPLICANTS® i

. q\‘EO ntd. /-. o ~~
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i 62.

"W/o. lete. S, Geneshan,

59,

‘Southern Reiluay, Ban
- C/o M.krumel, No.1078/8, KN Exthe,y

(A -i: PO

|
y' 61;,
|

2Smt R - himabi R
U,u ~ate C FaZalUI‘ Rahamel'l,, o
aged about 45 years T

4 Shunter MR 592,

Southern Railuay, Yesuanthepur,
No.11, 4th Cross, Behind Yeramma’
Kalyan Mantap, Mohanvumar Nagar, .
Yesuanthapur, Bangalcre-22. , '

Smt. Sharadamma,

aged atcui §£2 years, u‘gﬂtnr MRE5.,

~ -Southern Railuay, - \usuﬂrtndpur.

No,5, I Lross, Mohankumérnegar,
YeSUanthapur, Bangalo"e_ZZ._

Smt, Sufia Khatun,

.¥/o lete Anuer,

aged about 53 years,
Biesel Asst, MR

qalore City,

5th Cross, YBSUB"thBPUE$
Bangalo“e~22. :

Smt. Kanakamma. :

W/o late A,Subramany,

aged ebout 4¥ years,

DieaplRsst, MR 521

Southern: Railuay, éaﬂgalore City,
No.B44/C, 1 floor, MG Rly,Colony,
Bangalore-ZS.

-Sr{ Shanthakumar,

/0 late Fnanderaju,

aged about 25 years

Oriver Passengeér, mR- 358,
Southern Railuay, Frsikere,

" Bmbedkar . nagar, Holenarsipur,

Hasan Dlst.

t .Devamma,
U?o late B.M. Venkatesh,
aged about 47 years, .
Diesel fisst, MR, 1266,
Southerri Railuay, Bangalore City,
No.91/8, Reiluay Qtrs.,
Near Runnlng Room, -
Bangalore-23, -

A\ MR 474
‘\Rallmay, No.13,
~€, 6th Block, .

oo 9 cc e

esa RPPLICANTS,
..Contd /‘



64.

65,

66,

67,

68.

69,

74,

7,

- Bangalore-54,

- Pempanager, Yesweant
.Bangalore-22

.Brive

' .Driver Meil, MR 426, . vee APPLICFNTS

| '>o.,Q‘ 10 <4

Smt, Helen )

W/o late t F.Tristrem,. ‘
aged about 50 years, | P

Patel Hanumaish's Flet, C

Site No,17 |
Jalahalli Post, Bangelore-13, |
Sti D, ?amamurthy, L o Rpplicents in S1.No 12
8/o Dmraisuamy, o to 66 infU.A.No 320/92

aged about 60 yesTs,

Briver Goods MR- 735, ' :
Yesuanthaprr, No, 375, 7t Ciose,
III Na n Ronad, Gokui G+ age~I,
fMattikere ‘Layout,& Post,

Sri Abdul Rehim Khan,

aged about 60 yeers, . : _
Briver Goceds MR 514, ‘ o .
No,43, Kavika Layont, =~ . | ;
Nysore Road, Banoalcre—ZE. |

Sri hethu Reo,S ' ' |
/o0 late S N.§1ikantalah '

aged akout 63 years, B
Driver Goods R 793, ' _‘
§,Railus Bengdiore o !
(Retiredg No.1362, 5th Main.Road,
IInd Stdga, E- BJrcP

?ajajhnagar, Bangalore—SSﬂ 010,

Sri R.F.Henderson, : : » : ?

' 8/5 late F.m.Henderson,

aged 'sbout 60 years, ' ' »
Driver Goods MR 603, S,Railway,
Bangalore (netired) No. 31,

Lapur,

Sri Bheemaieh, ' $
S/o Chennaiah, . ' ' : ‘ . '
aged ebout 68 years,
r Passenger MR 80,
S.Railuay, Mysore Division,
Retiredg F.R.Colony, near
Neuw Railuay €etcry, :
Shlm&ga Toun.

Sri ShiVa, s/o Venkatasuamy,
aged{about 64 yearq :
Shunter MR 307, S,Railuay
Mysore Division, (Petx?ed‘
No.172, R.A.Colony, nesar
New Ralany Colony,
Shimoga Town - 57Y 201,

S£i Mohamad Ebbas,
S/o Khalsnder Khesim,
aged about 62 ycars,

. .Contd./-
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'"ji}4;5 Re1luay arsikere Division,: R
. “(Retireds -

‘B. He Road Rrsikere.‘;ig.

72, Sri E Nataraaan,

" 8/o Ekamba.ra'n-K ;

- gged about 62 yeasrs, . : :

~' Driver Mail MR 429, .- - o A
S.Railvay, Arsikere Uiv1s*ur, '
(Retired No.291, Kumerar
Nilayam, Bassan Road, : o

. krsikere -'573. 103, ‘ o

73, - Sri Suhramany - ‘
- 8fo Uthendi, eged abou+ 55 years
Driver Passengur, S.Rellugy,
krsikers Division(Retired), o
t/o Anthcny, 15/R, Railuav Quer+ars,
ﬁrsikere.- . ,

74. Sri R, Purushothﬂm .
S$/o B, “Ramachandra’ Neidu.
aged about 63 years,

‘Driver Passengar MR 7415,

- §,Railvay, hraikare Bivisicn,
'(?etired /o R.Shaskar,
No.128/8B, "huota Colony,

_ BﬁadrEVCthi - 577 3131,

75. Sri MEeter,
"~ $/o0 V.Anthony,
~aged mbout 64 years,
Driver Mell, MR,139,
S.,Reilua krsikere ‘Division,
(Retired{ I Cross, Hessan Road,
Upmér Line, Rrsikere,-

76, Sri Kanakarag,
$/o V Anthony,- Najor,,
Briver Pessenger MR 10€,
§,Railvay, Arsikerc uiv1slon,f
(Retired%C/o R.Anthony,
Crane Driver, No ‘4, Railuay Quarters,n
Arsikere,

77 Sri Bheemsen, " T 3 : N

$/0 H.Mahadev, R -
aged alout 62 -years,
Driver Passenger MR <59,
S$,Railuay, Rrsikers DlV‘SiUn,
(Reti;ed " Muthilamme Temple Road,

e B Cross, Road, Near Water Tank,

i pWM'wﬁh nthinagar, Doddabal lepur,

,f:_, L TN
f?'v’fsriwL;\akshminarayena,
v §fo Ce B\Rangappa,
o mged)about 68 years, MR .
qﬁ?iﬁ;uﬁeti;ed«Drlver, ‘P’/412 oo o APPLICANTS,
A . : . .

Gopel Singh Quarters,“é o 7; }}: ?.f:fijgffkafim
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- No 3.15, R&timaramﬁa Temple~

'Ct:rE‘t:m::pei:hB BangaIbfe-SS. o

79, Sri Ne Channeppa,

7 S/o Naresimheishy
aged. shout 66 yesrs, .. -
Driver Goods MR B71, 0
S,Railuey, Arsikére Diviaion
{Retired Rdihaill v4iiace,
Anfront Of Reilwdy Statiun, -
Sulekree Post, Aﬁs*kers Tzluk,

80. - ¢pi K. Subramaniyem,-
S/o0 Kettamari, - -
- agsd ghout 59" years,
©° Shunter MR 801,
" S,Rallua Frsikbre DJVl ‘01,
(Retiredg II1 Cro-s,
. Upperling, Hassanlhoeon
‘$rsikere-573 103 -

81, Sri Jani 5/0 ﬁ Wha‘ev, . A _ -
aged about 62 yegrs, ' ‘ ]
Driver Mail MR 102, 3.Railvey, ~
krsikere D’v1sioh\*et1reﬂ3
Thollur P.0O., Thlrdthalll,
lrsiker Y i

82, Sri Mo Velayudam,

‘ S/0 Muthan,
aged ehout 61 years,
Shunter MR 307, S.Raflucym
Brsikere Division (Retired),
No,2/2, Sriramapurem, III Cross,
Hassan Road, Rrsikere.

83,

i

. Sri G,Indrae Singh

S8/o B,Gopal Singh,

aged about 66 years,

Driver Mail MR,101, S.Railuay,

krsikere Division, ' S
No.194/A, Railuay Quarters, -
Rrsikere. |

84. Sri N,Krishnaiah, S/o k Mueiya, : _ : .
.. aqed about 66- years, :
Briver Passenger MR 408,
Southern Railuay,, Fr31kerp Diulsion,
(Retired), C/o N+K Manchar
No.4S/h, Ralany Quar ters
Arsikere., . :

85, Sri Kempas, S/o Muniyanpa,

aged about 63 years

Shunter MR 248, .Railua

Birur Ulvi81on, (Retiredg :
Bellary Camp, Necr Plaque—ﬁmma Temple

* Birur, : - o+ »APPLICANTS
. . : . .oCODtd./fr .

N
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B7,

.48,

.89,

‘ 511 KenChi. S/o 'aradginu,ﬁ'“

“aged about 64 years,

" MDriver Passenger MR.A08, -
.8Reiluay, Fr81kere DlViBiOh, .

(Retired "No.221, 9th Cxoss,_
" Right Side Hassan ?oad '
Rrsikere.

JSri P,Narayanaswamy,

§/o Ponnusuamy, aged bbo‘t 06 yeers
Driver Passenger MR 439,

- §,Railuey, Herihsar Dlvva*ur
__(Retired Hessan Read, Usun Line,
krsikeré. o : o

.&rd C,Sueminathan, 3/; Chintcppe)
-7aged shout 58 years,

-Shunter FR 804, S;Reilvay,
Prsikere Divislon (Retired)

~Aabsan Road, Dour Line,

‘Arsikere,‘

Sri Rama, §/o BOLlary Nafaja.O pa,
‘aged ebout 66 yegrs ‘

- Driver Pessenger, M. 148,

90,

S.Raituey, Chlckjejur &iv1s1-n,'
‘(Ret ed),; Bellery Cemp,
Near ! lagU“ﬁAPma Temple, Birur,

Sri FéZeJ $1i Balg,

.8/ ‘Mivzen Balg;

-pged -about 66 vears,

Oriyer Passenger MR 382,
‘S,Railuay, Shimoga Bivision,
‘{Retired),. Tenk Mohalls,

- Tethe Cross, Shimecge Toun - 577 °01.

91,

St Bheema Neik,
S8/0 Hanuma Naik,

" aged about 68 years,
Driver Pgssanger ik 363,

. 5,Railuay, Hrsikere Division,

(Retired /o Rtd, P.Basavanna Gouda,
-Badavana ﬁveragere P.Ce,.
- Bavanagere=3,

1, Babu, S/o.Venkatappa,
aged ebout 51 years,

Shunter MR 630, S,Reilusy,

Kkrsikere Divieion,(QGti“e“),
‘C/o Govindaswamy, Lx.Municigal-

"“Pr951dent KeM<Road, Kadiiv,

98

s OM‘CH*ckamagallur Districk.
-

fg?i th dunathan, /o Thangavelu,.
'aged hbo t €7 years, -
Prlver-Passenoer MR 252,

8 Railwey, Bangalore Eity,.
C@Retired5 No,103/3, Ist Lross,
:?dJé%§ppanahalli, Bangalore 3.

e A e Pty

,..APPLIC&NTS
.u. .Contd /- ;
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95,

96

97,

98, .

99.

100,

% e 14 LA

Sri K,Subramany,

5/0 Kumarasuemy,
aged about 62 years,

Shunter MR 779,

S Railua Bangalo*e City,
Petiredg

Megadi Hoed Banoelore—ZS,

Sri 3 Daniel 8/c Josepb,
aged about Bé years, '

K"shunter MR 577 S Rallus Vy

Bangalcre City (Re*ired)

No.5/1, PE! Streect, 10fi Lrnse,

Magadi Road Bangalore-23,

Sri Amdul Khaleel,
8/o Shaik Rahim, A
aged about 68 yaars,

Driver Pessenger MR 16,

S.Railuay, Bangalnrs City,

(Retired No.19, 15t Lross nowd,

Magadi | ?oad Bangulole—)u.

Sri M,Venuoopel, §/o ﬂari,
aged about 63 vesars,
Driver Passenger MR 815,
S.Railuay, Bangelore City.

(Retlred Ne.12/k, I NMain Toad,

3rd Cross, Hanumanthapuran,
Srirampuram bangalnre-21.

Sri Shaik Ameer,

§/0 Md.Salar,

aged @bout 66 years,

Driver Passenger MR 470,
S.Railuay, Bangalore Clty,
(?etired No.786, 6th Crcss,
ﬁnnEpalya, Bangalore - 30,

~ Ganga Hanuma, S/o0 Gangathudu,

aged about 66 years,

Briver Mail MR 31,.
$.Railuay, Bangalore City,
(Retired), No.4/4, III Cross,
Dayananganagar, Srirampurem,
Bangalore-ZZ

Sri Basheer Ahmed,

S/o Azeenm Mohideen,

aged ebout 62 years,

Shunter MR 221, S,Reiluey,
Bangalore City, (Retirac)
No.3, SBM Colony,
BrlndaVananegar, 5th Cross,
Mathikere P.0,, Bangalore-54,

No.23/5, 12th Cross,

... RPPLICANTS,
‘.Contd./?
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Aoy, Sri L, Nengaiah e . T
- 8/o Lingeieh, : - - .
aged about 62 - ears,
‘Oriver Goode $MR 698, R »
S,Reilue ,'Wesuanthapur Uivision, : -
(Retlred m C/o M,Arumei, . '
No,1075/8, K.N.Extension, 5%h Cross,
Yesuenthapur, Bengalore-27,

103. Sri K~Dasappa, &/o Krisnﬁ:npa,
eoed ahoiit 66 years, -
Driver *RT, MR 377, .
Z Railuay, YGSUenthapu vilulsicn,

Retired), C/o P, finanda,
BeExport, 6th Main, Iﬁtht“leL
Sub—Urb Peenya, Bswga]urc—Fh(

108, Sri A.D.Anto, S/0 e.D.Anto,'
" aged about 64 years,
Briver Passenger MR 2417,
- S. Railuax, Bengelors Tity,
(Retired), No.1098, Pipeline
III Cross, YBSUanthapu
Bangalory—LZ

.04, Sri Syed Hameed

$/0 Gulam Jilani

aged sbcut 65 yoers,.

Shunter MR 759, S.Railvey,
esuwanthpur D1v1s10n

gRegiredS C/o P.T «Stores,

p.to Railuay Station, ’

Yeswanthapur, Bangalure-27,

. T~ S8ri k,Yesudas, S/o A.Arokyasuany,
105, &ged about 65 years
. Driver Passenger, Mé 510,
S.Railuay, Bangelore C‘ty
Retired), No.267, 4th SqUare,_
urphy Toun/Hoysalanagar,
Ulsoor P.0., Bangslore~563 008,

108, Sri M,Veers Raghaven, . ,
: 5/0 Munisuamy, aged about #6 yeers,. .
Driver Passenger MR 50Z,
S.Railway, Bangalore City, -
(Rettred¥ No.1%, Brindevennagar,
Extension, Near IO feet Rgad,
Nathikere p Go’ Bdngulorb"“—yu. )

,/T#mnm~§?§kK Subramaniyam,
ovﬁw'ﬂ/b\%%Kanni, aged about €5 years,
,L;riyer Pessenger MR 304, o
P25 Rail Banaalore City, I
(Reﬁﬁred¥ C/o Netaraj, No. 9/3,
: h-y ﬂua“ters, Yesuanthapur, o
alore—22. ' .\\ APPLI"NTS
N | - y o %ssContd /-

~
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142,

11,

1%

M"Ma

114,

Sri M.Nagerej,

&/o L.Murugesh,

aged about 62 yeers,

Driver Passenger MR 428,
S.Reiluey, Bangelore City,
(Retired), No.33/2, New No,11%1/2,
9th Mein Roed, Sriramapurem,
Bangalore-21,

Sri M,Munisuemy, S/o Murugzeh,
aged akctit 62 veaars,

Driver Passengar MR €56,
Southern Reiluay, 2sngelure
(Retired), No.9/k, I Meain,
I Cross, Henumanthapursn,
Sriramapurem, Bengelorsa-21,

[t ]
3 -
C.
~
e

Sri A.Arulnethen,
$/o AR.krokyasuamy,

-aged about 6% years,

Driver Passenger MR 2U!5,
S.Railuay, Bangalcre City,

“(Retired), C/o Jemes,
" No.139/H, Railuay Querters,
- Yesuahthapur, Banpslore~2Z,

Sri T.A.Krishnamurthy,
S/0 T«Lebyvasuany Pilled,

aged about 63 yeers, :
"Shunter MR 642, S,Railuev,

Yesuanthapur{Retired),

6th flat, 4th Cross,
Moheankumerneger, fesuanthupur Fale,
Mathikere, Bangalare,

Sri1 H,Honnaish,

§/0 Merigouwde,

aged about 61 yeears,
Briver:Goods MR 610,
§.R2ilugy, Yeswanthepur
(Rétired¥No.2, II fiain Roed,
Zrd Cross, B.K.Nager,
gesuaﬁthapur; Bangelore-22,

& e

Sri Nchmmai'

S/o Mannersuenmy,
aged about 62 yeers,

Driver Passenger MR 682,

S.Reiluay, Bengalore City,
{Retired), No.1075/6, -
KeN.Extensicn, 5th Craési

Yesuanthpur, Bangelorz-2

Sri N.,Doreiswamy, _

$/o V.Narasimhulu Naidu,

aged sbout 75 years, '

Shunter MR 213, S,3ailvay,

Bangalore Contongent(Retirad),

No,52-H/R, Lakshminarayanzpura,

Srirampurem, Bengalore-21, ««s RPPLICANTS,
..Contd./-
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+3r1 K, Hanumalek, . . o . .

8/0. Thimnereyapps, - o -

. #ged. about 66 yesrs, :

Driver, Mail MR 33, - . .
S.Railuay, Bangelore Cdby, ~r-=*, o
1(Re%ired{;‘No.izsﬂlﬁyaN; olony,
!akbﬁhana:@ain;Road,-Xesuanthapur,.
Bangalore - 22, ’ _ -

‘u.S}ifmathau;‘S/o Krisﬁhan;

aged about 63 vears,
Briver Goods MR 66M,-
S.Railuay, Yesuanthspur,
(Retired), No,11, II Mein,
111 Cross, B.K(Nacar, ~
Yesuanthapur, Bangelorc-%2,

"Sri A,.Perumal,

S8/0 S,RArumugem,

aged sbout -64 yeers,
Shunter MR 447, .
S.Railuay, Yesuwsnthapur,
(Retired), No.6S/G,

- Railuey Qiarters, Yesuanthszpur,
~ Bangalore-22,

5{8:—

11e,

1214

g N
&,

XN

Sri Shanmugem, o
5/0"3.5uhramanya Midaiiar,

aged about 63 years .

Driver Passenger, Né 772, )
Bengaliore Clty, $,Reiluay, .. _
(Retired), No,586/1, 5th Main,
Basavanagar, Vibuthipuram ixtension,
Bangalore -~ 37, = .

Rkbdul Gaffoor, -

.w' 8/0 Ballery kbdul Khader,

aged about 62 years,
Driver Passenger, MR 387,
S,Raeiluay, Shimoge Toun,
No. 105, 6th Cross,

Sri B,A.Thyegarajan, 298/92f

S/o hnentharaju Pilley,

" aged about 73 years, -

Briver Mail, S,Railuay, ' o
Bangalore City, C/o S.g.ﬁ.@aSan,Residinq at
No.29, 0ld No,55, CKC Sarcen, - . T
Lelbagh Cross Road,

Bangalore ~ 560 027,

- B,Enthony,

376 %adurai,

7 soddEdsebut 70 years .
/ ’tﬁﬁxﬁaﬁﬁa

fsh P 343’ s.Railuay-S,

#f & {{ B%ﬂ?@al‘b fi‘%itys C/o p‘hillipA Moses, -
i &5 ( NQ%&@@/B,, REiluay Quartecs, o '
‘Fﬁ47 -%éggjajwrﬁ hitredurga Bisivict. e ﬁPPLl;ANTS.

L - “Applicants in S1,No,
Basevanagudi, Shimoga Toun = 577 20%. ¢5%1o i1  1n 0.4 No:
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125,

126,

127.

128,

129,

. 8/o Thirumellaiah,

"Hosahal

~ Kupigel”

- First Fireman ML 1141,

'St .Thomas Toun Post,

-Nagadi’uoad Bangalore-23,

B, Ralluaz Arsikere,
M

‘K.Srinivasalu, S/o V.Kzishnastam,,

- Rshoknagar, eangalora-z wes APPLICANTS

o'_-o; 18 o..'
Rangaieh

aged abput 59 years,
Shunter, S,Railuay,
Shimoga Toun,

11, Rmruthur,
Holsgunda Post,

Taluk, Tumkur Dist'lct.

Hobli,

K.Raju, S/o Kuppan,
aged abolit 51 yeers,

S.Railuey, Bangelara Lirty .
C/o Stgtlon Mastexr,
Neyandahalli Railuwey Ststinn,
Bangelorse-39,

L.ke Flgury, 3/0 J.L.F leury,
aged about 53 years

Mail Driver MR 583,

S Peiluay, Hariher.

No.16, Rameiah Leynit,

Khammaﬁahalli, Bengalore-284,

Nega, S/o Siddeppa,

aged about 68 years,
Shunter MR 282, S RaLIUa).
EhicjaguL' Ao;ehora Colony,
Chicga;ur-577 523

Varadaraj, $/o Kuppusuwamy,
aged amout 62 ysers,
Drlver’Passenger MR 495,
S.Railvey, Bangalore City,
No.24/16, 12th Cross,

Smt, F’ap amma, L
pbout 51 yeers,

U?o 1ate S,.Nage,

Driver Passenger MR 133,

B8ehind ;St.Marrys Church,
Ar31kere-573 103,

KsR+Sestharamaiah,

$/o0 K .Ramasuamy Shastri,

aged about 73 years,

Shunter MR 587, -S.ikeiluay -
Mysore, No 921, Ksoka an{eruss-BS,

Hallethkerei, Myvsore.

aged about 62 years,
Driver Goods M 747, S.Railuay,
‘Byapenahalli, No.8, Ist Street,
Markhem Road, Crocs

. ,ﬁontd./-
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| . 130. Smt ‘Noreen Fletcher,

jed -about 62 years,

o late Vs Fletcher,

11 Uriver, S.Railuay,

- Bangelore City, No,8,

Dawkar Road, 9th ﬂain .
Nathikere, Bangelore-SGD 054.

131, Smt,Lakshmemma, --
. ed about 42 years

4/

~.Ralluay Stetion, Nettana- Posu,

o late K,Siddefah, v
Drivér Goods, S.Railuav,
Harihar, C/o S.Revannae,
- Pointsman Subramar)a Roud,

Puthur Teluk, South Kararus

132,: Smt Shanthamna,
" aqed about 43 yBGIS,
w 0 late Thippaswamy,
First Fireman ML %247,
SiReiluay, Chicjejur,
.Jenatha Colony, HOQBHQQQrd,
ChiCJajur~q77 523, .

133, Smt.S.R.Susila Bai,
: ed ‘about ‘54 yeara,

M?o late S,Rama Rao,
Diessl 3°s¢staﬂt m’ 723,
S.,Railuay, YeSUanthapur,
C/o S.tavi, Ne,73/3,

Reiluay Quarters, YGSUantnapur,

Bangalore-ZZ

134, Sntxaharad?mma,

aged about 63 yeers,
‘/Yate R,Remoo,
Dyfver Goods MR 456,

Mysore,
yLk y

N/

8,Railua

‘No.

2065,

bar Road

Mandi Nohalla, Nysore.

.135. Smt, Kanthamma,

ed "about 51 years,

o late Ragamanickam
~Driver Goods MR, § RaiJuay,
R;sikere.
Lecha Naik, Quarter,
Hassan Road Arsikere.

W?

No.9012

136." Kempaish, S/o nangaiah
ed ebout 68" years,
Iva§%Passenger MR 107,

ff“ﬁ%ég

rDM

BE

8Ys Chicjajur,

lli Singanahal;i Fs

4 bi\fa=uk Tumkur Distriut.

|

;‘ 19 ;. ff9f§;1;-~

3

cee APPLIanTé

.o lcontdo/‘-



4
' “

138,

139

140,

141o

142,

143,

k.Shivapps Rao,

4/0 H.Anentha Reo,

aged ebout 63 years,

Oriver Passenger MR 47€,

§,Reilvay, krsikere.

No.496, Bunng Mantap,

'8! Layout, Shivarathri Esucranagar,
Mysore, :

Smt.Bebbie Rezoric,

ed about 44 veers,
u70 late P.,Rezorao,
Driver Passenger w2 461,
S.,Railuay, Bangaslore City,
No.932/3, Opp.Kirsn Building
2nd Naln, 5th Cross
K.N.Extensicn, Yesuanfhepur,

-Bangalore=-22,

-§mt.B.S.Susheelamme,
“wged about 50 years,
)

o late 8.Shenkar,
Driver Goods MR 432,
$.Reiluay, Arsikere,
C/o V.S.Laxmi Remana, NeJ 82/%,
Railway Quartcrs, Arsikare,

Smt.S,S5erasvathamma,

ed ebout 58 years,
U?o lete A.R.Srinivasa Rao,
Driver Goods MR 773,
S.Railuway, Yesuanthapur, '
Bangelere. No. 1947k, Sth Cross,
KyNyExtension, Triveni Road,
Yesuanthapur, .Bangzalore-22,

t{®.Hansabal,
égeé about 5% éears,
/0 late G.R. rlniVasamurthy,
Goods DOriver MR 7606,
S Ralany, pI‘Sikd;c, No, 70/.]
New Railway Quarters,
Yeswenthapur, Bangalore-22,

Smt'."p-qsavithri, ‘ :
aqed about 52 yeers,

U?o late P.M.Panduranga,
Oriver Goods MR 712, _
S.Railuay, Yes¢anthaer,
Bangalore-22,

Smt.Mastan Bi,
ed about 60 veers,
N?o lzte Mohamed Sheri’”
Driver Passenger MR 419,
S.Reiluay, Shimoga Toun,<
Near Anjaneya Temple, Hassan Road,
Arsikere, , soe ﬁPPLICRNTS

’ -oacontd /"‘
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145,

146,

147, -

148,

149,

Arsikere, C/o

.Upp.Banasuadi Rai;uay ﬂt:.;on,

R

"'Sri Prasad Kiran,::ﬁf}?”n
‘eged ‘about ‘24 years,
_5?

o late GovindaSUany

A g gerrmrb e b | e s el - L . R
PR s Sl Rz -’,""-‘7" - T _H..:‘.r‘i" LTRSS, -_{',-*—,;_ N RS e i'l:,'“a'."‘f':'si'?“:g :
- P R R i S, B )

Shunter MR 3es§ s Railuay,i'
T

inivasan, .
Relluay Ticket Collector,

Neer Reiluey Under Bridge,

Hassan Road Ar81kere.

-Smt.Rachel D'Non*e

éd .about 58 years,
U?o late h.R.D Ncnte,
Oriver Mail MR 25,
S, Railuay Bangalcvc,
&7 Road;

Bangalore-ea.

Smt. Nishajen,

ed about 58 X zurs,
U?o late Syed Abdul n.c,z,
kssistent bUerd S.Reilvay,
Bangelora City,
C/c Syed Chouse Pashae,
No.304/1 Reilway Qusrterc,
MeGo Colcny Baﬂgalore~2‘.

Smt,Rsiyaian,

aged gbout 60 years,

H?o‘late Tajpeeran%

Passergex Dedver MR 475,
S.Railwey, Mysore, Nc.6,

R.V. LayUJi esnadrlpvrur.
Bangﬁlore-ZO..

’Smt.ﬁnnamary,

aged ebout 43 years,
M o late k,Chendran,
Shunter MR 359, S.Railuay,
Bangalore Cantonnent,
Muthamma Garden (Chinnappe
Munireddypalye, BDangalore,

Smt., 3yothilakshmi,
ed about 50 years,
u/

‘A
Garder. )},

o lete Chinnavenkats Remanepba,

Diesel Rssistant MR 567,

S.Railuay, Arsikere, Gfo Jeysppe,

retired postman, I Cross,
Down Line, Hessan Roead,

Arsikere.

afn Singﬁ S.he N
>WNinejeneyaram Tivti,
83, S.Railway, -

Hosamone 4th Croqo,

=

... APPLICANTS

.
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Ko Nadurai e e e
S/o Kaly Nﬁuﬂaliyar, r
aged ebout %% .yeers,

Geods Driver, MR 680, .
g gffiuay, Shimoge Toun -
Shimooa Toun-577 201,

HoS Sathya ek

B ygngw;wi :
S/o H, Sninivnsaiah,Af

_aged aboyt 63" yeers,

<ShuntertNR 797,

153,

154,

- 155,

156,

Bangalofe City, S R011uav
No.17, RemakriShnaiah Sfreet
Seshadripuram,

Bangalore-560 020,

Kousalya Bai,

ed 52 years,
M?o late K.Keroji Reo,
Driver ‘Goods MR 63,
S, Ralluay lysore,
No,. loco Colnny,
Reilugy’ Duart°ru,
YadaVegiri Poet,
Myaore~2ﬂ

R, Pramlle bei,

ed about 50 years,
N?o late J.Sathyansrayara,
Shunter MR 748,
Bangalate City, S.Railuay,
No.3; Beeradeveru Gudi,
Ranasinghpet 4th Cross,
Bangala;e City.

Khamrunnisa, :

ed abaut 43 yeers,
W?o late Yusuff Sherlff
Shunter MR 835, §,i 7alany,
Bangelore Bantonment No,99,
C/o Sajjed Sheriff,
Jadidasnager, 3rd Crdss,
D.J.Hall}, Bangelore—dS.

BeNeNagaraja Rao,

S/o BuNsMoorthy Rao,

First Fireman ML 1525
S.Railusy,. Mysore, No.ﬂ1z
Kanakagiri Municipal Farm Poad

: Vidyaranyapuram,

157.

\d

Mysore-$70 008,

Erokya Mary,

ed about 60 years,
N?o late M. Chinrasuamy,
Driver Passenger NR 82,
S,Reilway, krsiker

olony, Neer Railuay Statlun;

;30 Apétib?NTS

coocontdzlf .
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"ff;., .8/ V. B.Appaiah’ Nud81iar’

Yot

- > = ’- ',".A ?n .
: n,158 V.ﬁ +Selverangam, <. "

v.aged ahout 83 years S T e
: Driver’ Passenger MR 489 oSt e
S.Railuay, Bengelare Cit),‘f':” L
No. 63, “Pillenne Garden,~ * . - C
(III Stege, Railway Laycur, . - = .
BangalorG-SGO U&a. ‘ A -

159, - F. Arokya Dass,'f.}' LT T e i
S/o M.francis {late) - . =~ " Tomino - U S
aged sbout 24 yeers,. ot T e R R
: Driver Passanger. MR 234, 0 ' ' B Coo T L
* S.Railway, Hariher, I.Cross ol o T

01d Arlepur, Guthaor Post _
Harihar - 577 603, .. I

160, M, Sundara,
ed about 55 years, y,
U'?O late G E"'hilaju.lu f\miuL,
;Driver Passerger R S0
'S Hallu“y, Baﬁgg;cre City,
No,.208, "RBH: £olony, whitefield Qoad
: Nadhevdpu*a Poet
Bangelore-560 oaﬁx

. .

:161 ﬁarOJa, )
ed about 54 years,
.u?o late D Arumugen,
First Fireman, S.Reiluay, -
Bangzlore City, No.U/41, - )
Selvanagar,. Okalipuram,
Srirampuram P. O, Bangalore—21

162, Shanthamma,
aged ebout 60 yesrs,
”N?o 1ete Sunder Cabjl, -
Briver oode MR 705, '
- S,Railuay, Hariher,
No«79, Cld Arlapur,
Harihar.

nthonlamma
:?ed about . iS years,

o late B,Sandlisgo,

hunter MR 805, 3S.¢ ?a.1UQy,
Rrsikere, NarAan Villa,
Behind St.Merry's Churoh‘

aged out 57 yeers,
o)la e C.hnthony,
el MR 537, SyRa wav4

- Behind Skiherryts : . REPLICANTS.

.. Contd,/-
- . - .G.".. -




166,

16%

168.

169

Salleth Mary,

aged ebout 58 ysars,
U o late.Arokye Suamy,
Shunter MR 219,
S,tailvay, Hariber, - -
C/o Thomes, TXR's Office,
S.Reiluey, Birur., .- -

P Dhanalaxmi, :
ed sbhout 49 yeats,
U?o late P,Munisvemy,
Driver Gonds MR 683,
S,Railvay, Hariher, :
/o late §under Galiaii,
No.79, O0l1d hrlapur,
Harihar.

Kamakshiamma,

ed ahout 58 y=ars,
U?o late ChokKalingaﬁ,
Shunter MR 227
Yeswanthepur, ko 48 A
Selvanagar, Behind Bavi Talkics,
Srirampuran, Bangalpr°~21,

S,Railusay,

C Fletcher,

S/o0 A.Fletcher,

eged about 62 years,
Driver Passengan MR 381,
8.Railvay, Mysore,
No.58/59, Kennedy Nest
Pushpagixi, Mysore, -

Razia Khanum, .
ed about 28 years,
?o late Abdul Hameed,
Shunter MR, S,Reiluay,
firsikere, C/o Md.Abbas,

- Gopeal Singh Quarters,

170,

171,

v

B eHy Road Rrsikere,

Nazbeol Jan,

edabout 49 years
U?o late Ahmed Baig,
Shunter R 521, S, Ralluay

Bangalors City, C/o Afroze Belg,

No.99, 3rd Cross Road,
Iadidas Nagar, DeJd. Halll,
Bangalore-45,

KeVeSurappa,

370 Venkatanarayenzappa,
aged about 72 years,
Passenger Guard EMB 88?,-
$.Railuay, Hassan, No.8il
9th Main, 4th Block, -
-Jayanagar, Bangalore~11.

3 us.'-r«

PR Y pmef’NTS

...Contd 2

.
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172;‘

173,

174,

175,

176,

177,

ReSrinivasan, -

‘S/o Ramaswamy,

‘aged about 64 ears,,ﬁ
Driver Goods MR 755,
S,Railvay, Bangaldre Clty,

' No,62, III Cross,

K.N.Extension Yesuarthapur,
Bangalore = 2§

S.R.Sarasuathi,
ed sbout 50 yesrs,
W?o 18 8 S Raiug"ra1a lnCo

"Briver Goods MR 737,

Yesuanthapur, S.Reiluay,
No,28, Rnajana Nilays,

II Main Road, H.K.Nagar,
Yeauanthapur, Bangauoru-lz. ,

Farida Baru,

agad about 35 years, -

/o late Syed Nisser,

Dizsel Assistant ML 1247,
S.Railvey, Arsikere, Yc,20C7,
Asoka Mss% Cross-20,

Mysore.,

C.N. Sareeranga,
5/0 C.Narasimhachar,

’ aged about 59 yeers

Rssistant Guarc EMT 726,
S,Railuay, Prsikere.
No.46/2., k16 RS Road,
RrSikC;C.,

E,Chandra Bai,

aged about 54 yeérs,
M?o late Y.Ekambaram,
Driver Goods MR 379,

~ S,Railvay, Yeswanthapur,

No.4371, 3rd Cross,

. 13th Main, Subrnmﬂnyanagar,

Bangalore-21, -

Philomine,

ed ahout 58 years,
U?s late T.,Rrokyasuany,
Briver Meail MR 18,
S8.Railway, Bangalore City,
No.21, Hanumantheppe Road,
Kammanahalli RaT~SUemy PhTVa,
Bangalore-ss.

x K.Krishna Iyenba;,
% Guard EM3 371,
.', Bangalore Ci+y,

[ B 4

APPLICANTS.
- os Contde/~
SR |



179,

180,

181,

182,

184,

185,

‘B.Jayaﬁma,

- 2 6 . 8.0

aged about 57 yesrs.,
U?o late N.Basavaraj,
Driver‘Pessenger MR 79,
S,Railvay, hrsikere,

t/o 8,Vasanthakumar,
‘No.6/C, Reiluay Quarters,

Near Children’s Park,
Bangerpet.

Zailunrisa,

aqecd about 60 yeure,

W/o Syed Yeseem (late),
Driver Goods MR 480,
S,Railuay, Mysore, No,2599,

‘5th Cross, Mousa Diven Khana Foan,
Mandi

Mchalla, Mysore.

A,Rahimem Knan,

S/o Imen*Khan,

aged akout 69 years,

Shunter MR 300,

S.Railvay, Harihar,

No,452, T Cross, Gandhin=zger,
Harihar, .

Prapullekshi,

aged ahout #1 years,

M?o late Christopher Andreus,
Driver CGoods, MR 570,

ka.RaildeyL Mmysore (SKLA),
o

No.94/8, Loeo Colony,
Reilulay Quarters, YsZawagisl Fost,
Mysore~20. ‘

Gayaﬂri Shanmugeam,

aged ebout 38 years,

U?o late S,Shanmugam,
Briver Pessenger Mt 205,
S,Railvey, Mysore,
No.91, VRE Reilvey Querters,
Mysore-20,

N.Narayanasuamy,

S/o Narasapps,

aged about 62 years

Shunter MR 440, S.Railuway,
Yesuenthapur, No.5/6/47,
Laxmlpurem, Near Railuay Station,
Hindupur,

N.Mohiyuddin Khan,

$/0 M,Abdul Nabikhen,

aged sbout 63 years,

Guard Passenger EMT 461,
S,Reilvay, Mysore, No.2244,
Sawdey Road, Laskhker Mohalla,
Meene Bazaar, lysore,

5" e
& S

..._ﬁppLxcﬁNfé”

. -COh'tdo-/-
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~ ‘Shunter MR 315, ,
‘S,Railvay, Bangalore’ Tity, -

"gv1ctnr,iﬁ57*fmﬁﬁf: G
"§/o Joseph,

eged about 67.y98r3;‘{ »"vv- %Rg.igglggplicants in‘f”

‘QC/O Foc Nathan, NO.Z’

Mukthe Gerden, "

. Spur Tank Roed, Chetpat,
Medres -~ 600 03..“

487,

-

188,

K.K.ﬁagarathnam, :
S/oK.Re Raghavan,

.. retired Briver '8! Grade,

Staff No,P,5521,
"Rajaneesh m Shoranur.

K.Velu. S o Unnerd,

‘Retired Guerd 'B! Grade,

‘8§,No, 6314, Devaki Saﬁanan,

: 139,

190,

-Nedungathoor, Shoraras =~ ‘.

' AK. KesaVan, 5/0 K@chy, ' -

Retired Guerd
&3, No, 6066 ‘

. 9Yhenthi dhaVan,

Veloor..

P, ParamaSUaran Neir,

S/o Krishnan Neir, :
Retired Guerd “BM Specmal hrade,
8.M0,5077, Pedinchare Chonal House

‘Shoranur-1.

191,

192,

Ve C.Sankunni Nair,
S/o Achuthen Nair,
Retired Guard g’
Special Gware, S,No.6172,
%ikkara House, Kevalappars,
oranur,

P.Sundaresan,
S/o Kunhikdran,

‘Retired Driver 28"

S,No,P 6439,

Vanajas, 4/7]

Spposite Proyidence High School,
Gandhi Roed, Calicut.

9S¥5?W¥@g§ai Semy piliai,  applicents in SL.Nu,
b /o NyArunchalam Pillai; 187 to 193 ere
.t’ A

i Guard *A" Grece, ' applicents in 0.h.44/93,
13, Gift House, _
d, Sheranur, : ve.s APPLICANTS.

. ' <eo.Contd, /-

\ﬁpplicants in Sl NQ 129 t“



195,

198,

199,

200,

201 L 4

4. R, Raman Nair,. -
S/o K. Naray anen Nair,

Retired Driver ‘B' Staff, S
Na P 2314, . Py
Raviyankandath House, o
ChuduValathoor, Shcerenur =~ 1.

- . .

t. K.Ramankutty Nair,

S/a Kannan Nair,

Retired Guard Specilel "*ave,
5.No,5096, Mundenath Houqe,
Cheruthuruthy Fost,

Trichur District.

'R,Krishna Naidu,

S/o Ramekunhan Nsidu,
Retired Driver 28,

'§.Na,F 6445,

Nallissergparambi] HOJ"B,
Mudaliaer Street, A
Shoranur - 1,

L.Manikam Pudaly,

5/o C.Lakshmanan Mudaly,
Retired ODriver 'T°

S.No.P 4026, Manickanivas,
M.G.Read, Shoranur-3.

TsVeSreeman Pillai,

S/s T.V.Ropan Pillai, _
Retired Briver 'A' Grade,
S Nﬁw’ 1794

SGnil Vihar, Ganeshgi'i
Shoranur-1.

E, Paramesuaran,

S/e P.N.Sghresaname lyer,
Retired 'A' Specigl Grece Guard,
S,Nv 1495, Devi Nivas, ,
Nedung-tur, Shoranur-1,

T.Sankunny Nai‘A'S/. M.fchuthan Nair,

-Retired Guard S.Ne.6459,

Padmalayam House, Paruthlpra,

Shnranur.

c. Balakriohnan, hpplicants in Sl.No.
S/o T.Sankaran Nalr, 194 to 201 are

Retired Driver 'e', applizants in D.A.45/93.

Staff No, P 5702,

Krishna Vihar, Uellathmol tager,

P.0.Cheruthuruthy, LT
TriCHUI‘ DistriCt. saee ﬂPPL ICANTS )
. see ¢700ﬂt“/“



::9‘29 v

@ 202, K.Gavirden Kutty Nair,
S/n C.K.Achuthan Neir,
Retired Driver, Staft No.F.2833,
RAY Special Grade, Uadakkexnwnanath
House, ChudUVala‘bur, Shoranur - 679 121,

203, P Ramanhutty Nair,
s/0 ZKSnankarsn Neir,
Retlred Guard “RY
peciel Grade, Staff No.

E 14671

Pullconni House,

ChUdUVaLathUL Shoraiur-" -

204, P.Narayena Pillsi,

' 8/o P.Krishnan, Retired
Driver WC%, Staff Ne,P 3504,
Poovathlngal House, -
Kizhskathil, Panntnipra,’
Shoranur-1.

285. S, Raman Nair, S/a Kriartnan heir,

Retired Criver upik

Staff Ne,P 7065:,

Chennthu

erthi Part

Trichur Districzi.

206. V. Narayanan Ezhuthachan,
S S/o DyVelu Ezhashachan.

Retlred

Lece Shunter,

Sremsical LEATEL-

S,.Ney P 8117, ‘Devasamperambil House,

Mannanur.

Post, via navelepala.

207. K.Chellan, $/o T.Karuppan,
~ Retired Driver “C%, S,NesV3,
Muthukurssi, Kunnath House,

Genashglrl Pust, Shoranur.,

208, K.P.Gopalan, S/e K. Narayanan Namb*ar,
Retired Guard “B“m S.No. 7525,
“| eela Sadan®
Railuey Booking Cfrice Rood,,
Shoranur.

239.;?5 M.Kesavan, S/u Perugan,_

“I.F.Man '8!,
j 10026,

dathil House,

Gho akulam, Shoranur.

210, M.Sankaranarayanar,
5/. Govinden Nair K.,

:ed Driver “A® Specipl
N\ 2911, 'Rame Nivas',

Nangakad

o

APPLICANTS.

oo CDntd./_—




211,

212,

213,

214.

215,

216,

2117.

218.

219,

220,

es 30 ..

K,kchuthan Nair,

§/o Achuthan Nair,

Retired Loce Shunter,

%.No., B 6054, Kadambet House,
Mundamukem Amsom,

Post Ganashgiri,

Shoranur-3,

C.Manimuthu, $/o0 Chambaks
Mudaliesr, Retired Driver "&",

8, No,P 7492, Nambanthodi rcuse,

No.179, Mudaliar Street,

"Shoranur=.

KePe.Govindankutty,

Since deceased by Legal Rep:iesentative;
Smt.Sulochana Rmma, H.Nn,5/%31,

Namban Thodi, Mudaliar Street,
Shoranur=1,

- E,Balasubramanis Menon,

$/o0 Madhava Rao, Recired, |

Driver "B"™ Grade, S.hn, V 6,

"Geetha Nivas", Ponnemsngalam House,
Shoranur,

K,Sankaran, 3/o Medhaven K.,

Retired, Driver "AR%, S.No.F,4805,
Kayanathuthedi House, Kallippadam P.O.
Shoranur - 2,

V.K.Velukutty, $/0 Kelu MNeir K.,
Retired Driver "#%, S$,No,9730,
Karthika, Kanalappara,

‘Shoranur.

M.Velu, S/o Velu,

Retired Driver “B" Grade,

Staff No, P 7936,
Naikankunnathu Veedu,
Kovalppara P.0.

P.P.Velukkutty, S/o Shanku,

Retired Driver "“B", ,

%, No, P 7192, Padincharvettil House,
Karakkad, P.0.Kavaelappara,.

P.T.Ouseph, S/n Thomen, Retired.,
Guerd “B" Grade, S.No, 9431,
Yayyappilly House, Vappalassery P.0.,
Angamali, Ernakulam.

P.Krishnan, $/o Imbichyadi,
Retired, Driver "&" Grade;
s,Ne, P 5730, Krishnaghar,
Nedungathur, Shoranur-673 127,

s leesg s

S1.Nos, 20% te
216 are applicants
in O.Mi46/93.

.« APPLICANTS
...QOntd./-

.

.



" M.Chandukunhen, .~

_ 3/0 M. Imhichikutty
Retired-; Driver A
Special Grade, S.Nn F 289/,
Pilessery House, P.Q. Uengeri,
Via Calicut. '

Sl

222. M.P.Kesaven Nair,

- 8/o P.K.Chandu Nair, Retired.,
Fireman "8%, S5.No.3461,
Chemmanassery Padinhara Hruss
‘Kottnol P.0,, Celicut, :
223,  P.K.Remapanicker,

S/o Chamy. Panicker,
Retired,,. Egeed.“A" Grede,
S.Ns 8284, Navaratna, '
P.0.Kunniampuram,
Dttapalam-d.
224, K, Balakrishna Menow,
S/a P.Madhave Menan,
Retired Driver ‘! o
Special Grade, Staff No,P 447,
Kerandathil Hcuse; Kerandathil
Trichur - 1.
225, [®.P.Chinpan Nennn,
'S/s P.8ankunny Nerer,
"Retired Guard 'R'°
Special Grede, S.No,9333,
Rlongot Ushas, P«0. Pulaked,
Viz.Chelakara, Trichur,
226, M.P.Gepala Pisheretl,
S/s £.P{Raghava Pisharcti,
'Retired Guard Special Grade,
Panrnima Manjakkad,
‘Sharanur—ﬁ?g 121,
227, G, Chandrasekharan,
- §/0 M.K.Mennn,

Retired, Special Grade Guerd,
SeNe,7 618 “Gakul®,

Rshak Nagar, Kamboni Recad,
.ﬁyyanthole, Trichur~3.

228, ‘V Me Abdul Kadir,
' S/-‘ JM»NohamEd Haji,
~ Retired, Guard Special uraau,
. S.Na, 9826, 20/163, “THnUpa1h; ,
imﬂgmr ol, Trichur.

Do éskaran, S/o 0.5. Pa:an,

, 'ﬂ»réa '‘tOods Guard, S,H,C. 1980,

4yemputeth House, P. 0. -
Y. Via. Trichur, o

ane,

5; Nu 217, to 223 are
anpllcants in G. 3.47/93

S1,.No, 224 to 229 are
appllcants in 0. N .48/93,

wes RPPL CANTS
‘ Py C.ntdo -



X 32 .0

- 230, P.Narayanan,

S/o Sankaran, Retired,
Special CGrade Guard,

s,Ne .EE 86, "“Ushas",
Rayaroth Patamb, P.0.Paral,
Tellicherry-670 671,

231, V. .Sankaran Nair,

: §/o T,Narayenan Neir,
Retired ., Guard 'A' Special,
$.Nb.12746, Ashirvad, Perel,
P.0.Koothuparamhe,

"Pin-670 643.

232, C.H.Balan Nembiar,
S/o Kunhikrishunen Adicdi ¥,
Retired Guard, ‘&' 7y .73
S,MNo,3997,; Usha Bhavan,:
P,0.Kottayampoil, Via, Vellicherry.

. 233, M,Padmanabhan Nair, »

S/o B.V.Krishna Menon, Retired.,
Driver 'A' Special, S.he. P 5754,
Davi Nivas, Kottara*humpars,
P.0.Azhikode, Cennanocra. '

234, - K.K.Susheels, 4/u Late
V+C.Bnandan, Retired,, Driver ‘LY,
50,2635, MApand® Viher, Ylavil,
Kanniir ~ 670 008,

235, M.Narayani, ¥/o Late K.P.larayenan
Nair, Retired, Guarc 'C',
S,.No4 1903, Madathil House,
P.0sChirakkel, Cannanore- 670 011,
236, ¥K.Kunhamboa, S/n Rppu, Retired.,
Shunter 'B', S.Ne.P.5331,
Packkadam House,
P.0,Trikkripur, Kazhargsd.

237. K.N.Vanajakshy‘ /o Late C.H.Gepalan,
Retired fuard 'A! Special,

S.N039498, Chettiyam Veetcil,

Near Railuay B Cabin, Badagara.

238, A.K.John, $/e RuJ.Kurian, $1,Nu,230 ta 238 are

' Retired,, Guard 'R', applicants in 0.k.49/93,
S.Ne,9¢83, Rriyathu Pecambil o
House, Pallgm.P.0.,
Kottayem = 7.

239, R.Merappan, 5/e Rama Gouwndar,
Retired Dgiver, 'C' °
Staff No. P.2718, EB-118 ©,
‘Railuay Celsny P.0., ‘ : _
Erode - 638 002, 'w.. APPLICANTS,

‘/ . _ ‘..ﬂCOn%d.’/—-

.



241,

242.
243,

244,

245,
248,
247,

248,

uK C. Nallappan,

S/o §.Chinnappe Gounder,

Retired Driver A Special,

S,Ne. F 2946, Door IT o4,
Parvathi Krishnan Street, -
Kollem Palayam, : '
Erade - 2,

P.Keruppannan, S/n Ponei; Suunder,
Retired,, Driver 'A!,

S.ho. P 3563,

Korakattu Valssil, ’
Door No.5229/A 14 Faavnrf Reday
Erode-7, ‘

M. Kandasany, S/e Merapra Lounder,
Retired Driver 'C', S.No.P 2403,
atqa»o, BUNRged, érede-sas 502,

Muthusany, S/o Paleni [nvndur,
Retlred Driver'C', S.:Na,P 37CE,
Raghavande Nagsr, Erede-i‘ '

R.Ramasamyy’ S/o Rya- Gduhn«n&
Retired, Bhanter'PB', S,No, cdsc
Pudhupalsyam, Joor 246,

"Nlampalayam P.0,, Erode-8,

s, Kandasamy, S/o Sengadan,
Retired Driver 'C!
Staff No,P 4103, Ragevana1dar

- Nagar, Door No. PARB 18, Cavery R.S.,

Erode-?.

c. Kumarasamy, S/o Chellappa Gounder,
Retlred., Fireman '8', S.No.P 7885,
Ooor No. PPI-283, PudupalaYam,

Allampala'am Post, Erode-8,
W 3 Peerakhan, S/o T. JeJdemallutheen,

Re% 1red «y Driver ‘B°,

S.No, V,38, D.No,94, Railuay Colony

Post, Erode.

‘Velappa Gounder, K,
' S/o0 Kolanda Gounder‘

wmﬁeiired Shunter 'B

S '»tﬁ@a ,
%,

% i Goundan -
%§’ /4/ Shunter ‘B'
084, Door No.191,
,’ [ ayam Akkarkam, -
mpalayam PeOs, Zrods-2,

o h AppLiéANTSO.

N ..COQtdo/" ‘




250.

251,

252w

253,

254._

255,

256,

257,

ae 34 KR

&, Nallasamy,

S/o A\a‘Gounder,
Re:izzd., Driver 'B',
S.No, PTS 10237,

D, No.280, Puthupalayam,
Rlampalayam P.0.,
Erode-0.

N,Kaliannan,
5/0 Nzllacounder

'‘Retired. Diesel A°s!stant

S,No. P 4011, Sastri Negar,
D.No,.55, Near Warer Tani,
Erode 6@8 002.

K.Ramasamy,

S/o Kalianna Goundan,
Retired, Shunter ‘B!,
S.No.P 3958, D.No.62Z,
ﬂdappalli Rbu. PUSt
Cavery, 'Erede-7.

- P. Sengoda Gounder,

S/n Palani Bounder,
Retired,, Shunter B,

S¢Nn, P 4429, D,Ne,58,
ﬂdapall: Vi;lage
Pappapaleyam, . Cavery R.5.,
Erade—7o i .

P Muthusamy,

S/o Peieni Gzurcer,

Retired, Shunter 'B',

& Np P SD” udhupe_gycm,
No,.263, Agraharam,

Alampalayam P. 0., ErodeaB.

V.Sengodan,

S/o Uelappa Gounder,

Retired, Shunter'B!,

S.Ne. 5133, D. Ne.2/60

Uttapalli, Pilleyer - Vawl Streat.
Cavery, Erode-?.

Ke Chinnappan,
S/e Komara Samy Gounder,
Retired,, Driver 'CY,

~ 8.Na,P 3531, Avakathu,

Cavery P.O., Coleny Road
'Erone-?.

P,Venkkatachlam,

S/e Peruma Gounder
Retired., Shurter Y
S.Ns, P 4097, « 1/11
Karuthuveli Thottam,
Odappalli, Cavery RS,

.Ernde—7.

... RPPLICANTS,
& 6ogontdo(“




259,

260.

261;

262,

263,

264,

,‘Thenai House

- , fT"izl1{(3353@-f5£VEf *I"Q ; ':4 S
"55N”Gelappaﬁ;--" S 81,Nu.239 to 258 ere
~5/0 Nalla Geunder,
 Retired,, Shunter 'st,

S,No, P 2647
D, Ne,1/20, Odapalli

',Cavery R. é., Erode-?.-

T.P. ch1ndan,

S8/o0 P.,Kunhambu,
-Retired Guard Special
Grade, Staff No,11159,
Prasanne Nives, P.0O.,
Chirekksl,’

Cennanore - 670 011

K.Sreedhsran,
S/n B8.Achuthan,
S.Na, P, 318P‘

Opp. Reiluay Station,
Chirekkal P.0.,
Cannanore,

N Bal krishnan,
S/o NamBikutty,
Retired., Guard 'A?',

. 8,No, 15870,

Mankkkesth House

. Good Shed Read,
A Tellicherry,

PeKs Raman Neir,

S§/0 P ,Kurhambu hair‘ “
Retired,, Driver Sp901a1 '
Grade, S Ne, F 6446,
Kavinchalil, ?.0.,

Azhlkode, C%nnanore-ﬁ?U 009

(V.M.Karthlyanl Amma,
W/o Late K.P.Jenardhanan Nair

. Retired:, Special Grade Gusard,

S$.No.9650, Ashok Bhavan,
Thamarakuzhi Malappurem,v

'_Pin-676 505.

K,Govindan,
S/o K.Aruvan, Retired.,

‘Driver 'A', Preathe Bhavan,

KgLLadathode P.0.Nlavil,

ANEN, S/o Raman,
Yiard, S.Ne,i1554,
etiil House,

edr I1I Ward, S
P1n—6?0 56 . soe

applivanto in 0.&.50/93. S

‘APPLICANTS..

' vw.e Contd./-

N

SN



266,

267.

268,

269.

279,

272,

273.

..Retlred..

eo 36 oo

N.Vasu, S/o Rampothy‘

’ Retired Shunter 'B

S.No. P 5024 ,
Kottiyath Houee,
P.0.Muzheppilanged, :
Pin- 670 663, Cannanore._

P.K«Kannan Neir, '
S/a Rppu Nair,. Retired.,
Shunter '6¢%, §. Ne.P.77%4,
Verkulathu Vayil,

Near Akliyath Temple,
P.0.Azhikede,
Cannanore-670 00S.

P.®.Rohini, W/o Late K.addﬁdl, 'S1.No.259 to 268 are
Retiréd Shunter "BY, applicants in O.A. 51/93.
S,Na.: P 7173, '

Chambakachalil House,

T.0.Muzhapilanged,

Cannanore Districty

< "C+K.Chancan,

S/o Ambadi, Retired Shunter'B',
S.Ne. P 8223 Kanavi House,
Ekkchi, P.0.Peliode,

Via,, Trlkkarlpur, Kazharged,

K.Narpyenl W/c Late k.Krishnen,
éhunter, S.No.P 7420,

Mach*ppurum Hous

P.0. Cheruvathur, Ka’argod.

 PJM. Hymavathy
271..

U/o Late TB.\. I&aothgramarbl TN

Retired 2ri.-» A Special, Guerd,

S .No . ZA%S,, &seawdlms¢

Kiq:%i. Towtar ddr I'a: HHgh, Scho-l, :
. ,

untsv=4. Cannanore.

TeP.Leelavathy Ammsn,

W/o Late P.V.Kesavan Nembiar,

. Retlred Driver A Specisal,

S5.§e.4654, Kesave Nivas,
Near Elayaqoor Temple,
P.G.Nundayad Cannanora.

V., & Balekrishnan,
5/0 V.Demoderan, Retized.,

Driver. 'A! Speclﬂx,

_S/No. »a3gl, i
8/5, Reshmi, S.N.Nagar N
P.0.Thottada, Cannenoré_ ...  RPPLICANTS.
‘ rocontdo/"’

13

Sy s e L



274,
- 275,
276,

2714

278,

273,

- 280,

M
/r\NISTp B\\:\ZSB 0o2.

.'i 4 A'Rail

P.M. Sreenlvasan, ’

s/o P.Govindan, Retired.,

Guard Special Grads,
5$.No0.12054, 'Smrithi', '
Post Uengeri Mathoth Paramba,
Calicut.,

P.Krishnan,
5/0 K.Perumal Naidu

Retired., Driver 'ﬁ{ Spescizi,

S.No.P 4360, 3/275,
Opp. Speres Land,
Vadakkanchery,

Trichur-680 528,

A.Bhaskaran, S/o &ppu,
Retired.,, Diiver 'C' Grede,
S,No. P 4301, |
Byyanatu Parambu House,

- Ayyappankavu Road,

Kochi-18,

K.Cheyikutty Kannoli,

/o Kandan, Retired.,

Driver C' S.Ne, P 943G,
Kannoli House, Kacheri Rﬂeom,
Desom, P.0.Calicut-673 0114

C.Madhavi, W/e Laté

C.Ks Krlohnan, Retired.,

Driver 'C', S.\e,P. 3737, -
Krishna NlVas, Poolayll raremba,
P.0.Kallayi, Cal;cut~673 UGa.

T.Kesavan Nair,-

s/o N.Govindan Nair,
Retired., Guard '8!, .
S.Ne.4956, Santha Sadan,
Chuduvelathur, :
Sheranur-67% 121,

M.Elies Bron Rej,
S/n S.Mariedess,

Retired A Sp901al Driver;

S.No, P 3702, ED 196 E,
Railuay Colony p.0.,

Govindan,
C Qh nnappar, Re+irnd
untey, S.No. P 3631,
way Colony P 0.,

§1.No.269 to 279 are
applicants in 0.“.52/93

ve. APPLICANTS.
;..Contd./-




282,

283,

284,
285,
265,

287.

288,

283,

- ‘ as 38 4
|

M, Ka=1mir Leuis,

s7o K.Maria Louis,

Retlrsd., Guard A’ Epecial,
S5.,No.%2119, Annadurai Street,
Nadap* Hodl ‘

| Erodﬁ 638" 002.

K. Muthusamy, .5/8 Kelandai
Gounder, Retlred., Guard ‘B',
S.No0,12011, 1Z Ramameortiny
Streeu, Kollampelayen,
Erode-635 002,

K.Sunderesan,

S/o N.Kalyanssundara Mudaliar,
Driver A Grade, S.Ne, M 2618,
Ne.48, Lenin Street. '
Erbde Ralany CelonyPost,

va_EroJe-Z S

K.R. Lakshmandn,

$/o M Rengasamy Kerar,
Retired., Driver *A! -Lecial,
Staff No.P 4467,

Morth Eda Straet.

Bheema Nagar,
Tiruchirappelly

. Pin-GZD 301

Ke Subramaniam,
$/o S, Krishnasamy, Retired..
Driver 'A' Special Grade,

S.No,-P 1788, 43, Lenin Street,

Railway Cnlany Post,
Erode-638 002,

R.Sethuraman,

_5/0 Rathinam, Retired,,
Driver 'A! Special,

S.No, P 2888,

Ilemathi Illam,
1086, Bharathi Palayam,

Noilappalayem Pelo,
Erode—z

M Chinnappan

S/e C\Mockkan, Retired,,
Dtdsat Shunter,

S.No. P 7785, 7/5
RdllUGY Colcny,
Erode~2.

MsMarappen,

S/e M .fMathan, Retired,
Driver 'A! Special,

S.Ny. ¥ 3779, 107,
Kamalegam, Barathy Palayam -
Streef, Mulepalayam PJO
Erode—?

... APPLICANTS

.o .COE]t‘./—




290, Retired., Briver. ‘At -

'291;' Retired,, !

‘f?@;Samuel,]SfiﬁtnanémﬁthQ;f}*.
. Special, S.No,P 3224,
403-C, Railway Celony, .

Erode-2, - - L
A.Lingaﬁpan:‘s/o S.nyavbi,'

i"SpeCial B

Driver, S,No.P. 91714, 19,

Kethukaran Street, _

. Kallampalayam, Ernde~2,

.+ TeS.8rinivasan,

242, - 5/0 R,Sueminathan

- . Retired, Driver 'A' Special
S.Ne.P 4339, 3451, .
Railuay Querters, Raiiway Ceiouny,
Erode-638 002, | |

o .’-‘E’.Namasivayam‘,' S/! MeNeBalzrandam.
293, Retired., Driver 'A' Special,

' S.Na. I 5511, L =18, a
Housing Unit, Feriar Mager, -
Erode-633 001,, Temilna€u, . . . _

KeMoMuniraj, S/¢ K.Munusuamy,

294, Retired., Diesel Assistant,

S.Ne.PT3 10212, -
~Manickkavssagar Sireet,

Sastri Nager, ~ )
Railwav Celony P.0.,

. LJAnthoni Suamy,

295, S/s Lourdu Suamy Pillai,
S.Ne. B 1419. 41/A '
Railuay Coleny,
Erode-638 802,

- M.Buepathy, §/a M.P.Mooka
296, Gounder, Retired, Driver
'8! Grade, S.Ne. P 9478,
17/F Cld Railuay Colony,.
-Erede-2, ‘ o
. V,Balaraman, §/a Venkkataswamy
297, Naidu, Retired, Driver !B! .
Grade, S,tle, F 9420, -
Railway Celomy, Erede-2,

- _B.Bangasuvamy, 5/0 Perumal Naidu,.
ZREF oW, Briver 'B!? Grade, '

23, No,17/8

% Street, é:nig-Z,

Japet c\lduami Nathan, - 81,No,280 te 299 are
€Eired, )Or fuer B! urads, applicants in 0.k.53/93,
vDe.? 8313/ Docr 414/, S
y ﬁny Fuo'o,

veo “RPPLICANTS.
wesCofitd, /=




301.

302,

303,

303;

3as.

306,

307,

308.

‘d; 40 ..

P. Pangunni Menon,
S/u T.CeKeNair :
Retired Guerd far Special,
5.Ne, 15200, "Pournami®
Nangapoa Nagar P.O.
Olavekkot, Pin-678 002,

M.Krlshnan Nair,

S/s Kunchu Nair, Retired..
Dri;er R Speciail,

S.Ne, b 6444, Srishilem,
P.0.0lavakket,

V.Sreedharan Naii,

S/o f.R.Krishna Pillai,
Retired, Guesrd A Special;
S.NL,15202, Thuruthel,
Aymenam P.0., Kettayap.

P.A.Rajan, S/o P.u.ﬂppu,

Retlred Guerd A opbc*aL,
+No.16144, Housz Ne,db’ /sug,

“Reshmi" Neax PeA.Coleny,

,Coch¢n-‘l

C.Kutty Nurayenan,

S/n V.C.Nerayenan Nair,
Retired, Guard A Spscial,
S, No.7GZb Chembra teuse,
Shoranur - 679 121,

TP oK Knshy, S/0 P.K.Koshy,

Retired Guerd, $.M¢,1520S.
Vazhakalayil, Gngadikal F.0.
Chengannur, 51n—689 122,

K.L.Kuvian,
8/0 K.P,Lonappan
Retired Guard R ép901al
S M3, 15216, "Chandiri",
gh School Road,
Farappur, uia. TrichuL

' pin«%sg 552,

N, Ramakrishnan Nambidi,
S/. Chitcan. Bhattathi Jpad
Retired. Guard AT

S.Ng, 14044, "Karthike®,

Ramavarmaeram, Trichuv RBO 631,

VN, Serwjeni,

W/o Late ARengen, Ret;red.;
Briver R épecial,

S.ho.F 4367, Sree Rangam,
PUMp ‘Engine Road,
Cleuakkat-678 802,

APPLICANTS
...Contd /-<




R fﬁF‘M.Ramaohandren
-.>3D?gﬁ‘5/u t.B. Mannadiar,.Retired
-0 Guard K,, S.Ne, 15219,
- Panikkath House, v ' '
Khllengode, Palghat - 678 06.

‘ ;if"lw”v Nadhavan '
"STD',‘S/o Velucham! Retired.,
| S Driver A Spe01al
L S.No, ‘P 2993,
o2 TED - Ballath Pouse, .
PRI - Kuthupgramba, E€dethara 7,
|© . Pelghat, Pinl678 %1, -

51.Nos, 300 to 311 are

ﬁfﬂi KoMe Kunhimohammed epplicents in O.A. 54/93

vS/o K.Moideen “bya
-Retired, Guakd. !C!,
S.Noi 6633 Cheredath Huuse,
'Kuttamassery, Aluaye»reS 190z,

i 3&2‘ R, Narayanan,*S/; B.Redarem,
o CITEs B tireu Drivet Giods v
g 5 Ne . PTJ 10505 120,

. - Jeevanartham Street o
Poonthurai Raead, a‘e—z.

“wqa. Co KJmarasamy, 5/0 Chinnappa ,
b Gounder Retired,, Orivex
'8!, S, No. p 4206 O.No.6&,
i . ' Sholap Pruvae, uutharrs Puram,
i Er-de-/m

ST S.ReWanoorthy
RALD SFe TiK. Sondaragalu
Retired., Driver at Speclal
S.Ne.P 3540 15, Sundarem
Street Erode-Z

oa. A.Abdul Jaffar, o
315. -S/a Abdul Keder Retived,,
Oriyer, Geods, §.No v 44,
235 Kalyanasundaram Street,
| ' Erede- 638 002,

. - S.hkngamuthu,
- 316. - S/o V.Sitia Nalcker‘
Retired,, Driver '8

~=SoNwsa8_ 1365, D.No,411 D,
":%“ﬁ%3@§;§\00;ony,P 0.,
o~ fr‘ I‘«p?é\.\‘ N
IR AN
IEYa ﬁ stlvarai) S/e Velleirm,
{4807, & t red}, Driver 'AT

A\ /No. P 3542, Telephone N |
g T ip*aL ,54 o, P 3542, el phone Nagar,
%\‘§$/ﬁﬁgc1aja-GYam.P 0., Erode. : s APPLICANTS

4 _ ” Cal’ltd /‘-

‘Q‘_



318.

319,

320,

491

é

322

L]

323,

324,

325,

%28,

[ |
|

| . ’
! e '-'2 50

K.Chﬂnnanaiyen,

S/0 hnuman, Retired.,
Shunter 'B{,
S.No.F 7458, 76, L.G.G.S.
Colony, V.0.C. Street,
¥ollampalayam, Ermde.

M.Krishnan, S/o Munusamy,
Retired,, éhunter,
S.Ne,10072, PTJ, S.N3,413 O
Railuay Colony, troda.

R.Thilagarajan,

S/ Ramaswamy, Retired,,
Guard 'A' S,No,14332,
Thangapattalaikarar cate,
Popnthurai Rozad,

Erede,

R.Chﬂnnaiyan, &1.Ne, 212 t& 321 are

S/ Rrumugam, Retived., acplicants in S.h.No.55/93

Driver 'A" S,No., ¥ 71t6
Ne.231 A, Railway Cclernv,
Ercda.
P.Subﬁamanian, §/c &.Prlenl,
Retired Gusrd 'A',
Staff No,7448, 112,
Vinayger Ksil Sirzef,
Sgstri Nagar, Erede-€38 002,

S.Kennimuthu,

S/v Subbs Thevar, Retirad.
Gusrd 'A' S§,No.16066,
Sundarammal Illam, 11/8
KIII, Nanjappa Laynut,
Sulur, Coimbatere-641 402,

R,Anganna Pillai,

S/e Rangaswamy Pillai,
Retired. Guard,

S.No., 15271, 20 hertn Chinne
Nari%mman Keil Street,’ A
Karungalpalayam, Erode-3,

Perryar District,
|

"V.Mari, S/s Venkstesar,
Retired Guard, S.No.12563,
No,III, "Thera Illam®,
Kurikaranpalayam,
Mulapalayam Pest,

Erode-2, Periysr Bisvrict.

V.lakshmanan, S/ S. Yadiveiu,
Retired Guard, 3.Nw,13756.
Bharathipalayam Street,
‘Kurikeran pelayam, '
Mulapalayam Fost, Erade-2,

Tu/’Periyar District, «eo APPLICANTS.

s oCOhtd.'/- .




327.

328, -

525,
330;
i 3?1.
332,

333,

334,

¢

‘\,/

oe 43 s

Ve K Shunmughasundaram,

S/a k.S, Karuppanasamy,
Retlred., Special grede Guard,
S.No.3/T 35, 194 E,

Railuay Colony, Near Railuay
uqlony Past folce, Erode,

V.KeUnni Nalr,
S/u K.Raman Nair,

Retired., A531stamt Cuyerd

S$.Ne.1902, Contchery Qf::e,.
Erode. A

R.Lakshmanan; S/¢ Famasznv,
Retired 'p! épecial Guara,

§,Ne,7210, D,.No,183,

Sestri Nagaf,isadayampcl'vbh
Road, Erede. - Z. :

V.Suamyeppah, -

S/o G. Visuvasam, Retired

Guard, S.Ne., 12107,

5 Karuppanasuamy Koil I1i Streew,
Surampatti Road, trode-638 CiY,
Periyar Bistrict,

R.Veeraraghavan,

S/o V,Rema JIyer, Retired
Guard, 5,Nc,15231, We.9,
Tayumanavar Street,
Pundurei Resd, Erode-538 0202,

K.Ramalingam,

5/0 V.Kandasamy, Retired,,

Driver 'A', S.Ne, PTJ 10052,
Door Nr.16, East Pettakarr,

- Street, Erode-638 002,

G.R.Samuel Rej,

: S/o G.N.Anandham Pillal,

Retired, Driver 'RA' Special,

-SiNe. P 2836, 23 A,

Panchayat Union Street,
Manthepe, Podanur,
Coimbatere-23.

K.Kader Ali,

S/n Kader Batcha, Petired.,
rar 'A' Special,
NMmu:§\3726, 168 Main Raac,

v“ adanup~23, Tamiln=du.

":imdtnus S/o Naniappe
Jifider, \Retired,, Driver 'At,
. 1s%a, 5/11 Arthi’ I1iam,

fﬁ*ﬁ ad, Podanur—ku,
adu
4

§'.Nu.322 to 332 are
-applicants in 0.h.56/93,

<. APPLICANTS,

. 'ocontd. /"
. & .



336,

337.

338,

339,

" 34m,

341,

342,

343,

v WA L e L Rl L L e D a vt L e TR Bl Syt e Rl E ey
e

. o
PR 44 s

S,Velusuwamy Pillsi,

S/0.A, bankara1in?am Pillai,
Retired Driver S,Ne,6437,
D, Ne, 360, Selvapuram,

“North Perur, Main Read, ™

Coimbatere-641 p26.

K.Rangaswemy,

S/0 Kuppusuamy Naldu,
Retired,, Drxver, 1Al
Specialy S,Ne.P 9464,
D.Ne.24, Maih Road,
Podanur-23, Tamil Nedu,

K,Ahamed Shericf,

3/- A.Keder Batcha, Reiired.,

D-iver 'A! Speciel,
S.Ne.P 4341, Main Rqad,
deanur-ZS Tamil Nzdu,

Nan3appa Naiqu,

S/- Venkettasuamy Naidu,
Retired Driver 'Bf,

S,Ne, F 2438, BaJanei Kovil
Street, Pgdanur—za,
Témil“Nadu,

K Palanieppan,

S/o Kuruppanna Goundsr,
Retired., K Bhdwsr-'A!,

S.N. B 4333, Na,8&,
Uilangattur, thachenallur.
Erude - 10, .

M.Palaniappan,

S/- Marappa Geundei,
Retired,, I Fireman '8!,
S;Na, P 4382,
Uellaikattur,
Kedachenallur P.0.,
Thiruchengedu Taluk,

Mm.Chellappan,

S/c Marappa Gounder,
Retired,, Shunter, .
S,.Ne,9454, ‘Alampalayan,
Palllpalayam, Erede- 6.

A. Palenlappan, -
5/- ‘Athathappa GOUWdeP

_ Retired., Bhowter,:'

S,Ne,,.P:7465, Nn.aﬁd A,
Velgnkateor, % ™
Kadachenailu1, Erode 10.

V W .

$1,Na, 333 to 339 are

&, X A

-

.

°rplicants in U.h.57/93

.es» RPPLICANTS.
essoContd, /=
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344,

345,

346,

347,

348,

349,

| .
| 350,

"“*LNo.)104

e e

P.Gurusamy, i £

. 5/0 Paleniapps Gounder, =
Retlred Drlve; 'A'

L G.G.S. Coluny,
Kellempalayam, Li8de-2..

R, Kumarasemy,
S/o Ramasamy Gounder,

Retired,, Shunter Lcco,

S.No.P 6315,
GDV1ndanDalayam,
Rlampelayam P.N.
via., Erode.

G.Samuel Durai Sa Yy
5/0 Gnanadursi,
Retired., Driver I,
Spl, S.No, P 3107, 3%
Upstair 4th Crusc Roag,

>, j.;ﬁ*f,i‘ﬁiﬁ?i‘f.!_z‘;( T Pl .

O s L By et oAb oM i .. e e A
T T T R T

Param331vapuram 41oud1 5%1 e0i,

v Sengodan,

S/n Velappa Gouynder,
Retired,, Shunter/luco ‘
5,No, F 3510, Vilankattur,
D.Me,54, Pulapalayam ¥, c.,
Kadachanur (vVillage),

'C,Nachlmuthu,

$/o Chellzacps Gaunder,
Retired,, Shunter,

S,No.P 4384, Pnclapalavzm Fos
Kadachanallur, Pallpalaysm,.
Erode~6.

T S.Alimoideen,

$/0 T.J.Shirfuddin
Retired., Driver 'A',
Spl. S.No. P 3260,

47, Tede Shirfuddln Street,

- Bestri Nagar,

Neer Railuay C-lony,
E€rode-2,

VeN.Ramankutty Nair,

S/o V.Narayanan Nair,
Retired., DOriver ‘1!,
S.,No. P 2310, Puehoalaya.

' «7/538, Callege Roac,
,,/;gﬁiﬁmayg, pin 678 COT.

rayana Iyer,
d.,iGuard 'A% Spi., -
b2, Ne.1/780,
;KJAS ng‘e Streel,- =
algathy P,0O.," .
by, Palgfet -
6?8v003.

S1.No.340 to 349. are
epplicants in O.A. SQAQﬁa

oo~ APPLICANTS
v 1 Contd, /

1



353,

. 354,

355,

356,

357.

358,

359,

360,

P M Cha
. "Retirsd,,
352Q

1ot

U, 5,0 Appq’{
Oriver
€.lo, P 5287,
Kurunged House,

- Maruthe Toad, palghato

F Krlshnan, :
.S/o A,Arumughan, Retired.,

Briver '8', S.No. P 9449,
Chungath House, K?vllpad
Pa 0.,1Palghat-l7 N

: ‘F SuquETcﬂ k2¢r
mS/o P.Senkara Menor,

Retired., Psst, Gls--,
5,.No.15394, Pslakkott Houss,

L Thenur.v1a. Porli,
3 Pa&ghat—ﬁ?e 616,

D GOV1ndar

.S/o P. Serkara Menon,

Retired,, Guard 'B*,

S$.No 2024, Sr‘Va¢%am,

HoNea,M, 6/33 indire Naaar,

.Kallupully,‘Palohst-

R, Narayanan,

$/a V .Raman, Retlred.,
Driver 'P', S,Ne. P 5847,
Chandriks Nllayam,
Korathodi,

.. Kadukvankunnan,
“Pglghat-678 005,

N.Velukutty,

S/b Narayanesuamy‘
Retired,, Driver 'a',
S;Ne,PTI 10113,
ﬂmbalaparambu,

Near Madrassa,
Kavilpad, Palghat—17.

T.Velayudhan, -

S/n Theethy, Retired.,
Guard!'C!', g.Nl. 16222,
Devi aadan, Pottakulam,
Ka\filpad p.U., Palghat‘

V,Viswanathan,
S/o Kubhne.a, Retired.,

- Loco "Shunter,

S.No, P 5184,
Vellankad, Kszvilpad,
palgh'dt'"] 70

V.Vasu, $/0 Velayudhan,
Retired., Driver tht,

S.Ne. P 3164, Cherdrasoudhem,

Tannissery, Palghat.
v Y

‘i’~uo 46 mg;-'.

. AhgtICANTs.

veeo Cantd,/=




T gyMadhavana .
'S/e Velayudhan,
361s Retired.Z Driver '8',
S.Nu. P 9888, Rahendra
Sadanam, Melepuram, -
Nlavakkct, Pin 679 002,
Palghat.

- T.V.Veleyudhan, .
362, S/o P.Veeren, Recireds,
Guerd 'B', S.No,68%5,
" Thurakad House, P.O.
'PerungottukurL531.
Palghat..

4 V.Sivaramen Neir,
363, S/o K.Kesavan Nair,

- Retired., Guard ‘ﬁ'
S.No.5852, 72/R,
Instrumentatlon Teun shig
P.0. Kanjkode best, _

' Palqhat. '

. - S,Veerareghavan,
364, - S/l ?.Singaram, Kesired,,
' Guerd 'A', SuNe,14522,
H Ne. H-2 Housing Uﬂit,
Karamadal Road,
Mettupeliayen, ~
Pin-641 301, Tamil Macu,

M, Narayanan Neir,
265 S/n Thavitta Iyer
* Retired,, Diesel Lsst.
- §,No,P 9444 ;
Nquakkara Hnuse,
Fuduppaniyaram P do,
.Palghet~67l 733,

K+KeSyumemania Iyer,
366, /s KiS.Kuihne Iyer,
Retired., Guard
- S.Nn. 1849, N..3/126,
LeN.Puram Vlllage
Palghat.

o P, Balaekrishnan,
367. "5/. $,Ukkanda Warier,
Retired,, Mail Guerd,
- 5,N0,14067, Harives,
.“m,\_Ka1lekulangare,

fﬁ :aran.
A Appukuttan,

dabd, Oriver 'k',
Néﬁf?=9436,‘v .

%ea -Jat-Z. S ... ARPLICANTS.

. }?” -::;ﬂff -t ---Lontd. /-



369,

37F,

\
\g .. 46"00

R.Paramasiva Menon,

S/u M<N.Raman Menon
Retlred., Driver 'Af Spl.,
S, Ng, F 4684,

'Sh vasilam Madathll Housc,

'ennaekkare P.0., "
Nnoranl, Pelghet-4,

L Thankaraj,

5/c IS, Pennan, Retired,,
Drlvevfﬂ' Spl.,

S.Ne, P 2760, 96 N,
Behirnd Ram Theatre
P.0.Suramangalam,
Salem - 636 005,

L 1A Ramakrishnan,

371,

372,

373,

374,

375,

376.

S/o Appu, Retired.,
Guaﬂd’h' Spl.,

$.No, 6806, |
RamanchenatH House,
19/360, West Yakkera,
Palghat - 678 001.

C.Gopalakristinan Nair, ,NC,ZGO to 372 are

S5/e V,Madh Nair
Ré.lreda Dgisgr ?Al Spl. appliicants 1n 0.h.55/93,

S.No. P 6449,

Cherukara Arishre Nivas,
P.J.Kannadi, relghat,
Pin r e 79

S.3eurirajen,

5/0 T.K. Sundarare?alu,
Reti-ed.,, Driver
Spechal S,Ne. P 2327,
203,U1nayakark01i atreet
Nadarmedu, Ernde-~638 002,

K.Pandurangan,

S/o Me¢Kasthurl Naidu,

Retired,, Driver 'A' Spl,
S,No,P 2902, 17/4,

nmmamandapam Rosad,

Srirangam-620 006.

VeG Veerasamy

S/n Cov1ndaeamy Pillai Ve,
Re*lred Driver 'A',

S.Ne. 7 847, 48/2,
SUbbaiah Street,
Sangliandapuranm,
Tiruchi-620 001,

V.5ithan,

S/o Vaiadvri, Retireo.,

Driver !'A?!, S Nc.® 7775,

D.Nc.24, Jeevanda Strecet, :
Poondurai Resd, Ernde-2, vss HRPPLICANTS

'“_/ . . oaocentdo/_



e 85 ..

i L P Dakan samy,

I 377,  S/o R, Angsmuthu,

| Ret“re,, Oriver 'A',
| S,No, PTJ 10027,

| Vallalar Street,

: : Municipel Colony Read,
3 . Erode-4.

v N, Proklacemy, '
378. :S/o J.Arulanancam,
Retired., Guerd ‘At

$.No, 5253, 12,
Kamarajar gtreet
Nadar Nedu

Vineyakar Koil Erode-Z.'

‘ ~ M,Pengasamy,
399 . S/a C,Muniza, Retirad.,
® Driver 'A', Spl. '

; : . S«Ne, PTJ 10449, 21,

| Golden Street,

: ‘ Thangavil alias Muni 3amy Fosd,
i - Dharmanuri-636 702,

"~ KeMunusamy Naadu,
380, S/ C.Krishnasamy Naidu,
Retired., Briver 'C!
AFG. 'BfY., 3.Ne. F 61(..;
D 5, Kaliyanna Gounder Thcttam,
“erundur?i Raad, Ercde,

: - P.,Daniel Jayara} N 3

3et. 3/0 Paul Plllay, Retired‘,y
Driver 'B', S.No,l 6441,
No,.400C B Ralan/ Collny.
ELode.

R.Manickam,
2g2, S/c M. Argamuthu Naicker,
‘Retired,, Driver 'A' Spl,
S.No. P 2901, 22/26
Chinna Nariamman Koil Sﬁreet
Karungal Falayam, Erede-8,

. R.Pongiannean, . "83,Nc.373 to 383 are
383, 3/0 Ramesamy Geunder, - appllcants in 0.h.60/93.
Retired., Shunter, '

/,aazﬂﬂﬁmﬁnqi No, P 7454, D.Ne.3/69, |
s cﬁﬂTRAL4O aja;i Nager, Cave;y .5.7.0.,

PP %Erode 683 007,

oo *Kilshnasamy,
G &/0iK.Muthusamy, Red lged..
riﬁer 1cL. 8 Nl.P 151,
?%lam Nivas, 4/3¢ o _
\ %@rathl Nagar, . ‘ - :
hir Ammapalayem, Salem. .ve APPLICANTS,
. : : 'QQ-CDntdi/‘

;L




385,

3€E6.

387.

388,

- 389,
380,

381,

382,

. 393,

¥

\\/,

L} 50 * e

G.Kennizn, :

S/a Cacindarejalu Naicu,
Retired,, Criver 'Rf
Spl., G.Ne. F 3042,
N¢.420 K, Reiluay Culany,
Erode-2,

R,Renggsamy,

S/» Remasamy, Retired,
Criver 'C!,

S.Ne, PT2 10238,
Kelingaruyar Pzlayem,
Fudur Bheveni Fost,

via Erode-638 301,

K.Govﬂndan,

$/o Kandha Gouncer, Recirad,,

Driver '8!, S.No. F 9440,

Ne,102 C Type Railuey Tolory,

Erode=2.

G.Narayanasamy,

S/e Goipdarajaly faiut,
Retired.,, Shuntirng Driver,
S.Nu,PTJ 10503, 3R%,

‘Nader [Medu, Pronduzai Rezd,

Eradet+2,

K, Varsdnerejan,

S/e Karuppan, Retirec.,
suard 'A' S .Ne,2122,
Thirumurugan Street,
Sastri Negar, Ecede.

V,Arjunen, =

S/e Venkatachalam, Retired.,

Guard. 'B' S,Ne,12438,

38, Memasivayem Stree?,
Kellempelayam, Erode-2.

[ Munisuemy, S/0 Muthu,
Retired,, Driver Special,
S.No. P 9389, M/52,
E.V.R.Periyar Nagar,
Erldq. ‘
N,Nuéhusamy,

S/s Rallappe Gounder,
Retired, Driver 'BY,

s, No,B085, 1/113
Cdappalli, Ceuvery R.S.
Erode, '

P.Viswanathan, :

S/e $.Palenivelu, Retirad.,
Guard 'A', Spl.

S.No.7620, 324 tB!,

0ld Reiluay Lelony,
Railuay Coleny Fast,
Ercde-2,

€

... RPPLICANTS.
...Donﬁ!./F

5,
ey ¢



: o 00.51 0;
| ® R.Venkataswamy, .
| 394, S/o0 R.Remakrishna Nesidu,
Retired,, Driver 'A!
Spl. S,No, P 28%2,
126, D Reiluay Celony,
Erode-~2,

MeChinnappan, :
S/r Muthusamy Gounder,
Retired,, Shunt*er,
S.Ne, P 6965,
Odappalii, I Yerd 37,
Cauvery R¢S., Erncn.7,

385,

K.Chennimalai,
196 S/& Kuppannan, Retired,,
*  Shunter 'Bf, §.ne, P, 3494,
Nethaji Street, "
Kéllemzalayam, Ernda-z,

Ks«S.Abdul Sathar,

S/n A.Khgder Sharieff,
-Retired,, Driver 'A!
S.No. * 2207, 74,
Ambedkar Streat,

Sastri Nagar, Einde-2,

397,

’

feChinne Govindan,
'S/eMuthusamy, Reiired,
Guard 'At Splc,

S.No.67%2, B 4o, .
Hocusing Unit, Sampath Nagar,
trode-11,

398.

) H,Kannen, S/c R.A.Hammantha Gounder,
zqs Retired., Driver 'A', ‘

* S.No. B 1318, 26 B,
Kheder Mahideen Sahib Street,
Erode-2.

N.Ramasamy, 8/u Nelia Gounder
"~ Retired, éhunter , ,
400, ? 2
S.No. ¥ 4230, No,1/56,
' ‘Puduppalayar, Kettur,

Rlampalayam Post, .

 R.K.Subramsnianm,
4c1. S/e-R,Kannish Naidu _
* __Retired,, Driver 'A° Spi,
sNg, P 5509, Na,3€8,
~Valagalkara streat,

»os APPLICANTS.
oonc.ptdc/‘.
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. PJPalenisppan, :
403, S/o Pongia Gounder,
Retired., Shunter,
S.No. 4019 85, Gov1ndampalayam,
Alampalayam PL 0., Ercds,

K.Nellathambi, ' 81,N6,384 to 404 are
S/e V.Kumarasamy, Retirsd., applicants in 0.h.61/93
404. Guard, S.No.15721%, |

1/2 Egst Street klamnaJA\aﬂ,
Ercde 0. .

P.S.Krishnan,
S/o Subramania IYer,

405, Retired Guard
'S, No. 11723, 4/500
Chathapuram Pela,” :
Kalpathy, Palghat-678 O3,

' R Rag':havan S/ C,hpprs,
406, Retired., Driver C'
- §.No.4105, Alangode Housa,

DlaVawkct Palghat~678 CO2.

dney '0! Mells,
407, §S/ He U D.! |’!e..lo,
Retired,, Oriver '37,
$:Ne. PIJ 10351,
‘Carevin - RﬂblTSﬁn Raad,
Palghat 678 014,

V. ﬂrumughan,
438 S/a Ryyapvan, Retircd,,
* Driver '8', S.Ne.2136,
Prasanthi,, "Sree Sathya Sai
Nagar, Kallekulanqara 9.0.,
Palqhat-678 cog,

Re Palanlappan, :
408, 3/0 Rangaswamy, Retired Guard
- 'C' S,Ne,1791,
Shaini Nivas House Ne.36/664/1
Rlangedsé, Olavekkot,
Palghet-678 002,

- P, Krlshnankutty :
410, S/o Cheriathu, Retired.,
Guard 'ct, s, ho 6093,
Paoinjakkura House,
P.0, Rkalur,’ VlPoLdkLlG‘
' - 679 3C2.

: K.V.Ramanathan,
411, S/s K.V, Visuanaths Iyer,

Retired,, Guard 'A'pm

S,Ne,135C2, 2/137,

New Kalpathv P.0., . o

"/Kalpathv, Palghat-—678 UDS. .' APPLICANT 5
‘ O.Dcoﬁtdl/-
¢




—~

® 412,

414,

415,

416,

417,

418,

4 %’;’ETBQE» \
’ d&f’”$4 é&“

M.Krishnan, .
S/o'Mayandy, Retired,,
Driver'A' Spl., =

'S,No, P 1871, *

'Sai Nives' Thekkeperambu
Puduppaniyanam P.O.,
Palghat-678 733.

- Te.P.Balakrishpan Nair,

S/s C,Sekharan Nair,
Retired,, Giard ‘'A?
3,No,10525, Mouthet House,

Menkurissi P.0., vias -
- Markerai, Palghat~678672Z,

- KeMeKunchu s

S/s Manicken, Retired,,
Driver 'g',

§.N.. [ 4461,

Kallingal House,

 Paruthipulld P.O.,

Palghat-678 573,

P.Raghavarkutty,
$/0 V.Padmanabhen Nsirt,.

‘Retired,, Oriver &' Spl.
S.No, P 6977, '

Sarayi, 'Pudussery P.0.,

Palghut-678 007,

V.K.Romakrishrzin,

5/0 K.Sankaran Nair‘
Retired,, Briver !'AY,

s,Ne,P 7791, Arupuzhs
Cheruvathur House, Parli P,0.
Pelghat-~-678 612.

KeP.Krishnan, ~
S/o Sankaran Naeir, Retired,,
Guard 'B', S,No.6766,

Venkateswara Il]am,

P.0.Pampadi, Via, Tiruvilermala,
Trichur District-680 597, .

K.Vasu, S/o0 Kunjunny,
Rotired,, Goéscdhunter 'Bf,

- S.,Ne, P 5301, Venkalathodi,
Melepuram, Olavakkot P.O.,
-Pelghat-673 002,

gppan, $/o Raman,
d, Driver 'Bf,

Kakka é\ unnath House,
Hl,‘%&?@i‘ p.oo ’ h!:s QS’Engg.
’egegﬁ;\ alghat-678 008,

«»e APPLICANTS,
o .Cont-d. _/"



420,

421,

422,

423,
424,

425,

4268,

427,

42e,

’«
|
éa 54 [ )

K.Baﬂakrishnan Neir,
$/v T.Govindan Nair, Driysr
'BY, S.No.P 7469,

~ Thekkumeherod P.D.;

Vadakkum Mangalem,
vie. Nttappalam, Palghat Dist,

%.K.Ramechandran, S/o Kannar,

Retired,, Guard !A!
S.No. 7192, Alangcd Housa,
Olavakkot, Palghst-67¢ N7 .

Kyaalén, S/o0 Kennen,
Retired,, Guerd 'A°

'S;N‘.E121, Sri Narayanji(

Nilayam, Alangod,
Olavakkot P.0., Palghet -
| 676 002,

- C.Keishpan, S$/o Chupra,

Retired Asst, Guard,
$.N0.$333, KalathilHouse
Rlangodé, Olavakkot P.0.,
Palghat-678 002, |

R.Krishnan, 2.No,6767,
Ksst, Guard,, Ramelan,
Krishna Nivas, Alangod,
Olavakkaot P.D,, Palghat,

C.J.Coelho, S/0 F,Coelho,
Retirsd,, Guard 'A' Spi,
S.Ne. 14493, Chinnammal Street,
Noorabad, Fodanur-641 023,
Coimbatore Dist.

K.Dhanashu,

S/0 K.M.K.Gangaiya, Retired
Driver 'A' S.No,P 6804,
147/ Anthonipuram P.O.
Suramangalam-636 005
Salem.;

K.Mayag; $/0 Kandu,
Retired-, Guard(B),
S.No,1218, Kozhangottil House,
Athirked, P.0,Gendhissva Saden,
Perur,?Palghat‘

RoLaxmanan, §/c E.C.Rengesainy
Naidu, Retired., Shunter
Biesel, S,.No,9514,

No.5, "‘Keeraikara Strest,

Ercde-1.
'

§1.No,405 to427 are
applicants in 0.k.62/93,

iee RPPLICANTS
«eContd, /= 7




429,

430,

431,

432,

433,

436,

* e 55 e
N. Sengodan,
S/o Nenjeppe Gounder,
Retired, Shunter,
Loco, S.No, F 5250,
East Thotilpalayam, ,
Door No,431, Kadachanur Ulllegn
vPalllpalaYam—O

V,Perumal I,

s/o Uenkatauamy Naide,
Retired, Goods Driver,
S,Nuv, V 12, D,N0.91 C,
Leighba7aer SuramaH9518m
Mein Road, Selem-5.

V. Kumarasemy, $/o Jelapre,
Gounder, Retired, Shuntzr'3!
S,No. P 4433, VO.-19
Alampalayam Post, Frodc G.

_ S.Velappan, $/0 Sengcda
Gounder, Retired, Shuntax/

~ Loce, S. Na.'P4?92 7/3-%0,

‘ Pullamarathu Houae, ,
Gevirdanpalayam,
hlampalayam P.C., Crode-3,

P.Kolandai Ggunder,

S/o Palsni Geundsr, Retired.,
Fireman 8, 5.No.,P 5362,
51a"iaﬁ«;nﬁgnﬂbﬁuﬁtreshp,
Nedépmedu, crode-2,

#,5engoda Gounder,

5/0 Marimuthu Gounder,

Retired., Fireman A,

S.No.P 5041, Alempa-eyam,
: Pudupalayam, Pariakadu, -
~ Pallipelasyam, Erode-6.

S.Veradharajs Mudeliar,
S/o Sundar Mudaliar,
Retired,, Assistent/Diesel,
S.No. PTJ 10158, 104/0
Railuay Colony, "Erode-2..

K.9engoda Goundér,
S/c Karuppanea Gounder,

-Retired,, Driver ‘C',
///’—;P 8, Nos.P 4778, No.Z1¢ C Typs,

’ARalluay Colnny, Erode-2.

~

£;Ret1red., sst, Guard,
‘Qé Ng. ;656, 35, Rajojl s Street,
rogdg~

R. Nunlsuam , S/0 Ramasamy Haidu,

St mmEmwa e Raslges _re Lo

... APPLICANTS
....Cnntd./“

¢



438,

439,

440,

441,

442,

443,

444,
445,

446,

i

P.N.Balakrishnan Neif,

S/o Ramen Pilla., Retired., -

Guerd, |5, No. 6966,
Mangaleth douss,
Nedungottor, Shoranur,
Pin-E?? 121, .

KnNaraQanan,

8/0 K.Unnaman, Retired,,

Oriver{h', 5,No,4925,
Keramanna Hoause,
Vadanemkurussi, P.0.,
Vadenam Rurussi, via..
Shoranur-1.

M.Chinnan, S$/o Ramarn,
Retired., hsst, Guard,

SuNo.TQQO,’Manichithédi House,
- Nedungotur, Sherapur-1,

T.Velukutty, $/0 T.Neraysnan,
Retired,, Driver's?,
S.Ne.P 5778, Thuvvakkettil

House, Nédungnttror, .

Shoranur-1, Palghat Cistrict.

KaV.Gopinethen, S/o0 Kumaran,

Retired., hsst, Guarc,

S.No.15447, Kallozhi Vattathddi
House, Pzruthipra, Shorarir -

679 121,

R.Balafaman,
8/o K.Rejamennar Naidu,

Retired,, Driver 'A' Special,

S.No.P 4660, Sastri Nagar,
Railuay Colony P.O.,
Ercde, - : _

U:AChUthan, '

8/o Venketaraman, Retired,,
Driver 'A!, S, No,8221,
Railway Crlony, Erode,

C.T.Hewett, S/o R.M,Heuett,

Retired., Oriver 'A' Speciel,

S.No., P 2942, 278-H-Type,
Railuay Colony, Ernde~
o 638 00z,
M.Chellappan,
S/o Muthusamv Gounder,
Retired, Driver's'
S,No.P 5774, 31,
Thiruchengaodu Roed,
Pallipalayam, Erode,

- eo 56 44

o ‘
$1.No,428 [t0 442 are 1
applicants in 0.K.63/93;

... APDLICANTS.

s .Contde/"

¢
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447,

449,
450,

451,

452,

453,

454,

b D.ROZaria,

S/o p.D,Rozario,

' Retired,, Drivar 'A!

Special, S.No.P 3029,

30 A, Sastri Nagar,

Erode.

-, K Narimuthu,
448,

5/0 Keruppanna Jounder,

‘Ratired, Driver tat,
- §,No, P 5333, k3.36

Kesipalsyanm,
Annadurai Struet, Erndr.

K,Palanieppan,
3/0 Keruppannan, Retire
Assistant Guard, S.No.”

oy
£99,
9 Sedsyan Palayan Road,

Sasthri Nagar, Erode, '

VoRamBSamy, . ~

S/o Velapps Gopunder,
Retired., Loco Shunter,
S.No. 4919 Pallipalayam,
Alampalayam P.0,, Enode,

P.Kandacamy,

/s Paramasiva Gounder,

Retireu., Shuntzsr,
S,No,P 9405 kc.422
klawpalayam, Palllpa]evam.

. Erode,

C. Palanlappan,

§/0 Chinnathembi, Retired.,

Shunter, $,No,4379,
East Thollipalayam,

‘ Erode.

M. Dakshlnamoorthy,

S/O Manickam, Retized,,
Driver !B', G.do, P 9511,
Kumaramenqalam P.0,
Thuthiputtu Pln.—635 811
Ambur {N.A. h.DlSt ).

N. Balakrlshqan,

8/o M.Narasimhan, Retlreﬂ.,
Grard *RY, S,No,12E19,

54/1 TNHB Flat,

—~Kamaraj Nagar, South Pverua

'i?poan,

2fWpelen, Retired,,.
¥ uvard, S.No,14373,
g’gn Street

;agar, Rallua' CoTOn'

.; 1;;_57-0;  1‘v

ees APPLICANTS
.o onnt_d /"_'
¢«



' . ' | | oo 58 o0’

P.S. Sanjeeva Rao, -

456. 8/o P W Sarvothme Rae,
Retireds, Guard 'R' Speciel,
S$.No,12522, B,30,

Hou31ng Unit Perlyar Nagar,
Erode~638 001

k.S, kbdul Jabbar,
457, Since deceased by Legal Repr°sentat1ve,
Smt. Heeragan, 67,
Kovalam Street, Teachers Celuny.
ERODE % 11,
_ R. Nara imhar, ,
458, S/o N RengaSPmy Ne idu,
Retired,, Driver k' Speciel,
S.No, P-6978, Shastri Negar,
Kamaraj Street, Erode,

L R.Thangavelu,

459, S/o P.kengasanmy, Retvrvd,,
Guard iUy S.No.,109%6&,
498, Pgrahara Street.
ErodeGSB Go1,
K. Palanlaopen,

460. S/o Kendappa Gounder,
Retired,, Driver 'S',
‘§,No., PTJ 10070, Dr,No 10/MS,
KRPD Road, Karunkaraq Medu,
Palllpa]ayam, Erove-628 GTo,.

bkoJames, S0 JArokiesuziry Pillai, .
46t, Retired., Driver 'H! Spl,.,

3, No.‘P 2819, B/13, Jeeve Nzcer,

Rangam Palayam Post,

Erod84638 00s,

B R Karuppannan,
462, S/o kppeji Gounder, Retired.,
. Shunter, S.No, P 5121,
Odappslli, Palllpelayam,

Erode-6,
N.Sengodan, $/o Nalla Gounder, - 81, No »443 to 463 are
463, Retired,, Shunter, S.No, P 5295, applicants in 0,h.64/93

East ]holllya Palayam;

Kadachanallur Post,
Erode-6. ‘ol e APPLICANTS

\9/‘ ) .o.COl’ltd /"'"
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' KsKiKrishne Iyer,
. 464, S/0 K.Krishne Iyer _
- Retired., Guard/A Spl, v
S.No.13745, Chembel Village
P.0., Ketteyi, Palekkad,
Pin 678 572,

- M,Veemban, A _
465. S/o M.Nekelan, Retired.,,
Laco Shunter, S.MNe,F 5323,
Mullathody House, -
Karianuode,P.0. Kotteyd,
‘Palekkad Distriet.

*  C,Gangadharan Nair,

466, S/0 K.Kunhen Nembier,
Retired., Mssistant Guarid,
§,No,1864, Lakshmi Nivas,
P.0.Puthiperiyarenm, '
Palghat, Pin-€78 733.

- G,FPargsuraman;
467.  S5/o P.Gopel Pillei,
Retired,, Driver 'B',
S,No,P 3067, “Sarasyathl Nivas™,
Rayappen Street, P.J.
Thabhemangalam, Falghat-
678 102,

C.Narayanan,
~ 8/o A,Chendu, Retirec.,
468, Driver ‘A', S.No,P 7479,
tLeela Nivas';, P.0.
- Pyduppetriyaram,
Palghat-678 733«

K,Raghavan,
8/o M.Krishnan,

469, Retired., Driver 'A!
Spl. S.No, P 2400,
Mullarithodi House,
Karimgode, P.0. ‘
(Kottayi, Palghat-679% 572 ).

o P.K.Sivasankarean,

470,  &/o P.C.Krishnan, Retired.,
Guard, S.No,14108,
Puthukulangara,

~ OM Narayana Houss, P.0ey
Mannur-676 642,

idamberam,
>, Sabapathy Pilleid, A
'@f?p., Guard S.Nn,14117,
'm]rur Road, Lalapet F.Cey
- JByiDist., Temil Nedu,
105, - o ... RPPLICANTS
: : ' «..Contd. /-

f
¢ . i i




472,

473,

474,

475,

476.

477,

478,

479,

0‘0‘ “ LI

T.R.Urnikrishnen Nambier,
S/0 Reman Nembier, Retired.,
Guerd 'B'm S.Ne.9791,

Bkbhilash, Revipuram ,

Kechi-16

K.V.Sarasuathi Amma,

W/o Late K.Balakrishna Menon,
Retired,, Driver,

S,No,P 3512, Kallazhi House,
Pudussery, Cheruthurutny.

A,Kunhikfishnan Nedr,
S/o P.K.Sankaran Mair,
Retired,, 'A! Gracs cuesg,

 S,Ne. 9685, Krishna Vilier F.0.,

Paruthipulli, Palghat.

A,Marimuthu,

'S/s M.Prgamuthu Naickeyr,

Retired, 'A! Spl.,
S.No, P 3574, 109,
Dhgnalakshmi Illain,
Kumar@an Street,

', Kavunbal Palayam, Erede-3.

M, Natesan,

S/o Muthusamy Gounder
Retired,, Driver 'Af Scl.,
S.Ne, P 4369, P.L. 1612,
I,C.Police Querters,
Dhangandhiri Nagsr,
Pondﬂcherry. '

G.Kekbdul Sathet,

S/o G.Kheder Badsha Sahib,
Retired Guard 'A' Spl.
S,Ne, 11786, 17 Syed
Jalel Khan étreet, Fort,
Salem, Pin 636 001,

R.Ramasamy,
S/eChinnakesavan, Retired,,
Driver ‘%! S.No. J/M 1297,
176, Mandeps Veethi,
Erode-1.

M, Ibrahim Khan,

S/oc E, Mohamed Khan‘

Retir=d,, Driver 'AT,

S.Ne. P 3028, L 245,

Shemshad Manzil, Perear Neger,
Erede-1. .

&1 No.464 to 474 - ere
arnolicants in O.k.65/93,

... RPPLICANTS
.oy Contd./~




ii' , - s 51 -
4180, L. Narudappan ' e
’ §/o L= Pshmanan, Retired., '

Diesel Shuntery; SiNo.V.85,
93, Thiru V.K.Street,
Kollampalayam, Erode-Qo

481, G.David, $/e D,Gabriel, ;
v Retired,, Uriver ‘A’ grade,,
- S,No, P 2269 223,
Sastﬁrl kager, Sadayan
Palayam Road, Ercde-2,
482, C,Subramanien,
s/o B Chinneppen
Retired,, Guard {A'
Spl., S.No, 12327, Plot 31.
16th Aveprue, Banu Nagar,
‘Ambethur, Madras-€00 033,
483, C. Rrokiasany,

s/o P. Chinnappan, Feti rud.,
Drivar 'A' §,Ne. P 2775,
D.No,77, New Street,
Erode-1, ..

484, K,Fglaniappan,
S/a Kandeppa Cuurder,
Retired., Driver 'A!
S.Nn, P 7882, |
Alave Gouncer Kadu,
Manianur,'salem-10.

485, C. Rongasamy,

: S/s R.Chinngsamy Naidu,
Retlred., Driver *A' Spl, -

S.Na, P 2831, 32,

Ghousethottam, Udumalpet,

Pin-642 126,

486.

S, ﬁbdul Kareem,
3/0 Shaik Jamaludeen,
‘Retired,, Driver 'B' Spl,

S.No, P 2825, 30 Burrah
Saghile Street Mount Road

Madras-2,

¢-"harayanasamY Naidu,
\ Briver 'A!' Spl..

Uanam, Kumoakoram,

danibkam, ‘
4te -K.R.Anthonysamy,
R?({ed., Deiver '87,
*”ffNo. P 31065, D.No.S5,
, Sasthri Nagar Pillayar Koil
\//_Street, Ercde.

N 4661, 51 North Streat,

$1,No,475 to 487 are
appllcants in 0.6.66/93,

.o APPLICANTS
...antd



439,

490,

491,

492,

493,

494,

495,

496,

L2 ) 62 [ ]

Karnemal,
W/ ' 3%e K.Singodan
Retired,, Driver rat Spl.
S.No, P 6826,
Maligai Natesen Stores,
Nadar |Medu, Poonthurai Road,
Erode,

|
A.Ceayalakshmi,
W,/0 Late P.Pngamuthu,
Retired., Drives 'RY,
S.No.P 2204, Nc.27,
Pilliyar Koil Street,
Sangliandapuram,
Tiruchireppalll,

G,Ahilandem,

W/o Late T.Govindaa, Retirec.,
Driver 'R!' Spl,, S.Mo.F 4ET5;
No, 74, Vandikaranthottam,

Koll ampalayam, Evcoe-2.

R«t:]aya, \U’/Q Late ‘Jo
Ramalin?am, Retired.,
Driver "h' Spli.,

- §.Nw. F 3789, E£0 2%%

'H! Type, Railuay Colony,

.Erodey

Dhanalakshmi,

U/n LP_te so K.Si‘l'ﬁp
Retired,, Oriver !
Spl. S.No,P 2895,
ED 352 B, Railuay Colony P.C.,
Erode. .

rakesem,
B!
.

Parvathi Sekthivel,

W/o Late M, Sakthivel, Retired.,
Diesel Rssistant,

S.Nos J/M 648, 422 H

Railway Colony, Erode,

Nallemmal,

W/o Late C.Tholasiappean,
Retired,, Driver 'C',
S.No. P 6579, 29,
Kumaran Street,
Kollampalayam, Erode,

K,Lakshmi, '

/o Late K.Raja, Retired.,
Driver 'Ct, S.MNo. Y 223,
212 F Reiluay Cclony, ..

V/ Erode,

.+. APPLICANTS.
‘.o .Contd./-




498,

499,

500,

501,

502,

' Diesel Essistant,

ve 63 4y

Sempoornam,
/o Late P-Arumugham,
Retired,, Driver 'A!,

" Splyy S Mg, 3/M 818,
-ED 194 0, Railuay Colony,

Erode,

S GeeJa Bai,
W/o Late m, Ganesan,

DBriver 'A' Sp1,,

. S.No. P 2394, D,Na,16,
~Lenin Straet Chur“h Ned
‘Reiluway Colony P.O.,

Erode,
Papp | L1.Mo.4B8 to 499 are
'U/a Late K. Krlshnan"_ applicants in 0.A,67/93,

Rekired., Criver T,

S,No, P 7945,
,Noappanar Street. .

01d Suremangalem,
3alem-636 nos,

P P’I Arokia semy, -

S/o R.Muthu, Retircd.,
Driver '8' §pi1.,

S.No, P 1718, No 752,
5th Mein, 8th Pross,.
M.C.Layout, Vijayaneﬁar,
Bangalnre-dD.

N.Marappa Dasary,
S/o Naravene Dasery

. Petired,, Driver 'B‘
- SNo,P 8083, V3/48,

Perza Uaﬁagampatti
Via., Danishpet R. é
Omaiur T.K., Salem Distrlct.

Pushpavalld,
W/o Late V.R. Velusemy; Retired.,

S.No. 3/M 1242, D, No'sa,

~Vavooce Street

Kollampalayam, "Erode- 24

M. Kannlan,'

ﬁ?ﬁﬂ%mu Madhalalmuxhu,
Driver 'st,
D.No.15 F/Wk
man Colonv,
,'Tiruppur.

], Retired,,
)
u\/éélc, S “0- 15212’

-‘m-sés 016. . ARPLICANTS
: . E ‘ : ..-Contd /—




505,

506,

507,

508,

509,

510,

511.

512,

513.

W

‘ 'OQ 64 E Y ]

A, Krishnesuamy Neidu,

S/e N, ArUmanatha Neidu,

Re+ 1red., apl, Gradse Guard
5.No. 14310, Kandampathy Pnut,
Salem-636 005.

P Ke Sul-chana,

U/a KeMl.Paremesusran,

Retired., Driver 'C',

S.No,P 4800 ED 397 B
Ralluay Colony P. O.,

Erode-2,

OA Raman »
S/e A, Paththorana ly=r,
Retired., Guard 'B!,
S, Nc.1§243 Dhsnalaksnm “llem,
Upstairs, Near Tempip

Subramania Nagar, Salem-5.

Ke+5.George,

S/o K,Simpsocn, Retired,,

Passenger Guard,
S.No,13413, Piot No.a2,
House Ne,157 A,

1Th'ruvakaVErdanur.

Selem--636 0CS,

RsVenkateswaram,

S8/o N,Ramamirthem, Retired,

Guerd 'A', S,No, 15853,
5/‘37 Amnﬂdhk'“ Nagar.
Jagir Rmmapalayam P.O.,
Salem-;.

c. Fongia Gownder,

3/0 Chinneppa Gownder,
Retired., Lecc Shunter,
S.Ne. P 4374, Perie Mottur,
Jagir Ammapalayem P.0.,
Salem-Z .

K.S.Somasundaram

5/0 K.K.Subha Rathinem Iyer,
Retired Cuard 'A' Spil, :
S,Ne,6711, No,75,

Vinayakar Koil Srd Street,
Moolapalayam, Erode-2,

Julia,‘U/o Lete S.Baggyesamy,
Retired, Driver AT Spl,,
S.l's.P 3261, 3/1 South Ukkedem,
Coimbatore,

K.Kandasamg, S/0 Karupparnnar,
Retired,, Pssistent Guard,
S,No.161€3, Ocdsikinethuputhur,.
Ramadevem P.0., Ramadevan Viilage,
via,Kandanpalaysm, Nemakkal Taluk,
Salem District.

",.,., APPLICANTS
P ..Contd /‘-




51 5.

516,

517.

518.

519,

520,

.00 65 '

S,Kosalal Chandra,

U/o T.5.5uaminathan (late),
Retired,,.Guard 'R’ Spl.,
S, No, 7619 ED 353 B,

'RaiIUay_Colony P. O.,

Erode-2.

¥

.P,hlamelu,

U/o Late M. Falaniappan,
Retired., Driver 'A!

Spl, S.No,P 2893, B 18,
Jeeva Neger, Rengampal aVer
Erode-3.

C.V,Narayanan,

5/0 C.V.Krishnan, Retired.,
Guard fA' S,No.3283,

Mythri, South BaZar,
Payyannur,

‘Smt. R.K.Parvathi,

/o Late K.S5.Ran aS?l\,
Retired., Guard Hp1
S.No. ER’ 1124, Elayo Streat
Subremanla Nagar, Salem.

V., Regupathy, '
S/c 8,Vsjiravel, Retlred.,
Driver i Spl., .14,
Kannan Nagar, V.0. C. Nagar
Post, Thahjauur—613 007.

R.Mahaboobkhan,

S/o A,Rehimankhan, Recirer.
Driver &' Spl,,

S.No,P 3053, No,.82,
Renganagur, Suramangalam,
Salem-5,

M.Chinnu, S/o M.Mechery,
Retired., Driver 'A!

S.No. P 2815, D. mo.-u,'
6th Dharma Nagar,
vSuramangalam, Selem-5,

A .Abdul Ughab,

S/o ) M.Abdul Rzeez,
ebiged., Driver 'A! Spl.,
S 691, No.101,

é A_jMohldben, Ret«red,,

Strect, 01d

'-“-”anoalam, Sglem-67%05 3185,

&Lglo.aﬂo to 517 are
ucptLvrn+s in O. A.68/93

v v APPLICAKTS
ooﬁontd-/-

g
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523, M.Ramesamy, _ . : ‘ '
S/o Munusamy, Retired., _ .
Shunter(Loco), SiNe,PTJ 10196,
D.No.122, Peryar Street. 0Old
Suramaﬁgalam, Salem-5,

524, K.Palafi, $/o Kolendai,
Retireds, Leco Shunter,
S.No,P 5256, 5/89
Rnna Nagar, Jagir Anmapaleyam,
pooc, Salem1636 3020 ’

525. KeGoviﬁdasamy, .
/o Kendasamy Nsicker,
Retired,, lLoco Shunter,
tBt, S,No.P 9477,
D,Ne.21, BDhermanagar
3rd Street, Salem-5.

526. K,Ramekriehnan, 5/c P.Kuppai,
Retired., Driver 'A' Spi.,
S.No,P 2764, 4/85,

Lakshumi Illam, Jagir
Bmmapalayem P.0., Salem=T,

. . N.,ﬁnnamala‘i, 5/0 P. Ml)thu’
5p7. Retired,, Driver PAY
* §.No, P 5192, B,No A4,
Periyag Street, 0ld’
Suramangelam, éalem-s,

Periennan S.,

528, S/o §:;§rangan, Ratireﬁe,’
First Fireman, S.No.P 74%t?,
15, Marifamman Stroet,
Solam Pallam, Salem-5.

p’SUbS?mani, ‘ .
S/0 Peleni Gounder, Retired.,
529. Lotp;Shunter tgt, :
- 5;Ne P 7455, Millar Street,

Solamp@llam, Salem-5,
|

M.Arumugem, S/e Marappa Gounder,
530 Retireb., §hunter ‘g,
""Y* §,No. P 8078, R/65 Kesl Sirecet,
Ariyagounder Patti, ’
Suramapgalam P.0., Salen-5,
M.Chellakannu, _
531. S/o anusamy, Retirec.,
Loco Shunter 'B',
S.No,P 7946, B 39, back of
the Ram Theatre,
Suremangelam, ' » IR
Salem=5, oo APPLIC_ANTS
- Zcp'CDntd'/; ‘




. 532,

533,

534,

535.

536,

537.

538,

//Ekﬁ/avR vGilhouly, Retlred

g/:g? r

5%

S

P, Jaganathan,

~8/6 B.Hanuman

LN 67 ...” .
/o R.D. Ponniye, Retired-
Driver,'A' S.Nn,5551, _
D.No,50, Muniappan Streut,

K1uhipaleyam P.0., -
Salem—S. :

A.Perumal, '
Retlrad.,
Loco Shunter ‘B'
S,Ne, P 8079, 134 R,
Raiiuwgy Colony, &la=2
Salem-5,

R, Ammabi

'S/o K. Raman, RetJI‘d.,

Driver 'A! Spl,

S.No. PTJ 10057, U,MNo,B
A Masque Street,

01d Suramangelam, Saler
PinL676 cos,

V.Kanhdasuamy,

S/c Vellaiya FOLndez
Retived., hsstt, luera
S.Mo.7246, Thirumagal Straet,.
D.No,133, Bedinaickan Patil, .

A Salem-S.

Yesodg,

W/e Lace T.S. Sririvsser,
Retired.,, Oriver 'A! Spl.
S.No, %846 10 Nehru Street.
Cid Suramangaium, Saicm-35.

Janaki vhailammsal,
W/o Late A Arjunan, Retlred.,

- Driver. 'B', S,Na,P 3080,

4/248 R, Bharathi Nagar,
Jagir Ammopalayam P.0.,
Salem=2.,

" PeVo.Pachamuthu,

S/o P.Velusamy, Rctired.,

. Guard 'A' Spl., S.Ne,1223,
. 386, Sakthy Vinayagar Koil -

Street, Peonthurai Roaaq,
Er.ade-2,

N-chllhnoly

S;‘o. 903, 36

rTver)*&' Spl.,
\% m, Alagaphram,

/ pl,, .MNo., P 3062,
0.8/2, IInd Cross Street,.

“Prithivipskkam, Rmbsthoor,
\ﬁadraséSS.

T Nt T IR

3i Ne, 518 to 537 are

applicants in 0.k
Ne,63/93.

e .C_Ontd./—



541,

542,

543,

545,

546,

547,

548.

EI e i e e Ak S S

ee 6‘?4'

R Thirumalai,

| Renresented by Lokanaya«i

as Guardian,

§/o R.Rengasamy Naidu

Retired., Driver 'A! épl

S.Ne, P 2864, 2 A North }

Vellalai Street : . ' f

Pandamangalam, Uorlvar, :
Tiruchy=-620 003, '

M,Anthony,

S/u L. Marnaiainuthu
Retired., Driver 'A‘
Spl. SLNo.3030, Nu JIB,
Netaji'Road Narapalam9

Erode-Z
SaVarinaYEQam ﬂ’ &l.ND¢538 to 543 are applicants
5/o &rokiem, Recired., in U.A,Nu,70/93,

Assistant Guard,

S.Nn, 7122, Vest
Marlanathapuram,
Dlndigal 6.

v, Rchuthan Nair,

S/u P, Narayenan Nair,
Retlred Gusrd 'A® Special,
8.No,7628, 5/1584 'Anugrnb'
Asokapurar, Ldlalut-s 3 €< 1.

T,Kunhirznman,

5/0 Nafayenan Nambiar,
Retired., Guard 'B',

S,Ne; 6302, “‘Kuttiyil House,
P 0 Neladi-S?J 522,

M. Visuanathan,
s/o K, Belekrishnan Nair,

‘Retired., Guard 'A' Spi,

S,No,15164, H.No,1/4599,
“Asuathi“ East Nadakavu,
Calicut-6.

T, P.Padmanabhan Nalr,
S/o T. V.Appu Nair, Retired ,

Guard ‘A' +No.1837

Usha Nandir P. O.Nankauu,

Calich-G?S 007.

Ke Krishnanku+ty Nair,

$/o Unnichathan Nair,

Retired,, Guard '8!,

S,Ne,.1502, Vadakkeyil Hou sz,

P.0. M, I, E Kunriamangalam, -

Calicut., «os APPLICANTS
X .Contd./"
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V.Regheven Nair,

S/c¢ Gzvinden Nair,
Retired,, Brekesmsan,

S,Nc, 3024, Ragheve Nives,
Chlramangelam, P.0.Neduvs,
Psrappenangedi, Malatar.

549,

UK, Bheskaran,
Guard 'A' Spl., 5 No,70Z"

550, R
Urpekendy House

FoC.Tarur
—6?6 302,

- KeCoGavindey: Nair,
S/e .C.Raman Nair, Retirec,,
Driver '8!, §, No.7185,
Edevath House ' ,
P.O Thalekqlathur.
Calicut - 672 317,

. 551,

Ke Phendukutty,

S/o K.Chexku, Retired,,

Asst.Cuerc, &.Ne,16%0,

Koyimz Ka“L) Heuse,

Pe0.Elathur, Ca,iuuﬂ-
572 342,

552,

. T.Subrersnian,
S/o P.Mumden, Ketired.,
Guard 'AR' §, No, GP ‘€88,
Menicwam Kous ce,
Near Wegter Tenk,
P.0JPuthiyera, Talic.t-
’ 673 CO&.

553,

-

KeKeParameswaran Nalr,
5/0 P. K. Esuaren Na’r,
Retirea,, Brakesman,.
S,Nn,1466, Kulangsre,
P.0. Lakkidi Pelgh_..

554,

A Achuthen,
S/c-N.Koudan Neir,
Retired., Guerd '.!,
S5.Nc., V 144, Srezvelsan,
Mgnkara P. D., Pe_ghet -
GG 678 613.

555,

"\
/p/‘\\\

\
Bfﬁesammql

L.NU P r81q_
-K.CQR.Bd,
Nell rce3,
0os.,

S1.No.544 to 555 are
applicents in 0.h.71/93,

Late C Sol.mrn, Q“C..L'E'"j.,

oo RPPLICANTS,
o..Contd./‘
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" K. htheppan,

- S/o Kelleppe Gounder,

7« Retired, Shunter 's!,

S.Nc,P 9453, D,No.110
Arupnu Meles nesr,
paipess Roead,
Pecondurei Road,
E. ode=~2,

M, Zulekhebi
U/n Lete S.K. Syed hnqne"
Retired.,, Driver '8!,
S,No.PTJ 10128, L,z 88
Periyér Nager, Ho:sinq~tbii.
Erode-638 0OU1,

558,

- .S,Rrunechalen,
559, 5/0 A Subie Pillei
Retired,, Guard ‘A‘
Spl. $.No,8995, D, Nu..7
New Street Lan
Trichirepslly, C.u.-ﬁ J Ou-.

N.P . Vadively,
S/ e Pennuseny, Reticed,
560, . O
60 Driver '8!, Nc.U/.,
Nrtchipeleyam, L.Puthur(P.0}
Erede-638 002,

. C.7asupethy,

5/0 T Ehlnneaamy Deesiker.,
561. o

Retired., Guard 'A

- 8,No.12152, 73, Kosemeds Stre t,
Tiruvannemelai Flede,
Tiruvennamelei, N.A.District,
Pin-606 €01.

M.H.ARbdulrahimen,

562. S/n Mahammed Hussein,

o Retired., Driver 'A!,
S.No,P 2294, NannarkuAam,
Neer Indien Overseas Benk,
Tiruchireppelly-620 020,

: * KoNatchimuthu,
s65,. S/o Keruppan, Retired.,
Fssistant Guerd,
S.No, 7118, ?eriasamy House,
Palenapuram, Five Reod,
Karur, Tiruchy Dist, -

M.V Faulre]j,

5/0 M. Vedhanayajem,

Guerd '8', (Retired),

S.No.1388 6 Arul Ildam,

111, Cauvery Nagar, o o

Kulitalei Tiruchy-535104, . «oo APPLICAKTS.
‘/ .occontdc/"'

564,

¢



565,

566.

567,

566. ¢

569.

570,

571.

ERIRE

KoM Devanathar,
S/o P, Neenakshisundaram,
Retired,, Guerd 'A! Spl.,
S.Ne, 10438 No.222,

Lenin Street Railuay Cclony
P.0., Erode-2,

S,John

s/o A.8usminaths Pillad,

Fetired,, Guard Spl.,

S.No.14326, No.25,

Sth Cross, Parama31uaou:;m

Lalgudi, Trichy District
pin—621 675, :

V,Srinivasan,

5/0 R.Venkatarame Iyer.
Retired Guarc 'A' Spl.
S.No,9455, No.18,
Dr.Rmbedkar Road,
Bhuvanesuwari Naqsr,
C.lmbat01e. .

V.Marimuthu,

S/o Venkattacnelam T.,
Retired,, Deiver '&!,

S.Nn,P 2465, Kaliliikadu,
Omalur Pest, Salem District.

E.Periesamy, $/o0 Ellappan,
Retired.. Rsst. Guard,
8,No, 7545, Avinashi,
Coimbatore District,.

K.Ragothama Pa-

.S/o KeKuppu Rao, Retired.,
Guerd 'A', 5.No.10694,

Plet No. 80 Flat No. 93
Kalyan Nager, Sanjiva’ Peddy

-«

'Negar P.0., Hyderebed-500 038,

KeVe Nohan

S/o0 P.Ke Varatﬁara?alu
Retired,, Driver o1,
S.No.PTJ 10372 19/8
Mariemmankeil étreot,

208 gkem, Pin-636 005.
’TPJH%ngaraj,

% ' |
(P ickam, Retirved,,

%ﬁgbsglakgsistant
uS/A)N ammankoil St L“Et,
) ) ch’

fmmal, ‘

te P,Murugasan, Retircd.,
¥+ 'C', S,No. 163”1, 46,
“Fnna Street, 01d Suramangalam,
Salem"‘S.

'S1.No,556 to 570 are

applicants in 0.k.32/93,

« ... RPDLICANTS.
r:- ‘.Jntdo/—
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K.HoRahimb,
. W,'w Late C.Nagasundaran,
574, Retived Diesel Assistant -
S.No.J/M 497, 30, Nehru Street,
01d Suramangelam, Salem=5,

Krishnammel,

575, /e Laté Konthan,
Retireds, kssistant Guard,
5,No.6058, D,No,5, Majeeth
Street, 0ld Suramengalem,
Salem-35. | ,

- Cateerene,

576, /o Late D.K.Poter
Retired,, Driver ‘A',
Specisl, S.No.P 1794,
130 k knthonispuram,
Suramangalam, Salem,

N.Gepalasamy,

5/a Haraysnasemy Reju,
577«  Retired,, Guard,

S.No, 1300, HIG 238 F

Housing Unit, hknna.Mager,

Trichy-620 015, '

N, Kupp=n,

S/c Nerayana Naiker,
Retired., Fireman,
S.No,F 9423, nefq62,
Sivaethpuram P.0., =
Salem, Fin.636 3C7,

5784

®5vindammel

W/o Late K.hrumugam,
Retired,, II Firemen,
S.No, PTJ 17449,
Rmmapalayam, Salem.

S1,Ne.,571 to 579 are

579, applicants in O.ke73/93

Narayee kmmel,

W/o Late R.Thangamutnu,
Retired,, Oriver 'B' Grade,
s.No, P 9437, 60 Z, 33k,
S.K.C.Read, Erode-638 CO9.

580,

Kousalya,
581 W/n Late C,Ponnusemy,
* Retired,, Cuerd 'A',
Spl. $.No,15313, 30,
LIC Nagar, Meslepelavam Fele,
VyErode-Z.

. . KPPLICANTS.
....Coﬂtdo/-



c o730y

E,Ramen, S/o E.Semi,
e s Retired,, Driver !C!,
582,  5,No. P 4242, Edethottethil
. House, P.0,Kadalundi Nugaram,
Malappurem Distrfict,
- Pin-676 312, Kerala.

~ K.,Remen,: S/s Chandu,
' 583, Retired,, First Fircman,
S,No. P 7147, Vakeeri
Meethel House, F.D-,
Palath, (via)Kakkodi,
Pin - 6%2 611,

MrS-B-SBrOjini’N/o.Latu {i,K,Bliadiachelem,

: 23 Middle Street
SF4+  T1d Nidemanoelow, © §1,No,580 to 584 are
A Nidemangalem P«0. applicants in 0.A.74/93,

o L.Vasudevan Nair,
#5885, +-8/a N.Gopelan Nair, Reitivced,
» . Gyard 'A', S,Nn,7519,
“Somkhalayam", C/c Statien
-Master, Vaniyamkalam r.il.,
- Malspuraem District, ‘
Pin ~ 679 335,

M.Kutty Malu,
S/n Lete M.R.Senkaren,

Retired,, Driver,

- $.Np,5707, Madathil House,
Eremnlladam Veyal, P.0.
Rrakkinar, Kozhikode,

Pin < #93 028 (Steff Ms.17373%)

586,

SRR M.Schuthan Nair,
.58%° -5/8 M,Krishnan Nair,
» Retired,, Guard 'A!',
Kariyatkuni House,’®
- Narakode, P.0.Keezhariyvor,
Kozhikode - 673 324,

SRS KeNeSankunni Menon, S1.No,585 to 588 are
- - 5RS, S/6 V.Madhava Menon, applicants in 0.k.75/93,
Retired,, Orjver 'A', - .
S,Np. 6966, Rohini Vibhar, ‘
P.0.Chettipadi, Fin-676 219,
‘Parappanangadi, Malapuram
) District,

vseo APPLICANTS,
’ 'Qv .CDntdo/-"




RN

' “i;ﬁ.N Janu . ' - ‘1 s : .
590, W/o Late B.N Thendan, 3 il gok5$2/§3590 gre applicanta -
¢ 'Retired., Leco Shunter, n Uk . - ’
S,Ne,P 8183,

) FdhikarimanaMal House
Pu0uhriysllur = 673 3%4.*

_ 7. Tk Uelayudhan
594 Retired., Shunter/CHTS
"'t Muzhithottu Parembl,
Eest of Cemethari Roed
Cnchin - 18.

SRR Kumaran., , .
592, Retlred., Driver, iﬁ go’ 2;/33592 are applicants
- Southern Railuay, . : L
- Puzhakkel House, ‘ ,
Mudeppalore, (Via)

ﬁlathure, Palghat Dis frict.

Me Noses '
" Retired 0! Graiu/au';d/htd
593, Mathal College,
Mammeth Vayel
Pattaﬁhanam, &uiluu,

.

V,Rrjunan,
A Retiret., Driver 18! /LN,
594, - Karmaleyem,
. pattathenam, Quilon.

. i

P.Mercita, €1,No,593| to 585 are

‘ W/o Late éhri Dominic Sebastian, ligants in O.h,78/83.

595.  Retired,, Driver 'A'/uLi.,. applican /
Pathan Parambe,

Near ?ranSpnrt Uffice,

Quilonn . . - e

. . N K.Ganesan
5984 S/¢ M, N.Krishnamoorthy : .
' 29, Ramanujem Street,
Kelllkuzhi Trichy-2C, :
Retired GUard/Special Gratn,
Southern Railvay.

T oM.S.Thangaﬁra asem,
597, 8/o0 Michel, 2 R/4-B
* First: Street
Rnnet. Nagar Malligaipuram'
Trichy-1., Retired Driyer A
Grede, Southern Reliluay. -

, hiI.Vincent,
599. . S/O F‘ Joﬁmbrﬁse,
27, Ponnthottam,
_Kemp's Toun, Trichy,
. Retired Guard/Speciel h grade, S
Southern Railuay, - ool RPPLICANTS.
V. c..contd /“ T



559,

600,

601,

602,

683,

604,

- V,Subramanian

S/o E,Venkatraman,

21, Thondaman Colony,.
Metar Fectory Road,
K.K.Nagar Post,
Trichy=-21, Retired
Passenger Guard,
i.Railuay,

3.Kntony,

$/o Sovrimuthu Pillai,

41, Malliyapuran,

I'Ialn Read, Trichy-1.
Retired,, Shunter '6' C:ade,
Southern Reailuay.

R, Gopalan, :

5/o D .Ranaghardrar;

125, Mariemmarn Koil S+reet,
VPenmalalpatty, Goldan ROLK,‘
Trichy-4, Retired,

Passenger Guard, Scuthern
Ralluav.

feKe Sr1n1Vauar,

a/o T.V.Krishnasamy, --
131, East Chittra Streeu,
Srirangem P.8., Trichy,
Retireo’ bJa:d'Jf&le¢
Grade, Southern Reilway.

R ﬁlagarsamy,

5/o Rengasamy Naidu,
328/8 Railusy Colony,
Trlchy-ZD Retired Leco
Shunter 'B! Grade,
Southern Railuay
(Trichy,Diuision).

M. Issac Chelllah

3/0 S ,Manuel (late),
Retired 'A' Grede Cuard,
Southern Railuway, 19,
Keela Kesa Street,’
Beemanagar ‘T;ichy—1,'

S. M Kasim,
s/o Sheik Nasthan,
39/8/17—E Innamthar

'}aiwzzx,oppu, Tennur Puet,

hy-17, Retired Griver
) .Soubhexn RaLlha/.

m, S/o Naga Fillai.

al.Bazaar. Strest,

st, Trichy=17,

river/B G:ede,ﬁ
Raiany. .

... BPPLICANTS
. ..Contd./-



607,

608,

.608,

610.

617, .

612.

f13,

614.

L} 76 L 2

E.Abdul Razak

S/o Mohamed Esuff
55, Moolakollal Stréet,
Tennur Poet, Trichy-17,
Retired Shunter/B Grade,
Southern Ralluey.

I. Innasimuthu,

S/o Inresimuthu,

Kalkothanur Villege,
Purothavkudi Post-621 30¢
Ildnga Kuchi, Trichy Qictzizt
Retired Oriveyr/ B Grace,
Snuthern Raili@tay.

'S Ruben Gregory

5/0 D.T.A.Sundaran pll&&—g
S/A Convznt Rwad,
Contonament Trichv=4
Retired Guard/Specaa* Grede,
Southern Railuay.

M,Kareem Baig,

S/o V.Nunveer Beig,
Np.13, Pensioner atiset,
KuJapet Trichy-1,
Retired Guerd/A Grede,
Southern Railuay,

De Antnnlsamy,
S/o S.Doraisami Pillet,

4-7"' 'y lSt Street,

Deraisemgplitan; -

‘Trichy~1, Retired Oriver,

B Grade, Southern Railuay.

T, R.Ethirajan,

5/. Thiruvengadathan,

53, North Chithre Street,
Srirangem, Trichy=g,
Retired Passenger Guerd,
Southern Railua).

KA Raghavasimhan,

S/o C.Eknanthacharier,
South Devi Streef

Ranganagar Srlrangam,

Trichy-6, Retired Guard/

R Grade, ’Southern Reiluay,

S.Murugesan,

S/o K, Subramanian, ~

Plot No,5, Thaimanevar Street,
Iyyappa Nagar, Trichv-21,
Retired Passenger Gucrd

_ Seuthern Railuay,

- ek Oy A e

B b e N T o i i e tnalil e LIS

..+ APPLICANTS,
...Contd./—
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R ‘[’\”".'-,: L,

ANy

LR )

T 6224
B ]

615,

61F.

617,

619,

.-. L] 77 LIRS

R,Visuanathan,

- 8/e N.R.Redhekrishnan,

5-C, Sastha Street,

Balaji 'Nivas, Ayysppe Nagar,
Trichy-21., Retired Guard/
Specias Grade, Southern
Railuay.

Gerald Eduard Rodriques,
S/e Gereald tduard, ‘
24/A Ardhi Bheguen Strect,
Tendral Nager, ‘
KeKo.Nager Fost,

Trichy--21.

R.,Rengasamy, .

S/0 Ramasamy Kavander,
62, Railuvay Celeny, .
Bells Ground,
Trichy-1., Retired,
Shunter B Grade,
Seuthern Railusay.,

P.Raman, S/n Pitchei,
118, Psria Meloguperai,
Trichy-1, Retired.,
Eireman/BR Grade,
Southern Reiluay.

s

- G.,Sethuramarn,

615§ '

620, -

=LA

P

/

o
o,

5/0 Gopalsamy Naidu,
cranOfd Rﬂilwgy Cnlgnyf
Trichy-20, Retired
Driver/k Grade, Southerr’
Railuay.

S,Thangaraj,
S/e.M,Sebastian,
5/24, Thirunagar,
Pepmalai, Trichy-4.

Retired. Shunter/B Graoce,

Southern Railuay.

D,Devadoss Alfred,

- S/o &.P.Devesirvatham Pillei,

157, Muthursja Street, .
Mudaliar Chatrem, Trichy-i.
Retired Guard/Passenger,

r‘ikﬁouthern Railuay.

IS

“SiAntenisamy,
_5Y6,5anjesvi Neidu, :
61} “A/1, Thanamani Couliny,

" Doigiesamypurem, Trichv-i.

Retired Driver, Scuthern

aiifuay.

... APPLICANTS
we<Contd, /=



623,

624,

625.

626.

627

623,

630,

631,

.63, U
" Srirangam, Trichy-6,
Retired Guard/A grade,

- - i\ | B S N

[ o et T £ WL

v h X 78 [}
S.Kriéhnan,

'S/o T.E.Sarangapani Neidu,

61 DPngrvethi Amman Koil atreet,
Srirangam, Trichy=6,

Reti-~dd Guard/k Special Grade,
Southern Reiluay.

T.U.Ngganathan,

136, North Chithirai’
Stzeet, Srivangam,
T-ichy-6, Retired.
Guard/p 2pecial Grade,
Scuthern Railuay.,

RnNargyanaSemZ, .
187, Chitrai Street,
Srirangam, Trichy-6
Retired Guard/8 Grade,
Southern Railway.

KeNeSubramanien,

Nerth Chithirai Strest;
Srirangam, Trichy-€
Retired Cuamd/R Giade,
Scuthern Railuay.

L.M.Rangenathan,

5/o Tl.Lachumanan;
71, Kandi Street, -

Srirangam, irichy-6"

Retired GUérd/B-GrQQe,

Snutﬁern Railuay.
S.R.Yamunachari,

S/e B.Rengasuam Thethachasler,
est Uttra Street,

Southern Railuway.

S.,Veerappan;,

S/o G.Soundarara Pillsi,
143, Main Road,
Sangiliendapuram,

Trichy-1. Retired Driver/

A Special, Southern Railuay.

- A.M.Jeseph, S/o A.Aubrose,
. Ne,18, Pattakara Street,
" 'Palakkarai, Trichy-1.

Retired Guand/ﬂ-
Southern Railuay.,

S.A.Adaikalasamy,

S/o S,Rrul Pillei,
26, Sekkedi ‘Street,
Palakkarai, Trichy-1.
Retired Guard/B, " '
Sputhern Railusy.

' ' o, O~ e
i i

... APPLICANTS.
'] nCOntd‘/" .

&




632,
633,
634,

éé%; .

636,

637,

639,

.}xﬂﬁiﬁiEhY-1. Ret
”“;qfﬁﬁngi{h Railuay,

\

(] )

1 #

LOrE

KeR SeQvarengenm,

No.48, Palayakavil.&tréeﬁ, |

Palekkerai, Trichy

Recired Special Greds Guaxd,

Southern.RaiIUay.

C.Antunyeamy,

/s P.5.Chinnish Udayar,
15, Sugadoss Mandy Street,
Babu Road, Trichyo2,

k,Syed Jaffer,

- S/e Syad Ahemead,

6, North Swankare Street,
Near Bahu: Rogd,
Trichy-8, Retired Driver/
A, Southern Railuway,

V,Periyasamy,

S/o G,Vaithialingam,

32, -Kezapettal Line,
Bazaar ‘Street,

Trichy-1, Retirei Guare’
A, Southern Railway., :

V.Blagirisuamy,

$/o N.S.Vserasuamy Naidy,
8, Dcctor Issac Lane,
Sengiliandepuram,
Trichy-1, Retirsc Gocds
Guard, Southern Railvey,

S,Abdul Subhan,

$/0 Shaik Babica, |

38, Sathyamoorthy Street,
Senthanneerpuram,
Trichy-4., Retired Guard
R Grgsde, Southern Railuay,

'H.Amﬁer-Basha,

" 5/c Md.Hassain, 23-A,

‘Varathamasemet Street,
Sangiliandapuram, _
Trichy-1, Retired Driver/
R., Southern Railuay,

D.Dhanapal,

/o R.Durairaju Chettiar,
15, Kejapettai Main Road
ired Guard/ﬁ,

s
SaAbreham Loh,

33

JEireuit? ouse Road,

5% .
% CeNo, 5, o1l Gate
%?ric } ;
o\

<20, Retired Driver/
Sguthiérn Reiluay,
J ~

I
b

~od g g
s

-...‘QRPUICANTS
s e .jﬂtd,/-
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641,

642,

643,

644 ®

645,

646,

647,

648,

.. 60 ,,

R.Ramu,

S/o |Appavu Kerukechi,

69, |Neu Street,

8lkakedai, Contonement,
Trichy-1, Retired Driver,/
B, Southern Railuay

R.Kaliamost thy,

S/o K.Ramasamy, 1,
Kanmagl Strest,
Subramainianuram,
Trichy-20., Retired
Shunting Driver,

Souﬁhern Reiluay,

N.D‘raisamy,
S/6 V.Maruthanuthu,

23-C, Mnna Nagsr,
* Subram&aniapuram,

E‘/

Trichy-20., Retzrad
Driver/B, Southern Ruiluey,

R.Mazharul Hagqg,

8/o0 S.Abcul Razek, 24,

Syeda Mohamed RoutFer Strecti,
Beeﬁenagar, Trichy-1,, -
Retired Guard-A, Southern
Railuey.

A .knthony Louis,

S/w C.Arckiesami Fillal, :
91, Keele Pedayschi Street,
Near Eda Street,
Palakkarai, Trichy-1
Retired Guard/A, Southern
Railuay.

P.Venkatesan,

S/o C.Perumal Naidu,

65, Highuays Cclony,
Subramaniapuram, Trichy-20,
Retired Driver/A Spl,
Southern Railuay.,

K.Meenakshisundaren,

S/o M.Kumerasamy P:llai,
5i, Annamalal Street,
Erode, Retired Guard-A,
Southern Railuay,

P.ARrputham, S/ A.Peter,
47-8, hnnen Iilam,

Rzad Nagar,

Suramangalam Post
Salem-3, Retired Oriver/
B, Southern Reiluay

BT R ARt Tt I it T

eess RPPLICANTS
'Y -Contd-;/~




e et

649,

650,

- 651,

652,

653,

654,

655,

A

K Periasamy

S/o E. Knlandan, 23,
-Voc Street,
Kollsmpalayam, ..
Erede-638 002,
Periyar District,
Retired Guard/F,
'Southern Raiany.

v, PalaniSamy '

S/n N.Velu Paknadi, .
10/92-C, Nanjuﬂdperen Ruand,
PodanuL, CoimLatcr° Cisiric t
‘Retired Guarnd/R $f1,
Southern Railuay,

R.Venkatachalam,

S/u K.Ramasamy ‘idayar,
117-A:, 01d Pagnur,
Ramjee "Nagar Post,
Trichy-S Retirec Sphuntoer-
Briver, Scutherr Rajiuay.

-

8 Sowsalmary,

$70 G.Saverimud thu,

5/218; Muthukulam Villegs, -
N.Ke ttupattl Post, .
Via, Ramies Nager,

Trlcby—,. Retired Urives/

R, Southern Reiluay,

A.J. Ramanathan

3R, Pachalappa Mudali Streat,
Kumbaklnam, Thanjavur District
Retired Guerd/A, Southern
RallUBYr

K:ﬁbdul uahh

S/o0 Khader Shau Routher

32, Periyar Street,
Subramanlapuram,--'
Trichy-20, Retired ahuntpr/
B, _S-uthern Railway,

4S~G-palan,

§/6 R.Srinivasan,
64-8 Railuay Quarters,
Kuhbakonam=612 001., -

—=-Retired Guard, Southern .

.

5y &antlao.,
. S/o*ﬁnnasimuthu,

il lkoth ncor : . | \
wﬁq a : :

N
21

}\§xffig
"’\_

Pure?hqdei Post

Uia.ﬁla%oaxu*lcni :
°n$$%¢hylﬂlstrlct, Retired
_v[i&em n/8, Southern
R /

... APPLICANTS.
N o‘;t‘. njtd, /“"‘



657.

659.

660,

661,

6624

663,

664,

f,Jac annathan,

s, A.hrakiyem, 11/A,
Sgvariarkoil Street,
Woraiyir Post,

. Trichy-3, Retired

Fireman/A, Seuthern Railvey.

S, Abdul Kareem Seshib,
S/w Sheik Ahmed, 73.

. Centval Bezar, Tennur Pust,

Trichy-17, Retired.;
Special Detres /B
Snuthern Railuev.

R.Soundararejulu,

§/o G,Rajemannar Naidu,

25, General Bazzar Stretd, .
Tennur Pest, Trichy-i7 -

‘Retired Guard/h Gpecinel,

Sgutherr Railuav,

- R,Vairaperumnal,

S/o Ramesamy Pilled,

- 28, Krjishnapurair,

Middle Street, Tharanei r,
Thanjavur Roed, Trichy--8,
Retired Drive1r/C,

‘Scuthern Railuay.

M.&1lvasubramanian,

5/0 S.Menickam Pillai,

House Ne.20/C-1,

Bnna Nager,
Subresmaniapuram,

Trichy-20, Retired Shunter/
B, Scuthern Railuay.

P, Padmanathan,

S/olK.Parthasarathi;

.21/3, Poonnaiy= Ceclany,

Devaraya Nager,

_ Trichy-21, Retired Mail

Guard/R.Spl. Southern, =

Railuay.

S,MH,Mahboob Ali Khan,
¢/o b Sher Ahli Khen,
16/5, Fourth Street,
Renganagarl, Trichy-21
Retired Passengex LUaIS;
‘Southern Reilway.

S,Dekshinamoorthy,

 5/o K.Somasundarain ~iilai,

17, E.B.molony, Khajemalai,
Trichy-23, Retired Guard/A
Southern Railuey. )

.

,,.‘APPLICANTS
,,.gontd,/—
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666,

667,

668,

669.

6704

671,

665.

V Krishnamurthy

S/n C.Venugopsl Reaju,

14, Kumaran Street,
Melekaikandarkottal
Trichy-11, Retired
Guard/A, éouthern Railuay.

R Amalanathan,

S/o Rayappa Asariyar,

70, Krishnamoorthy Nager,
Meter Factory Road,
Trichy-21., Ret ired Privet/
R, Southern Railuav,

T.KeRajagopalan,

S/o T.V.Krishnasamy Iyengar,
2, First Street, Kellulwuwhli,
Illupur Road, Trlchy =20
Retired Passpngar Guard,
Southern Reiluey.

K.Karumbairam, '

/6 S. Kumbalingam “illsai,
46-B, Ramakrishna Nagar,
KalWUkuzhi Trichv=20,
Retired Dﬂlwer, Scuthern
Rallua/.

G VuppusHm,-

S/o Gevinda Rsary,:

6/R, Samynathan Streat,
Nelakalkandhar<ottal Pust,
Trichy-11., ReZired Driver/
A Sruthern Ra luay.

T U Arunaohalan S

S/o Th. Venkatashal am Pillai,
56-K, Mudaliar Street
Uur1vur Fost, ;Llchy-ﬁ.,
Retired Guard/?

Southern Qallua/.

R.Krishnasamy, °

870 B ,Ramasamy’ iyyangar,
3, Srinlvasa Pilai Street,
Near Satyanarayana Tempis,

Southern Rallua\

" ‘x

ﬁgmaﬁam, Nalczer,

o TH 1&umala1 Maicker:,

0.75)cF1rs+ Street, -
uggpa;tl Vll agp

N N

«J"St’ 1CTa,
cythern

81 Nu, 596 to 668 =re
applicanis en 0.Kk.79/93,

rgUesﬁxﬂambalam, Madras - 600 033
tRetired Passenge: Guard

wees RAPPLICANTS.
e ocontd.c/“

[}



-~ K.M.Abdul lajeeth,
673, S/c K;Thangamecra.Mohideen,

B.249, B.H.E.L.~T0unship,

- Ranipet-632 406, Nerth Pzcot !
‘Distrizt, Retired Shunter, . : |
SouthernfRailuay. :

. » |
) . V «s P4 . ‘
|
|

N.Krishnasamy,
3 S/s Narayanasamy Pillai,
674. 27/3, Sakthi Vinayapar Streer, :
Crawford, Trichy-12, _ , |
‘Retired Oriver/A, Smuthurn i
Raillay,

G.Amirthalingam, . : ‘ S
© 8/o M.Ganapathy, : '
- 675, Periyar Strect, o o i
Kelakalkandarkctted,
"~ Trichy-11,, Retirad Driver/A, |
‘Scuthern Railuay,

S.Andrewu, S$/o 3. Samized, : ' |
Guru|Illem, 3rd Street,

-E(E.Colony, Maherajapuran, .

~Vilidpurah, Seuth Arugt . !
District,, Retited'?5sseng€r

0] ) )
Driver, SbUthbrn.Ralluay.

678,

- .. T.Rencasany,
677. S/s Z+Thangavelu Psari,
25, Sundaram Pillai Thottam,
Edamalaipactt Futhur, _
Trichs-12,, Retired Shurites,
SputHa:n_Reilway, o

M.Gevindaraju,

8/0 Mutrukrishns Naidu, .
Natherss;ellivasal, ' |
Samyaar "hoppu, House No,37, 3
Trichp-e,‘Retired‘Shunter, ' |
Southern Railuay,

673,

T WP s TN SRR UIELY S R TS

. - . A.kbdul Reraman, . -
679. -S/o GlAbdu: Kareem, : : -
6/B, Jalla. Pakkirt Street, '
~ Madurai Roed, Trichy-8,
Retired Dr:yer/Specisl Grada,
Southern Rzlluay, '

_ KoRajagopal, , ,
6¢0, S/o B;KriShnasamy»Naidu;
-7 91, SINCO Zolony,
. Edaralaipat:. Puthur,
Sundarém,Pillai‘Thottam,_ 4
Trichy-12, Fetited Shuter, . T L
- Southern Ra:lway, , : A .};;‘APPLICANTS.
‘/ ) . . o _q..Contd./—"
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681,

682,

683.

oo B5 4.
G¢Kuppusemy Naicker,
s/o M, Gengathara Naicker,
69, Illangao Street,
P‘nmalaipatty, Trlchy-
Retired Shunter/R
Southern Réiluay.

C.Andi, S/e Chinnaiyan,
N,Kutteppattu,

Ramjee Nagar Post,
Rmbedkar Nagar, Trichy-Y9,
Retired Shunter, ¥
Southern Railuay,

A.M.SKil1, S/0 E.3kill
124, Crauford Colony,
Crauford, Trichy-12.,
Retired éhunier, '
Southern Raiiuay,

S, Hbdul Kareem, -

S/o Shaik Ibrahim,

56/p4, " .Lngarathropu,
Trichy—l Retirec hiunter
Driver,/B, Southern Raiiuay,

3. Issac, §/e R,Izeeph Pilicy,

36, RaghaVachary Street,
Semblam Post, Perasbur,
Madras-609 311 Retiied
Driver/ﬁpl. Scuthern Reiluays

R Gopalakrlshnan,,. _
8/o S.Rathakrishyan, 273,
Sethurama *Pillai Zolony,
Trlchy-ZD Retire3 Shunter,
Southern Ralluay.

N Jayaraman, -

S/c «KeloNaresa hyyar,

98-, Narasimme Ahhary Colony,
Nanjikottai Road, Thanjavur -

613 001., Retired Fass, Cuard,
Southern Ralany.

- RyJoseph, +8/0 D.A ?anL
Chettlar, 8-A, Vecanayegum
nr.Cnetty Street, Vth Line,
Nagépettlna-611 oc1,
5Ret1red Griver/A Sp*.

g ggtherh§R51luay.
“é D. Q
5/0 {ﬁ‘SadBYB Mudeliaz,

Nayar, Velar Reau,
avur, Ret*red Gumrd/n

- &, . PPPLICANTS.

’ -Contd./-
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H,Vella Kutham,
- 8/a R, nnamelai, -
€90. 12/VI 2364, Pookkara
s - Vasthla Neu Street
Thanjlasur i~ 613 001
Retired Driver/&
Southern Railuay,

R.Murugaiyen,
~ S/o Ramasamy Konar,
691, NeninlNagar, '
- Udayamarthpndapu1am Pest.,.
~ 614} 706, Thircthireiponnui,
Talukl, Retired Suerd/C,
Southern Railuay,

R, Gopblekrisanan,
. S/a K'Ramanugam Naidu,
692, Plot No.19, Abraham Fandither
‘ Nagar) Vla. Sivaii Nzcar, -
" Thanjavur '= 1,, Retired .
Drlver/A Southexn Pailuay

- P, Srlliasan

653, s/o Pachalyappa Nuda]i)ar,

o 112, B/a, Mudalivar Strenty
Nuda;l)ar Chet hwram
Trichy-1, Retired Guard/A
South?rn Railuay,

: - G, Kalyanasundaram

694, S/0 N'bcvindsadmi Piltal,
Mnoppanar Street,

- hmmanpetel JBGIGFJ an 2o,

g ., Pin,-|613" 205 Thanjavur -

Lo District, Retired Guard/A

South?rn Ralluay.

A Ke Sanniyasi , :
655, S/o Kesava Padayachl,
18, Kamper Street
Senthaneerpuram, 1chy—
' Retired Driver/C
Southern Railuay.

L .K"Sankaranarayanan,
Cete. . $/o UiLnganathan, R
- 656%

* C 99/!}z North East Extension,
'7th Cross, Thillei Nagar,

.vTrichy-18 Retired Pua*f*/"\ol.

Scuthern Rallua\.

s, Per1yaaam>, S/o aangill,
Decr No,59/9, Mudaliyar
‘Chetram, Muneesuarah Koil

Street, Tiichy-1., Retired
Driver, Southern Ralany.

TER -

697,

... RPPLICANTS

:o ‘e 0_'."C0ntdt/“
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_é «Nendagopal, "

. 0 u.Krlshresamy

638, 43, Brindavan Stréet
Indlra Nagar, LIC Lolony
Trichy-21,, Driver/& Spl.
Retired, Scutherr Railuay.

T.Re Balasubramanlan,
S/o Rathinam, 168,
North. Street
Tiruvaiyaru 613 204
Retired Dr.iver/&
Southern Ralluny.

6958,

-3 Masthan ’
200, 5/0 R Babu Sahib,
reTe _Retired Passenger Oriver,
Southern Reiluay,
Meenkara Street, Terrur,
Trichy-17,

- P Gourisundaram ’
701, 5/0 S Perlasamy, 106-4,
e ManlckapuLam Nacu ‘Street,
Melapuour, Trichy-1.,
Retired Guard/A
Southcrn RaiLUa/.
_ T{RamachePd“an .
702, S/o M, lhangaVBlu 5,
I ,Bharathv Desen Strevt
Kllpérumpakkam,f'f'ﬁ-
Viilupuram = 605 602,
Retired Driver/B,
r Scuthern Railuay. 3

Lo J

' F Ganesan p
703 Ly Packri Thevar,
*  2/257, Teluk Office Road,
Thiruthuralpoondi 614 713
o Retired Driver/A,
L Southern Railudy. :

'”;V ﬁrumugam, S/o Velyapur
“UU U Pdlaniyandavar Koil Stree+
- Inamkozathur, Trichy Dist;‘ct
¥ Retired Shunter, Southern
B \dv, ' Railuay,

A ( h&?wgﬁ—m Nazxréhhamed o
o S /0" bdal Gafor Sahib,
adkp\ﬁ- {374R,/Fund Nffice, -
GALOg“Ihennur, Trichy-17,
#ired Driver/Spl,,
Southern Ralluay.

S : - <
JEE I g - oo

vves APPLICANTS

«+.Contd, /-
e .
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. - V.Velu,

Chog /o Vaiyapuri, ‘
* Trethiyur, Iniyanur Road,

House No,33, Trichy-9,

Retired Shuntar,

Southern“Reiluay.

.. 9,Marimuthu, .
267, 3/- M Slngara Padayachl,
Sle  %ea/C, Railuay Coldny,
kallukuzhi Trichy-20,
Retired ahunter, -
Southern Railuay,

PyMamundy,
708. S/o Paelaniyandi, 42~A,
" Mudukkupatti,
Pudukottai Reed, -
‘Trichy-20, Rea tlred Shunter,

Scuthern ﬁalluay.

T.Innasimuthu,
- 8/c S.Thomas, 13, .
709, \est Mariyanathanuvam,
¢ Dindigul, Retired Shunter;
' ~Southern Reiluay, e

 ‘A,Sevarimuthy,
710. _‘S/o Arulappan, 9/5,
: NiM.Caliny 6th Crass,
‘Trichy-20, .Retived Shurtzr,
Southerﬂ Ralluay, :
A Nuthusamy
711%.  :S/o R,Thanarikevander, 31,
o B ¥B.S.Colany; Pudukottai
‘R&ad, Trichy-20, Retired |
Shunter, Southern Railuay. : .

-5, Palanlyandi ;.
712, “S/o Sataiyan, 31/3
77« Palahiyandavar K011 Street,
- Ifinamkolathur, .Trichy District.-
Retlred Shunter, Southern
R L RalIuay.

. Ke M Rrumugham -
713,.. S/o Kuthian alias Malayendi,
.. 4/93, Palaniyandever Koil
-Street, Innamkolathur,
.Trichy, Retired Shunter,
fSouthern Ralany. e
. S Kandasam‘
714 - 'S £:3 Subbaraja uGVande
A Kadgcbanallur Pcsn,
"Erode= 6,,Rec1red ﬁhuntlng

'( : .
V/Drlver, Southern Railway. ...‘ASPnghﬁTS
ssea on o/

v t 14
. M
< § __", J

PO .
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716,

",

718,

1.

5089‘-0

V.Thiagerejen,

$/0 Venke tache lam,

136, R.M.S.Colony,
Nangeekottai Roed

Trichy - 6, Retired Drlver/
k, Specxal, Southern Reiluay,

heGeRouse, S5/0 Semuel Rousc,
35, Kenadi Street, _

© Subremeniazpuram,

Trichy - I0,Retired Shunter,
Southern Rz 1luay.

R«VePonnaiyan,

5/0 R Wedivelu, -14-8,

Seint kntony's Lhurch ton:,
Nagepattinam = 517 U0
Retired Driver/h,

Southern Reiluey.

NeRejamanickam,

$/0 Nareyrnzsemy Pl"p "
18, Nethaji Street,
Kamere japurem,
Rajakilpakkam Fast,
Madres - 600 073
Rotired Driver,
Solitherin Refluzy,

By Rcdvecete Shri KeSugha R:. o,
5%7/90,416/90, 320/32, 298/52"

S1,Noss 669 to'718'épe
applicants in O,k, 80/93

in Cuf.Nos, %95 ta 403/91,
2nd 3?7/92 ' .

By kdvocete Shri R.Bheskeren ih OJkh.Nos, 44/93 to 76/93,

By huvocete Shri FeShiven Pitial in O.b.Nos, 77/93 & 78/93,

By kdvocete Shri Vijeyen vey

Versus

Chairman,
Reilu®y Boerd,
Re il Bhaven,
New Belhi.

the Unioh of Indie
represented by the
Secretery,

) mlnlstry of Rr 11uays,

Rf‘lf) ll Bhf Vph.
NeuFDelhi.

s i Usk,Nous, 79/93 & 80/93

Respondent = 1 in O.A.Nos.
395 to 403/9%, 79/93 & 80/93

qu(]onubht - 2 in: U.L.NQS. 57/90'

'416/90,320/92,298/92,377/92 afd

44 tb 76/93,

Reshonhdent - 1 1A D.A.Nas. 57/90,
415/90,320/92,298/92,377/92 and
44 to 75/93

and . Respondent - 4 in 0.k, NoSc
395 o 403/91,

s++.+ Respondents,

d

Contd, /-
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T

. t'ogb';o ‘
Union of India . . -Respondent - 1 in O.A/Nes
through . the Geperal 77/93 end 78/93
Mapeger,Southern Réilurys, Respondent - 2 in O0.R.Nos,

Perk own, Madras - 3 395 to 403/91,79/93 & 80/93,
. . o Respondent - 3 in O.k.Nos,
57/90,416/90,320/92,298/92,
377/92 and 44/93 to 76/93.

The Chief Perspnnel-Ufficer,Respondent - 2 in O.A.Nos,
Southern Railuay, - . 77/93 and 78/93
Park Toun, Medres - 3 - » ‘

Divisional Railuey Resncndent - 3 in 0.ksNos, -
Mzneger,Sovthern Railuzys, 349% o 403/21, :

Mysore. Reenovdent - 4 in OuskoNos,

- B ¢7/97,416/90,320/92,298/92
- : and 377/92

Senior Pivisicnel Respondent - 3 in 0..N0.77/93

BBRERBRRIR T oSl | | |

Palghat

The Divisional Personrel Kespondant - 3 in 0,k.No, 78/93

-Officer,Southern Reiluay, 4

Madurei Division,

Madurai, ‘

The Divisicnal , '~ ezpondent - 4 in O.h.Nos.

Sunerintendent, 4479% to 76/93

Southern Reailuey, '

Divisione) Office,Pelghet,

‘The Divisional Reiluey ~ Reszondent - S in O.F,Nos, -

hanager, ‘ 320/92,298/92 and 377/92. -
Sopthern Reiluery- ,
Bengeivure, : ‘ eseeee Respondents,

(By hdvocate Shri K.R.,D.Kerentt for Shri k.N.Venugopal?
Gowdes, Reiluey Advocete for respondents in all the
epplications). A

7

Y Contd/-__ oo
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ORDER OF THE FULL BENCH

Shri Justice V.S. Malimath, Chairman:

A'I‘hese cases have been placed before the Full Bench as per

the directions made by the Chairman by his order dated 23.10.1992

"in exercise of the powers conferred by Section 5[4){d] of the

Adm:.mstratlve Tribunals Act, 1985, after transferrmg the cases" B

- of the Madras and Ernmakulam Benches and -clubbing them with the
cases of the Bangalore Bénch. .T'he reason for the reference is

| the conflicting views taken by differen-i:';u benches , one vie;a having
been taken by the Ernakulam Bench in its order made in application

' K-269/88 dated 20.4,1990 and a contrary view taken by the Princj-
pal Bench and the Ahmedabad Bench in‘O.A. No.1572/88 ana O.A.‘
Nos.351 to 423/88 respectively. We shall now proceed to state

briefly_ the relevant facts as follows:

2. .The applicants in all these cases are employees of the Indiao
Railways serving in different Divisions as Drivers, Gﬁards, Shun-
ters, etc. who belong to the category called the running staff.’
The applimnts retired from ser\}ice between 1976 and 4.12.1988.
They have in these cases prayed for d_irections to the respondents
"to grant them pension and other retiremeot benefits by taking
mto account runm.ng allowance not exceedlng 75% of thelr pay.
The respondents oppose the appllcatlons contendmg that running
allowances not excwdmg 45% of their pay can be taken into acc-

~ount for computing retlrement benéfits to those who have retired

f"z
LA NN

before 1. 4 1979 and not exceedmg 55% of the running allowance.

for those ret:.rmg after 1.4. 1979. To appreciate the rival con-

’dentlé)ns it is necessary to advert to the relevant provisions

o
i 'g"Os/émlng the applicants conditiomsof service in regard to pensmn
“and other retirement benefits. ¢
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| » ‘ ‘
3. In pursuance of the recommendations of the Third Pay Commi-

ssion, thé pay scales of the employees of the !I'ndian Railways
including those Gf the running staff were re&iged with effect.
from ;1.1.1'973 by the rules called 'Railway Servants Revision
- of Pa‘[ly Rules, 1973' [hereinafter referred to aé the 'Revision
>of Pay Scale Rules'] made by the Presidént in Eexercise of the
oowers conferred by the proviso to Article 309 of the Constitution
of India. It is venough to state that there was . considerable
increfase in the substantive pay of all Atll'xe members of the running

' staff. So far as the grant and quantum of pension is concerned
|

the same is iegulated by statutory provisions made under the
proviso to Article 309 of the 'CQnstJ'.tution._ ‘P¢nsion and other
reti:.i‘ement‘ benefits depend updn the average emoluments that the
retiring employee was draw;ing before his retirement. Statutory
| .ru]'.eé .govern‘ XX detenﬁmtion of average emolument for grant

of pension and other retirement benefits. The relevant statutory
rules that were in force when the revision of\? pay scale rules

came into force on 1.1.1973 are extracted as follows:

“254!4; [C.8.R.  486] - BEmoluments. and Average |Emoluments: The
term ''Broluments™, used in these Rules, means the emoluments
which the Officer was receiving immediately before his retirement
and iincludes:-_ ’

- [a) Pay other than that drawn in tenure posti.;

[b] Personal allowance, which is granted! {i] in lieu of
loss of substantive pay in respect of a. permanent post other
than a tenure post, or [ii] with the specific sanction of the
Government of India, for any other personal considerations. :

Note: Personal pay granted in lieu of loss of substantive pay
in respect of a permanent post other than a temure post shall
be treated as personal allowance for the purpose of this article.
Personal pay :granted on any other personal considerations shall
not be treated as personal allowance unless oth;rwise -directed

by the President.
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[c] fees or commission if they are the authorized emoluments
of an appointment, and are in addition to pay. In this case
"Emouments" means the average earnings for the last six months
of service;

[d] acting allowance of an Officer without a substantive
appointment if the acting service counts under Rule 2409 [C.S.R.
371), and allowances drawn by .an Officer appointed prov1s1onally
substantively or appointed substantively pro tempore or in an
officiating-capacity to an office which is substantively vacant
and on which no Officer has a lien or to an Office temporarily
vacant in consequence of the absence of the permanent incumbent
on leave without allowances or on transfer to foreign service;

{e] deputation [duty] allowances;
- [£] duty allowénces [special pay]; and '
[gl{i] For the purpose of calculation of average emoluments:
Actual amount of running allowances drawn by the Railway servant

during the month limited to a maximum of 75% of the other emolu-
ments reckoned in terms of' [a] to [f] above.

[ii] For the purpose of gratuity and/or death-cum-retirement
gratuity: The monthly average of running allowances drawn during
the three hundred and sixty five days of running duty immediately
preceding the date of quitting service limited to 75% of the
monthly average of the other emoluments reckoned in terms of
items [a] to [f] above drawn during the same period.

Note: In the case of an Officer with a substantive appointment
who officiates in another appomtment or holds a temporary
appointment, "“ﬂoluments means:

. ‘[a] the emoluments which Qould be taken into account under
this Rule in respect of the appointment in which he officiates
or of the temporary appointments, as the case may be, or

[b] the emoluments which would have been taken into account
under this Rule had he remained in this substantive appointment
vhichever are more favourable to him. :

2544-pA, [C.S.R. 486-A]: Same as otherwise provided in Rule 2544-B

[C.S.R. 86-B]. In respect of Officers retiring from service

on or after the lst November, 1959, the term "emoluments' means

the emoluments which the officer was receiving mmedlately before
,'-——-—hls retirement and includes:- :
[‘“’”h \

éQI p"’ ~~ [a] substantive pay in respect of a permanent post, other

'pei:sonal allowance which is granted in lieu of loss

of substantive pay in respect of a permanent post,
other than'a tenure post;

special pay attached to a post other than a tenure
post, when the special pay has been sanctioned: perma-
nently and the post is a held in a substanfive capacity;
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[daif1] For'the p}::fpose of calculation of éverage emoluments:
With effect from 1st September, 1962, save as otherwise provided
in Rule 2544-B [C.S.R. 486-B] one-half of: o y :

i. the difference between the total emoluments referred to
in items [a], [b] and [c] above and the pay actually drawn
in higher officiating or temporary appointments;

ii. Special pay other than that referred to in clause [c] above.
iii. pay drawn in temporary. or officiating appointments;

‘iv. personal allowance other than that referred to in clause
[b] above; ‘

V. the difference between the substantive pay and the pay actu-
ally drawvn in higher tenure appointment{s], whether held
in substantive or officiating capacity, provided that ser-
vice in the tenure appointment{s], does not qualify for
the grant of a special additional pension.

[2] For the purpose of emoluments for [ordinary) gratuity and/or
death-cum-retirement gratuity. The difference between the average
emolutents in respect of items (a] to [d][1] above calculated
upon the last one year of service and the last substantive emolu-
ments as per items [a) to [c] above.

[el(1] For the purpose of calculation of average emoluments:
The actual amount of the running allowance drawn during the month .
limited to a maximum of 75% of other emoluments reckoned in terms
of [a] to [c] and [d][1] above.

[2] For the purpose of emoluments of [ordinary] gratuity/death--
cum-retirement gratuity:- The monthly average of running allowance
drawn during the 365 days of running duty immediately preceding
the date of quitting service limited to 75% of the monthly average
of other emoluments reckoned in terms of [a] to [c] and [d][2]
above drawn during the same period. -

Note[1]: If immediately before his retirement or death, an officer
has been absent from duty on leave with allowance CE his emolu-
ments. for the purpose of calculating ordinary gratuity and or
death-cum-retirement gratuity should be taken atiwhat they would
have been had he not been absent from duty. ‘

Provided that the amount of gratuity is not increased on'.
accomt of increase in pay not actually drawn and that benefit
of higher officiating or temporary pay is given only if it is %
certified that he would have continued to hold the higher officia- ' |
ting or temporary appointment but for his proceeding on leave.

Note [2): In case where a temporary officer who quits service:’
after completing three years' service is appointed subst@ntivg],y‘
to a permanent post any time during the last three -years.of. his
service the emoluments drawn by him after completion of three
years' service during the period he was not holding a permanent
post shall be treated as if. drawn in a permanent epost held in
substantive capacity. - ‘
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2544-B [C.S.R. 486-B).[1): If an officer holding a permanent
- post 1In substantive capacity:-

[a) officiates in a higher permanent post [other than a tenure
post] or holds a higher temporary post [other than a tenure
post] borne on a cadre which includes permanent post on
the same time scale as ‘the temporary post, continuously
for not less than three years, and retires or dies while .
so officiating or holding the higher post; or

[b] is confirmed in such higher permanent post at any time during
the last three years of his service after having officiated
in that post continuously for three years or more.

his emoluments for pension in respect of the higher post for
any period beyond three years continuous service in that post
shall be determined under Rule 2544-A [C.S.R. 486-A) as if he
held in substantive capacity a permanent post on a time scale
identical with that of the higher post.

[2] For computmg the length of continous service in respect
of the higher post under clause ([1], all kinds of leave all
periods during which an Officer officiated in a permanent post
or held a temporary post on identical or higher time scale.and
the time spent on deputation and foreign service shall be inclu-
ded, provided that it is certified that but for his proceeding
on leave or serving in other post or going on deputation or
foreign service as the case may be, the Officer concerned would
have officiated in or held the higher post.

[This will take effect from 1st september 1962].

2544-C [C.S.R. 486-C] - In respect of Railway servants quitting
service on or after the 15th June, 1968, "emoluments' shall mean
the "pay" as defined in Rule 2003[21], which the Railway servant
was receiving immediately before quitting service. Provided
that the benefit of higher officiating pay for [ordinary] gra-
tuity/Death-cun-retirement gratuity will be given only if such
pay was/would have been drawn continuously for a period of not
less than 22 days. "Average emoluments" shall mean the average
of the emoluments as defined above calculated upon the last three

years of service. '

_ In the case of running staff emoluments for [ordinary}/Gra- -
R \tulty Death-cun-retirement gratuity will also include the monthly
A n”"i'f"l’/qa\verage of running allowance drawn during the 365 days of running

,&‘; pad ‘\d&y\;ﬂmdlately preceding the date of quitting service limited

/ IR 26 5’4‘9 of the emoluments as defined above. For the purpose of

\:U‘tlon of average emoluments the actual amount of the running

wante drawn during the month limited to a maximum of 75%

)aEher emoluments as defined above shall also be taken into

N ]: If a Railway servant,, 1rtmed1ately before his retirement
.e' death, etc., has been absent from duty or on leave-with allo-
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wances | [including leave preparatory to retirement] or on foreign
service or having been suspended but reinstated without forfeiture

of qua‘ilifying service, his emoluments should be taken at what

they wpuld have been had he not been on such leave or foreign
service or suspension., -

Provided that the emoluments shall not be increased on acc-
ount of increase in pay, not actually drawn and that benefit
of higher officiating or temporary pay is given only if it is
certified that he would have continued to hold the higher officia-
ting or temporary appointment but for his proceeding on leave,

[2]) Pay drawn in tenure appointments will count for p‘erSohs
govarne@ by the Railway Pension Rules, 1950.

It is ci:lear from Rule 2544[g] that one of the oomponents that
constitutes average emoluments is the actual amount of running
allowance drawn by the Railways servant during the month, limited
to a maximm of 75% of the other emoluments reckbned in terms
sub-clauses )
of /[a] 'to [f] of the said rules. The expression 'emoluments'
used ini the rules includes pay and some other allowances. When
| - .
the revision of pay scale rules were promulgated and brought
into force with effect from 1.1.1973 in the light of the recommen-
dations of the Third Pay Commission ,NO steps were simultaneously
taken to amené the statutory rules regulating grant of pension.,
Persons retiring after 1.1.1973 who had received the benefit
| : ’
of increase in pay in accordance with the revision of pay scale
rules were entitled to claim computation of their pension taking
into account the revised pay and the actual amount of running
‘ previous ' - -
allowance drawn during the /month limited to a maximum of 752
of the emoluments which included the enhanced revised pay. On
21.1.1974 the Railway Board by their letter No. PC ITI/73/RA

directed as followé :

"The question of revision of rules for the regﬁlation of - :
various allowance consequent upon the introduction of Revised ..~
Pay Scales under Railway Services [Revised Pay] Rules, 1973 -is

under consideration of the Board. Pending final decision, there-
-on, the Board have decided as under:- ~

e
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[i] Treatment of Running Allowance for various purposes in case
of Running Staff:

The. existing quantum of Running allowance based on the pre-
vailing percentages laid down for various purposes with
reference to the pay of the Rumning Staff in Authorised
Scales of Pay may be allowed to continue.

[ii] Payment of Incentive Bonus:

The payment of Incentive Bonus to various categories of
Railway employees at present eligible for the same, may
be allowed to be paid at the existing hourly rates 1laid
dovn for each category based on their Authorised Pay Scales.
2. The payments as above will be prov151onal subject to adjust-
ment: on the basis of final orders."
It is clear from this order that pending decision to revise the
rules requlating grant of pension.the existing quantum of running
allowance based on the prevailing percentage laid down for various
| purpeses with reference to the pay of the running staff in various
scales of pay was allowed to‘ continue. Thus the limit of 75%
prescribed byy Rule 2544[g][i] was directed to be continued.
"The expression ‘authorised scales of éay' in- the context of the
revised pay scale -ruies wﬁich came into force ‘on ‘1.1.1973. has
to be understood as pay authofised by the statutory rules that
were in force on the date of the order, 21.1.1974. The order
dated 21.1.1974 did not, therefore, in any manner affet the statu—‘

_,A S

Aorvtory\ rescrlptlon regulatingcomputation of emoluments and average

‘ ? ’__
;j/)/ ég;( g <]ri/t\‘\ contained in Rule 2544 for the purpose of grant of
7@ <\
0O f AL
v{ o ‘ 1ren?rv‘rt neflts. Any decision to modify the same would have

when the relevant statutory rules are amended in

with law. But what the Railway Board did was to

on 22.3.1976 bearing No.PC II/75/RA/I paragraphs 1 to,5 of which

read as follows:
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"“The question of revision of rules regarding treatment of
Runnmg Allowance as pay for certain purposes consequent upon
the introduction of revised pay scales under Railway Services
[Revised Pay] Rules, 1973 has been under consideration of this
Mmlstry It has now been decided that the existing rules in
this respect may be modified as follows in the case of Runnmg
staff drawing pay in revised pay scales:

i. Pay for the purposes of passes and PTOs shall be pay plus
40% of pay.

ii. Pay for the purpose of Leave salary, Medical attendance
and treatment, Educational Assistance and retirement benefits
shall be pay plus actual amount of rumning allowance drawn
subject to a maximum of 45% of pay.

iii. Pay for the purpose of fixation of pay in stationary posts,
Canpensatory [City] Allowance, House Rent Allowance and
rent for Railway quarers shall be pay plus 30% of pay.

2. These orders take effect from 1.4.1976.

3. The payments already allowed on provisioral basis in terms

of para 2 of Railway Ministry's letter No. PC III/73/RA dated

- 21.1 1974 for the period from 1.1.1973 to 31.3.1976 shall be

treated as final.

4. The above has the sanction of the President.

5. Hindi version of this letter will follows"

The limit of 75% of the actual amount of running allowance drawn
in the preceding ‘month for the purpose of computation of emolu-
ments 1for <juantify_ing pension Qas reduced from 75% to 45%. The
statutory rules prescribing the maximum limit of 75% were, however

not amended.

4. ﬁut as the authorities threatened to give effect' to the
Rallway Board's order dated 22.3.1976 in preference to the statu-
tory rules Shri Dev Dutt Sharma and other aggrieved persons chall-
enged the Railway Board'sorder dated 22.3.1976 in the High Court
of Delhi in C.W.P. No.915/78. Consequent upon the establishment
of the Central Administrative Tribtmel with effect from 1.11.1985

the said case stood transferred to the Principal Bench of the



-99-

Tribunal where it was renumbered as T_I\Ie.410/85. The said appli-
cation ‘was allowed by the ?rincipal Bench by its order dated
6.8.1986 and the impugned orderof t:he Railway Board dated‘22.3.76
was quashed. The 'respondents were directed to continue to make
payment beyond 31.3.1976 all retirement benefits in accordance
~with the Railway Board's letter dated 21.1.1974 till such time
as the relevant rules in this regard are amended in accordance
with law. The Railway Board's letter dated 21 .1.1974, as already
stated did not affect the statutory rights regulating pension.
On a proper con31derat10n of ‘the order we have notlced that it
in terms states that the ‘limit prescribed by the rules shall

continue untll modlfled in accordance w:.th law.

5. We should advert, at this stage, to another order made by
the Railway Board by which the statutory limit which was reduced
to 45% by the Railway Board's erder dated 22.3.1976 was enhanced
to 55% with effect from 1‘.4;1979. This order aleo suffered from
the same infirmity from which the earlier order dated 22.3.1976
suffered it being in conflict with the statutory rules. It could
‘not, therefore, have the legal effect of reducmg the statutory
1mt of 75% fixed with relation to the ruming allowance by

Rule 2544[g].

6. Shri M.C. Srinivasan and 23 others filed an applicatieﬁ
on 4.5.1988 before the Ernakulam Bench of the Tribunal in O.A.
No.K-269/88 for a direction to grant them pension ’by adding runn-
ing allowance upto a maxmmm of 75% of their pay for computatim
of their pension in _accordant:e with the jxidginent of the Principal
Bench in T No.410/85. .During the pendency of the said application

the statutory rule 2544 was amended by the President in exercise

g
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of the power conferred by Article 309 of the cﬁmstitutiono By
the siaid amendment said rule g[i]} and g[ii] of Rule 2544 were
amended firstly with effect from 1.1.1973 reducing the limit
of ruming allowancev for the purpose of calculatiing the average
emoluments from 75% to 45%. On the same day, a further amendment
was made with effect from 1.4.1979 increasing the maximum from
45% to 55%. Whereas the first ainendmnt_ was given retrospective
effect from 1.1.1973 the second amerxin&ant. was given retrospective
effect fram 1.4.1979. For the sake of conven;ienoe we shall
extract the amendments as follows: |

"Subject: Amendment to Indian Railway Establishment Code-
Volume I & II, '

In exercise of the powers conferred by proviso to Article
309 of the Constitution of India, the President is pleased to
direct that Rule 1302, 1309, 1502 and 2544 of Indian Railway
Establishment Code, Volwre I & II [First reprint and Fifth reprint
respectively] be amended as in the Advance Correction Slips
No.428, 429 & 430 R.I. and 405 R.II enclosed as Annexures 'A‘.
'B', 'c' and D', .

2. The amendment will be effective from 1.1.1973.

3. ,'I‘pis issues with the concurrence of the Finance Directorate
of the|Ministry of Railways.

4. Hindi version is attached.
; . Sd/~[K.Venkatesan]
| : - Director, Establishment [P&A)
DA:As above ‘ Railway Board.
No.E[P&A]II-86/RS-15 New Delhi, dated 17.12.1987"
| "ANNEXURE 'D’

ADVANCE CORRECTION SLIP NO.405 R.IT

~RULE 2544

Sub-rule g[i] and g[ii] may be substituted by the following:

o

L g
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gli] "For the purpose of calculation of average emoluments:-
actual amount of running allowance drawn by the railway
servant durmg the month limited to a maximum of 45%
of pay, in the revised scales of pay".

-t : glii] "For the purpose of gratuity and/or death-cum-retirement
gratuity: the monthly average of running allowances
‘drawn during the 365 days of running duty immediately
preceding the date of quitting service limited to 45%
of average pay drawn during the same period, in the
revised scales of pay."

[Authority: Ministry of Railway's letters No.PC III/75/RA/1
dated 22.3.1976 as amended by letter of even number dated
23.6.1976].

EXPLANATION: The Rule 2544 of Indian Railway Estabhsrment Code,
Volume II [5th reprint] has been modified through administrative
instructions issued with the President's approval effective from
1.1.1973. These instructions were necessitated by the introduc-
tion of the revised scales of pay recommended by the Third Central
Pay (omwission. The purpose of this amendment is to give statu-
tory force to the administrative instructions with effect from
the same date on which the instructions were issued. It is certi-
fied - that retrospective effect given to these rules will not
adversely effect any employee to whom these rules apply.

S3/-[K.VENKATESAN ]
Dlrector, Establishment [P&A)
Railway Board."

"Subject: Amendment to Indian Railway Establishment Code-Vol.I&IT.

In exercise of the powers conferred by Proviso to Article
309 of the Constitution of India, the President is pleased to
direct that Rules 1302, 1309, 1502 and 2544 of Indian Railway
Establishrent Code, Volume I & II [First reprint and Fifth reprint
respectively] be ane*xded as in the Advance Correction slip No.437,
433, 439 R.I amd 407 R.II, enclosed as Annexures 'A', 'B', 'C'
and 'D' respectively. ‘ ’

2. The amendment will be effective from 1.4.1979.

3. This issues with the concurrence of the Finance Directorate
. ===izeef the Ministry of Railways. :

e M‘MW/S \\;
. //"\Q‘V AR 4‘9 *'iHlndl version is attached.

SA/-[X. VENKATESAN ]
Director, Establishment [P&R]
Railway Board.

New Delhi, dated 17.12.87"
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"ANNEXURE 'D'

ADVANCE QORRECTION SLIP NO.407 R.II

RULE 2544
Sub-Rule g[i] and g[ii) may be substituted by the following:
gl[i) "For the purpose of calculation of average emoluments:-

- 55% of bhasic average pay, in the revised scales of
pay, drawn during the period;"

glii} "For the purpose of gratuity and/or death-cum-retirement

gratuity: 55¢ of basic average pay, in the revised
scales of pay, drawn during the period.:

AUTHORTTY: [Ministry of Railway's letter No.E[P&A]II-80/-
RS-10 dated 17.7.1981}

EXPLANATION:
The Rule 2544 of Indian Railway Establishment Code, Volume
IT [5th reprint] has been modified through administrative instruc-
tions issued with President's approval effective from 1.4.1979.
These instructions were necessitated by the Government's decision
on the recommendations of 'Ruming Allowance Committee [(1980]"'.
The purpose of this amendment is to give statutory force to the
administrative instructions with effect from the same date on
which the instructions were issued. It-is certified that retros-
pective effect given to these rules will not adversely affect
any employee, to whow these rules apply.
Sd/-[X.VEMNKATDSAM )

Director, Establishment [PgA]
Railway Board."

The amendment to the statutory rules having been effected during
the pendency of the OA the applicants amended their application
on 20.9.1989 challenging the two amendments in so far as they
ware given retrospective effect from 1.1.1973 and 1.4.1979 respec-
tively. Their principal contention was that they, as pensioners,
have acquired vested rights to receive pension in accordance
with the rules in force on the dates on which they retired and
that those rights of theirs cannot be taken away by the subsequent
amendments made to rules on 5.12.1988 by giving retrospective
effect to the same. This according to them is unjust, manifestly
unreasonable and arbitrary and thus violative of Article 14 bf

¢

v the Constitution of India. The Ernakulam Rench consisting of
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Vice Chalrman S.P. Mukerji and Judicial Member A.V. Haridasan
by their order dated 20.4.1990 allowed the said application,
quashed the notification dated 15.12.1988 to the extent the amend-
‘ment to the rules were given retrospective effect and issued
a consequential direction to the respondents to grant or refix
pension and other retirement benefits to the applicants as if
the amendment to Rule 2544 had not been effected tili 5.12.1988.

as void
The clear effect of the decision is to declare/only that portion

of the amendment which gave retrospective effect, preserving
the prospective effect to the amendment with effect from 5.12.1988.
Theréfore , those who retired befare 5.12.1988 were entitled to

count the running allowance subject to a maximum of 75% of their

pay and allowances for the purpose of computing their pension.

7. The aforesaid decision of the Ernakulam Bench in O.A. No.K-
269/88 was challenged by the Union of India and others in Review
Application No.72/90. That Review Application was rejected by

a speaking order made on 25.7.1990.

8.  Shri C.L. tallick and others in 0.A. N0.1572/82 and comnected
applications challenged the Railway Board's order dated 22.3.1976
and the amendments to Rule 2544 before the Principal Bench of
the CAT at New Delhi. They also prayed for a direction to campute
retiral and other benefifs in terms of the order of the Railway

2T RBeard dated 21.1.1974.  That application was opposed by the res-

therein viz., Union of India represented through the
Railvay Board and the Gereral Manager, Northern Railway.

brising that these respondents did not bring to the
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to Rule 2544 was challenged before the Ernakulam Bench and that
a décision has been rendered on 20.4.1990 striking down the amend-
ment to the extent they gave retrospective effect. On tne date

on which the applicants presented their applications before the
P:incipal Bench, the Ernakulam Bench had not yet rendered its
decision. But the Ernakulam Bench had rendered its decision
loné before the Principal Bench decided the - cases on 23.10.1991.
The applicants were obviocusly unware of the decision. That may
be the reason for their not bringing the decision of the Ernakulam
Bench to the notice of the Principal Bench. But the conduct
of the respondents is inexcusable as the Union of India was a
party to the proceedings before the Ernakulam Bench. Thus the
Prinbipal Bench did not have the benefit of the decision of the
Ernakulam' Bench when the O.A. No.1572/88 and other comnected
cases were heard éni disposed of on 23.10.1991. All these appli-
cations were disnissed repzlling the challenge to the amendment
to the rules. The Principal Bench took the view that the vested
righ:ts of the pensionerswere not affected by the amendment of
the rules on the ground that the total amount of pension and
retirement benefits they would have received hefore the amendment
wae not reduced by the amended rules. Following this decision
of the Principal Bench aopplications No.251 to 423/88 filad by
similarly situated persons before the Ahmedabad Bench were dis-
miss?ﬂ on 28.2.1992., It is surprising that the Union of India
whicﬁ was one of the respondents before the Ahmedabad Bench did
not bring to the notice of thes said Bench the deciéég% of therﬁ

Ernakulam Bench in O.A. K-268/88 to which it was a party. ©
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9. It is for the first time after all these cases were referred
to th: Full Bench, transferred and clubbad together that the
Union of India and other contesting respondents in these cases
brought to the notice of this Full Bench the fact that Union
of India has challenged the decision of the Ernakulam Bench in
SLP No.10373/90 filed on 24.7.1990. The counsel for the respon-
dents also informed us that the Special leave Petition and the
application for stay are pending and that the Suprems Court has
not granted any interim order staying the operation of the order

of the Ernakulam Bench.

10. It was contended by the learned counsel appearing for the
Union of India and other contesting respondents in this batch
of casss that we should defer consideration of all these cases
and aQ:ait the authoritaiive pronouncement of the Supreme Court
where they had challenged the decision of the Ernakulam Bench.
In this comection reliance was placed on the decision of the
Supreme Court reported in AIR 1986 SC 1323 D.K. TRIVEDI AND SONS
V. AMBATAL MANIBAT PATEL AND dI'IﬂEIRS. That was a case in which
the Gujarath High Court had dismissed the writ petitions challen-
ging the wvalidity of certain statutory provisions and directed
the petitioners to approach the Supreme Court as similar matters
vere pending there. It is in these clir‘cmsﬁances that the Supreme
Court observed that the course  adopted by the High Court was

e

pv,,‘;;gt\correct and that if the High Court

(.1

thought that the point

was pending in the Sup-



-1006-~

These opservétions , it is obvious, were made having regard
to the context and the circumstances of the case; What binds
the Tri,iaunal under Article 141 of the Constitution of India is
the principle of law laid down by the Supreme Court It is not
possible to understand the decision of the Supreme Court as laying
down thé principle that if an appeal is pending before the Sup-
reme Oo&rt in which the validity of a particular statutory Drovi-
sion is.challenged, that the High Courts where the sérre provisions
are challenged in other cases, shoulci defer consideration pntil
the Suéreme Court tenders the decision. The question whether
the Ihearing of the case before the High Court should be stayed
awaiting the decision of the Supreme Court depends upon the facts
and circumstances of each case. In the present batch of cases

| |
we are oconcerned with the valuable rights of the aprlicants who

have re‘tired between 1976 and 1988. These cases relate to re-
tirement benefits and any delay in disposal of theée cases would
cause great hardship and prejudice to the old and retired pension-
ers. The SLP is pending befofe tkle Supreme Court from 24.7.1990
and thé operation of the order of the Ermakulam Bench has not
been stayed. Even then the applicants herein have not been given
the bepefit of the decision of the Ernakulam Behch in regard
to computation of their retirement benefits. Having regard to
all thése circumstances we do not consider it just and proper
to stagy the hearing of theseb cases and to awaitﬁ the decision

i
i

of the ;Supreme Court,
!

11. On behalf of the applicants it is contended that \'Je.§hould
dispose of these cases in the light of the decisiQn of/ L-F_,;r‘i:enakulam
Berch which has struck down the amendment to Rule’ 2544 to the
extent retrospective effect has been gi‘ven affecting the ‘fighvts

of the applicants. On behalf of the respondentsg¢ however, it

4 is maintained that the Principal Bench and the Ahmedabad Bench



‘having takeﬁ a_contrary vvievrséndu.gphéld ‘the validity of the -
V'amehdmenté ‘we should dismiss these applications following the -

said ‘decisions.. They further contend that 6n merits the decision

"of Ernakulam Bench is wrong and that the view taken by the

Principal Bench and the Ahmedabad Bench is sound.

12. At the outset we must observe that the respondents are

taking advantage of their own lapse in not placing the decision

of the Ernakulam Bench when the Principal Bench and the Ahmeﬂabad

Bench decided the two sets of cases where the same statutory

provisions were challenged. It is well settled that a Division

Bench is bound by judicial discipline to follow the earlier

decision 6f another Bench vide: AIR 1989 SC 1933 UNION OF‘INDIA

AND ANOTHER v. RAGHUBIR SINGH AND OTHERS wherein itlis_bbserved:

"We are of the opinion that a pronouncement of law by a
Division Bench of this Court is binding on a Division Bench
of the same or a smaller number of Judges and in order
that such decision be binding, it is not necessary that
it should be a decision: rendered by the Full Court or a
Constitution Bench of the Court." '

If only the respondents had fairly placed the decision of the
Ernakulam Bench before the Principal Bench and the Ahmedabad

Bench, those Benches would ‘not have examined the validity of

~ the impugned statutory provisions, the same having already been

struck down by the Ernakulam Bench which had the cohpetenCe
to do so. The respondents are now trying to take advantage

of the failure on their part of performing their'duty of placing

-

the decision of the Ernakulam Bench when similar cases came
Ty consideration before the Principal Bench and Ahmedabad
Mf the respondents had acted fairly and diligently,

decisions would have been avoided.

' : that
have the effect of declaring/the impugned -amendment to the Rules

S » ‘ e .
E to the extent that they give retrospective effect are .valid.

R « ~q@ﬁ% Ry shall now examine the contention of the respondents.
N Yo% : - | L S ,
™2 LOREhgpAhe orders of the Principal Bench and the Ahmedabad Bench
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At the %utset we would like to say that the épplicatibns filed
by the ?ggrieved parties having been dismissed by the Principal
Bench ana the Ahmedabad Bench, those orders cannot be undér—
stood as declaring that the impugned provisions of the rules
are valid. The decision of the Ernakulam Bench wnich gtruck
down the amendment to tne rules in so far as they gave retrospec-
tive effect is not an order in personem. The Ernakulam Bench
has held that under the proviso to Article 309 ofktne Constitu-
tion the}President has power to promulgate rules with retrospec-
tive effect. It, however, struck down the amendment of the
rules to the extent they gave retrospective effect on the ground
that it is arbitrary and violative of Article 14 of the Constitu-
tion to deprive the pensioners of the rights which vested in
them as on the dates on which they retired,by amending the rules

subsequently with retrospective effect. As the impugned provi-

sions were struck down as violative of Article 14 of the Consti-

tution the legal effect is that the impugned amendments were

void ab initio vide DEEP CHAND v. STATE OF UTTAR PRADESH reported
in AIR 1959 SC 648. Once a competent court declares a statutory
provision as void as offending the fundamental rights conferred
vy Article 14 of the Coﬁstitution that decision binds every
one and not merely the parties to the proceedings. The effect
of the decision of the Ernakulam Bench is that the amendments
giving retrospective effect was not in existence from its incep-
tion. Ini Black's law Dictiomary, 5th Edition, it is stated
that Judgment in Rem is:-

: \ . :
"An adjudication pronounced upon the status of some parti-

cular thing or subject matter, by a tribunal having compe-
tent authority."

In Halsbury's law of England, 4th Edition, Vol.16 the meaning
of "Judgment in Rem" is given at para 1522 as below:-

- "1522,  Meaning of "Judgment in rem". A judgment in rem
may be defined as the judgment of a Court of €ompetent

H
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jurisdiction determining the status of a person or thing,
) or the disposition of a thing, as distinct from the parti-
’ cular interest in it of a party to the litigation. Apart
from the application of the term to persons, it must affect
the '"res" in the way of condemnation, forfeiture, declara-
tion of status or title, or order for sale or transfer".

(Emphasise supplied)

As the decision of the Ernakulam Bench declares the status of

the impugned statutory provision, it is a Judgment in rem.

14,.° As on the date on which the Principal Bench and the
Ahmedabad Beﬁcn disposed of the appliéations before them the
amendment giving retrospective effect to the rule having already
’ been declared void by the Ernakulam Bench, the tribunal
cannot be asked to strike downthe statutory provision which has
already peen struck down or declared as void by a court of compe~
tent jurisdiction. The orders of the Principal Bench and the
Ahmedabad Bench diswissing the applications cannot in the circum-
stances have the effect of putting life into the rules which
have already beeﬂ declared void by tﬂe Ernakulam Bench. Wnen
a statutory provision is declared as‘void or struck down, the
saie can be revived by getting the said decision reversed

by way of review or on'appeal to the higher court. Tne only

other way to resurrect such a provision is by resorting to appro--

priate amendment of the Constitution or modifying the statutory
provision as to render it intra vires. The Supreme Court has
held in AIR 1989 SC 1933 UNLION OF INDIA v. RAGHUBIR SINGH AND

OTHERS -

- b \%Feinstated unless constitutional sanction is obtained
: \\fﬁgfefor_by a constitutional amendment or an appropriately
: mp§i=ied version of the statute is enacted which accords
withlconstitutional prescription'.

R;:Eattggiere a statute is declared invalid in India it cannot
(53
&

YS==si0f void as offending Article 14 of the Constitution. The

“/statutory provisions declared void have not been shown to have

R T T T
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been resurrected either by an appropriate amendment to the Cons-

titution or by suitable modification of the statutory provision

to briﬂg it within the constitutional prescription.i The applica-
tion er review challenging the decision of the Ernakulam Bench
has beén dismissed. Though an appeal has been filed against
the decision of the LErnakulam Bench to the Supreme Court no
decision has as yet been rendered by it reversing!the decision

of the Ernakulam Bench. It is admitted that the Supreme Court

has notlso far stayed the operation of the said decision. Hence,

we have no hesitation in holding that the order of the Principal
Bench and the Ahmedabad Bench do not have the legal effect of
resurrecting the impugned statutory provisions which have been
already‘declared void by the earlier decisibn of the Ernakulém
Bench. fn the light of our above findings it follows that»there
is onlyione decision which holds the field viz., that of Erna-
kulam Bench which has declared the impugned provisions as void.
As the decisions of the Principal Bench and Anmedabad Bench
do not have the effect of declaring the impugned provisions
as valiq, it follows that thére are no conflicting decisions

requiring resolution of the conflict,

15. éssuming that there are two inconsistent decisions,
we shall iexamine as to which decision can be regarded as a prece-
dent binding in subsequent cases. It is obvious that the Prin-
cipal Bench and the Ahmedabad Bench have rendered their decisions
without noticing the earlier decision of the Ernakulam Bepch.
In such % situation it is well settled that the later deciéiqn

rendered in ignorance of the earlier decision has to be regarded

as per incuriam and not binding on the court in a susbsequent

case. This principle has been succinctly stated in Salmond -

on Jurisprudence, 12tn  Edition, page 151 at para (5) as

follows:- : ¢
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"(5) Inconsistency between earlier decisions of the
same rank. A court is not bound by its own previous deci-
sions that are in conflict with one another. This rule
has been laid down in the Court of Appeal [Young's case
(1944) K.B. at 726, 729], Court of Criminal Appeal [R.
v. Power (1919) 1 K.B.572 (CCA)] and Divisional Court [R.
v. De Gray (1900) 1 Q.B.521)], and it obviously applies
also to the House of lords. There may at first sight seem
to be a difficulty here; how can a situation of conflict
occur, if the court is bound by its own decisions? At
least two answers may be given. First, the conflicting
decisions may come from a time before the binding force
of precedent was recognised. Secondly, and more commonly,
the conflict may have arisen through inadvertence, because
the earlier case was not cited in the later. Owing "to
the vast number of precedents, and the heterogeneous ways
in which they are reported - or are not reported - it is
only too easy for. counsel' to miss. a relevant authority.
Whenever a relevant prior decision is not cited before
the court, or mentioned in the judgments, it must be assunmed
that the court acts in ignorance or forgetfulness of it.
If the new decision is in conflict with the old, it is
given per incuriam and is not binding on a later court."
(emphasise supplied) '

In Raghubir Singh's case it has been laid down that a decision
of a Bench of two judges is binding on the Division bench consis-
ting of the same number of judges and that, therefore, the prin-
cii)le laid down by a Bench of two judges does not get reversed
or superseded by a subsequent decision of a Bench of the same
number of vjudges. Applying »this principle it has to be held
that what holds the field as a bindin’g precedent ié the ldecisionA
of the Ernakulam Bench and ‘that' the subsequent decision of the
Principal Bench and the Ahmedabad Benchihave to be regarded as
per incuriam and not binding in subsequent cases. This being

the legal position the decisions of the Principal Bench and

PSR,

regard to the validity of thne impugned rule in

gives retrospective effec‘t..

sions, we shall now examine as to which of the decisions lays

down the law correctly. The Ernakulam Bench nas rightly proceed-

e
y/ed on the basis that the President has under the proviso to
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Articlé 309 of the Constitution power to promulgate rules with
retrosLective effect. This, however, is subject to the condition
that the rules do 6ot offend any of the fundamental rights con-
ferfed! by Part III of the Constitution. Wnat :the Ernakulam
Bench has done is to examine as to whether retrospective effect
given to the amendment violates Article 14 of the Constitution.
It has held that it does, on tne ground that the vested rights
of the applicants in the matter of receiving pension and other
retiral benefits have been affected by the retrosbective opera-
tion of the amended rule. It is well settled that pension is
a valuable right which a Government servant earns. It is neither
cnarity nor bounty. Government servant acquires right to pension
and other retirement benefits on the date he retires from ser-
vice. Deprivation of sucn a valuable vested right after fetire—
ment, 1in our opinion, is manifestly unreasonable, arbitrary
and therefore violative of Article 14 of the Constitution.
That is precisely wnat the Ernakulam Bench has said in its deci-
sion. ﬁTne Principal Bench and Ahmedabad Bench have not taken
the vigw that such vested rights can be taken away by a subse-
quent 3amenament to the rules by yiving retrospective effect
to thé same. What they have said is that the vested rights
of'thegapplicants before theimn have not in any manner been cur-
tailed by the impugned amendments to tne rules. By the revision
of Pay§Scale Rules the pay scales of tne members of the running
staff Yere enhanced with effect from 1-1-1973. Under'Rule 2544
the me%oers of tne Running staff were entitled £0 computation
of tpéir pay and retirement benefits taking into account tne
running allowances which tney were receiving subject to a maximum

of 75% of tneir pay and other allowances. Rule 2544 was amended

by notifications dated 5-12-1988 prescribing the maximum at

L
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45% from 1-1-1973 to 1-4-1979 and 55% from 1-4-1979 onwards.
Those who retired from 1-1-1973 to 4-12-1988 were, in accordance
with Rule 2544 as it then stood, entitled to take into account
running allowance in the matter of computation of pension and
retirement benefits upt6 the maximum of 75% of their pay and
other éllowances. As their pay was revised with effect from
1-1-1973 the limit of 75% had to be worked out with reference
to the enhanced pay and other allowances that they became
entitled to receive in accordance with revision of Pay bScales
Rules which came into effect from 1-1-1973. When the maximum
is reduced from 75% to 45% upto 1-4-1979 or at the rate of 55%
from 1—4—1979Ait requires no argument to convince that the vested
rights of all those who retired between 1-1-1973 and 4-12-1983
in tne matter of receiving pension and retirement benefits were
adversely affected. The Principal Bench wnose decision has

been followed by the Ahmedabad Bench has, however, held that

the amendment with retrospective effect has not adversely

affected the quantum of pension etc. What the Principal Bench
has done is to compare the pension one would get taking into
account the pre revised scale of pay immediately before 1.1.1973
and the running allowance limited to a maximum of 75% of pay
and allowances, with tne pension which he would get after
1-1-1973 taking into account tne higher revised sca;e of pay
and the ruaning allowance subject to a maximum of 45% or 55%

as the case may. We are concerned with persons who retired

‘between 1-1-1973 and 4-12-1988 thereby earning a right to cowmpu-

W

tation of pension in accordance with the statutory rules then
in force. As by the time they retired, revision of pay had come
into force, it is the revised pay and the runniqg allowance
subject to a maximum of 75%Z of the revised pay and allowances

that was required to be taken into account. This rfight wiicn



accrued in their favouron their retirement bétween 1-1-1973
and 4-12-1988 was sought to be affected by amending the rules
on 5412—1988 with retrospective effect reduciﬁg the maximuin
limité of running allowance that qualifies for pension. When
| :
the maximum limit of running allowance is reduced from 75% to
45% or to 55% it automatically reduces the pension and reﬁirement
benefits that stood vested on the date of rétiremeht. It is

| .
impos$ible, therefore, to agree with the view taken by the Prin-

cipal Bench followed by the Ahmedabad Bench tﬁat the vested
right‘ of the pensioners who retired between 1-1-1973 and
4—12—1988 in regard to pension and other retirement benefits
have not been adversely affected by giving retrospective effect
to the amended rules. We have, therefore, no. hesitation in
noldiqg that the decisions of the Principal Bench and the Ahmeda-
pad Banh with great respect are wrong and that the decision
of thé Ernakulam Bench is right. The Ernakulam ngch has, in
our opinion, rightly declaréd the amended pfovisions _ﬁo the

extent they nave been given retrospective effect. as void as

offending Article 14 of the Constitution.

17. As the decision of the Ernakulam Bench is in appeal before
tne Supreme Court we would like, in the interest of justice
and to avoid multiplicity of proceedings, to direct that the
present applicants shall be bound by the directions of the
Supreme Court and that the payments made in pursuance of our
directions in all these cases shall be liable to be suitably

adjusqed.
\

13. For the reasons stated above, all these applications

are allowed with the following directions:

7 A

(1) The respondents shall reébmpute‘tne pension and
other retiral benefits of the applicants or tneir
L.Rs in accordance with Rule 2544 aé_was in force
W vefore it was amended by wNotificationg dated
5-12-1988. |
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(2) The arrears due to the applicants/L.Rs on the

basis "of the recomputation as aforesaid shall

be ca

- (3) These

lculated and paid.

directions shall

be carried out

within

a period of three months from the date of receipt

of the copy of this order.

(4) If the amounts due to the applicants/L.Rs are

not paid within the prescribed time’the amounts

due shall be paid with interest at 12% per annum

from the date of this order till the date of

payme

nt.

(5) The applicants shall be entitled to costs at

the rate of Rs.500/- in respect of each applica-

tion.
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The Asesistant Registrar,

Supreme Court of India, SUPREME COURT OF INDIA

NEW DELHI.

New Delhi. L
Dateds 2+971934 ~

ncgis;rbr, L
entiral A#éministretive iribunal,
=t Bangalore,

~
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Sir,

1 am directed to forward herewith for your information

L s A : rie

and necessary sction a certified-copy of the‘”;’f_,,wwm_qd,,‘_,
9 .- o

of this Court dated '”:.’?f:ﬁ"'ﬂA_.tpassed in the mattg{_;,

above—mentiqged.
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